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LOK SABHA competing public sector undertak-
Government

Wednesday, March 16, 1966/Phalguna
25, 1887 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[Mr. Speaker in the Chair}
ORAL ANSWERS TO QUESTIONS

Payment of Bonus Act, 1988

+
*563. Shri S. M. Banerjee:
Shri P. R. Chakraverti:
Shri K, N. Tiwary:

Will the Minister of Labetr, Emp-
loyment and Rehabilitation be pleas-
ed to state:

(a) whether it is & fact that the
employeeg in the Defence Establish-
ments have started agitation for the
payment of bonus like other emp-
loyees in the various public under-
takings;

(b) if so, whether Government pro-
pose to include these workers also
within the purview of the Payment
of Bonus Act, 1885; and

(c¢) if not, the reasons therefor?

The Deputy Minister in the Minis-
try of Labour, Employment and
Rehabilitation (Shri Shahnawas
Khan): (a) There is no agitation for
the payment of bonus in the depart-
mentally run Defence establishments,

(b) and (c). (i) Defence establish-
ments which are run as Companies
or Corporationg and which compete
with establishments in the private
sector are covered by the provisions
of the Payment of Bonus Act, 1965.

(i1) A decision has been taken
recently by Government that all non-

ings under the Central
shouid pay er gratia to their emp-
loyees, amounts Which they would
be liable to pay as bonus if they were
to fall' within the purview of Payment
of Bonus Act, 1888,

(iti) There is no proposal to extend
the Act or the decision referred to in
(ii) above to the departmentally run
undertakings as the terms and condi-
tions of service of empioyees in thcse
undertakings are comparable wilh
those of civil servants of the Govern-

ment.

Shri 8. M. Banerjee: Sir, from the
reply of the hon. Minister to part (a)
of the question, it appears that
according to information available
with him there is no agitation. I

would like to know whether he is
aware that the All-Indiz Defence
Employees Federation representing

nearly three lakhs defence employees
have passed a resolution that if no
satisfactory answer is received from
the Defence Ministry or the Labour
Ministry latest hy 30th Aprii, 1966, a
country-wide peaceful agitation will
be launched. They demand that the
defence employees working in ord-
nance factorics should also get bonus
as the workers in other undertakings.

Shri Shahnawar Khan: The infor.
mation which I have given in my
reply is the information whith 1 was
able to obtain from the Defence
Ministry, We are not aware of any-
thing more than that.

Shri S, M. Banerjee: Sir, I would
like to know whether the hon. Minis-
ter is aware........

Mr. Bpeaker: Hon. Members are
now entering one after the other, It
they can arrive in time here then 1
need not wait. I rather feel ashamed
to come in after 11.00. For the last
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three days I am made to enter the
House one minute after 11.00.

Shri 8. M. Banerjee: I would like
to know whether the hon. Minister
is aware that in the defence produc-
tion units, specially in the ordnance
factories, about ten per cent of the
workers, those who are engaged on
maintenance and repair, only are
entitled to incentive bonus and all
other workers are not, T would like
to know whether this question will
be taken up with the Defence Minis-
try to see that those who are engag-
ed on production or incidenta]l] to
production are also included in the
incentive bonus scheme?

Shri Shahnawaz Khan: That is a
tmatter for the department concerned.
It is a matter for the employers and
the employees to come to a working
arrangement.

Shri §. M. Banerjee: May I submit,

Mr. Speaker: The Government has
to take a decision whether they are
going to include them or not. He
wants to know whether the Govern-
ment hag any such idea.

Shri S. M. Banerjee: Sir, from the
answers to parts (a) and (b) of
the question it follows that they do
not come within the purview of the
Bonus Act of 1865. There is already
an incentive bonus scheme in  the
ordnance factories which applies only
to those workers who are engaged in
maintenance and repairs. 1 would
like to know whether the Labour
Ministry will take it up with the
Defence Ministry and see that they
take a decision to include the others
also in this scheme?

The Minister of Labour, Employ-
ment and Rchabilitation (Shri Jag-
jivan Ram): The question of incen-
tive bonus is quite different from the
question of profit-sharing bonus.
That will be brought to the notice of
the Defence Ministry. The question
of incentive bonus will be brought
to their notice. But 8o far as profit-
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sharing bonus is concerned, it will not
apply to departmentally run under-
takings.

Shri P. R. Chakraverti: Taking
into account the commendable and
constructive performance of these
defence establishment personnel dur-
ing the Indo-Pakistan conflict, may 1
know whether the Government is
now reviewing its earlier decision so
as to abrogate section 32 of the Bonus
Act?

Shri Shahnawaz Khan: I have just
said that a decision has been taken
recently by the Government that all
non-competing public sector under-
takings under the Central Govern-
ment should pay ex gratia to their
employees, amounts which they would
be liable to pay as bonus if they
were to fall within the purview of
the Payment of Bonus Act, 1865. This
takes care of the question put by the
hon. Member.

it %o Ao fardt : Y wTAT
Wt ff ¥ wwImm e fegw fafredt
& Mifew ® g a1 miY & wn
% o wwen § fr feow fafed 3
WITHY TN & 71 91 o ag fafredy
WM A AR IBEE?

ot xroirma <\ ;oo A T faar
W g At A i ag e oo
% qifee vl dme &1 e
W & Afem A AN w1 g A
g faviy &3 foan o & fx o Feard-
#eell ™ geEfer § w1 qr wifee
wafey @99 ST A g

w’maw‘lonwﬁ:mm@m
4% T AT ATEY §

Shri Buta Singh: Is the hon. Minig~
ter in a position to inform this House
as to the number of workers who
are cngaged in the defence establish-
ments such an MES, ordnance depots
etc., and what schemes do Govern-
ment propose to introduce to cover
these workers also in the schemes
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such as ex-gratia payment, incentive
bonus schemes etc?

Shri Shahnawaz Khan: I have not
got the exact figures of workers in
the defence industry at present. If
the hon. Member would give me
separate notice I will give him the
information.

Y wrsit T o ; fae v e
fam ot faame & wr @ @ < w
HTA TTH & A W Y ¥ TF 4g
fe gfeers §eT & it FTERE AW
F ot aTT T § I 7T A
frar oy ¢ g 9@ wwE R F
IEHT AL A AT | W FET GETY
qg @ T 41 fr ) e o g
IAR T SUIRT QA AT § 99 F g
4 9§z ¥ AT & FT qAqT FA
§ aE a9t & W AT dE
fofems seferg & aX & ag doew
w1 f5 97 o< ag anpwd s § e
g g fr w1 wwE) aee dw s
WA 7 X A w9 AR W
SR ¥ W o & qR § ) Fp
w7 & 7T FAw g wA favi
w1 wifm FT8 & fag averar aas
w1 & ARy ?

ot tveftaw TR 9GT A% FEAT
mETERTE I A A G H §

st Ansraw T ¢ Y wAfET
afrza & 3 @t aa@d) St am-
wefifa gfaz & 99 a7 o fafaw arg
fear smon Gar favig wx faar mar
& | sTATEE 99 &1 wft FE ¥ ]
&1 7 & T 9T FIGA & 1R o057 fa=re
LA i
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Shri A. P, Sharma: According to
the original decision of the Govern-
ment, under the Bonus Act, only
those industries in the public sector
were to pay minimum bonus, whe-
ther they were making profit or not,
it they were of a competing nature.
Later on Government changed the
decision and just now the hon. Minis-
ter said that whether they are com-
peting or non-competing, those indus-
tries in the public sector are going to
give bonus. In view of the changed
decision of the Government, may I
know whether the Government is
going to consider those industrieg in
the public sector which are depart-
mentally managed industries and
their production units like railways,
defence etc.?

Shri Shahnawaz Khan: No, Sir,
Government has no such intention.
It is provided in the Act.

Shri R. S. Pandey: I would like to
know who has made the representa-
tion on behalf of the defence emp-
loyees with regard to the question of
payment of bonus, and if that is a
union, I would like to know whether
that is a recognised union?

Shri Shahnawaz Khan; [ took the
information from my hon. friend,
Shri Banerjee, that some Defence
Employees Federation had made a
representation. I am not aware of
it.

Crime in Dethi

+
*564. Shrl Hukam Chand
Kachhavaiya:

Dr, L. M. Singhvi;
Shri Bade:
Shri P. €. Borooah:
Shri M. L. Dwived!:
Shri Bhagwat Jha Azad:
Shri §. C. Samanta;
Shri Subodh Hansda:
Shri Bagri:
Shri Yashpal ingh:
Shri D. D. Puri:
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Shri blnnulinnm:
Shri D. C. Sharma:

Will the Minister of Home Affairs
be pleased to state:

(a) whether there has been an in-
crease in crimes of violence in Delhi
in the last six months; and

(b) it so, the remedial and preven-
tive steps proposed to be taken in
this regard?

The Deputy Minister in the Minis-
try of Home Affairs (Shri Vidya
Charan Shukla): (a) There has been
nd increase in crimes of violence in
Delhi in the last six months of 1865
as compared to the corresponding
period of 1964,

(b) A statement showing the steps
taken to keep the incidence of crime
under control is laid on the Table of
the House.

STATEMENT

(i) Activities of goondas and other
anti-social elements are kept under
check by stringent surveillance.

(ii) Beat patrolling has been
strengthened. It is also proposed to
increase the number of beats in the
existing police stations so that beat
constables can cover their areas effec-
tively.

(iit) Surprise checks by senior offi-
cers, including the I.G.P. and DIG.
has been done with a view to keep
the Police Station Staff on the alert.

(iv) A short course of traming in
modern methods of investigation has
been recently organised in the Crime
Branch of the Delhi Police, Upper
Subordinates who have to deal with
investigation work are put through
this course.

(v) A second post of DI1G. Police
has been created to ensure closer
supervision and direction from the
higher level.
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(vi) In order to increase the mobi-
lity of the Delhi Police, more vehi-
cles have been allotted to them.

(vii) Certain provisions of Bombay
Police Act have been extended to
the Union Territory of Delhi thus
enabling the District Magistrate and
District Superintendent of Police to
extern goondas and gangs of crimi-
nals from specified jurisdiction.

Dr. L. M, Singhvi: May I know
whether the Government are bliss~
fully unaware that crime statistics
are wholly misleading and unreliable
and whether it is a fact that the
strength of police force in Delhi is in.
sufficient, as testified to by the Chief
Commissioner of Dethi? If that is so,
would Government say that adequate
steps have been taken in this respect?

Shri Vidya Charan Shukla: It is
not quite correct te say that the crime
figures for Delhi are not accurate.
As far as the strength of the police
force is concerned, it has recently
been increased and, if any need
arises, we shall further increase it.

Dr. L. M. Singhvi: May I know
whether Government realises that
the techniques used in the detection
and proof of crimes in our country,
and particularly in Delhi, are whol-
ly out-dated and need to be over-
hauled very considerably? May 1
know whether Government in this
context propose to institute an inquiry
into the causes and conditions which
lead to the commission of crimes and
whether a specific inquiry would be
made in respect of the recent distur-
bances in Delhi?

8hri Vidya Charan Bhukla: The
hon. Member is correct when he says
that our methods of investigation of
crime are not very much up to date.
It is for this reason that we have
set up a training school for training
police personnel in the modern
methods of investigation and detec-
tion, That schoo} is glready giving
training to our police personnel in
Delhi.
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Dr. L. M. Singhvi: I want to know
whether Government will investigate
the causes and conditions which lead
t0 the commission of crimes. What
is the answer?

Shri Vidya Charan Shukla: This
inquiry would be held if it is felt
mecessary.

Shrl P. C. Boroogh: May I know
whether any commeon cause for these
crimes could be traced and, if so,
what percentage of these crimes are
due to economic difficulties?

Shet Vidya Chbaran Shukla: It is &
sociological question. ‘The origin of
most of the crimes is the weakness
and human greed.

ot T XT W AT Ay
#feer gfore & @ ¥ woft wgmw &
wAa Wgm fF wr Wt ageg
frmgimgamfcaa @ & ==
7 93 agi & faeswrd 2w o
& qx wigAT £ = O a7 W TH
& £ gferE T TF qORT A 7 FHY
& = gw ¥ S darew & ey @
qrEHT w1 3w g ? ' AR ar e
wg & e g vl aw T Al g

Shri Vidya Charan Shukla: The
investigation sbout this particular
«case is going on and it weuld be very
wrong for me to say anything about
it. The imformation given by the hon.
Member does not geem to be accu-
rate. But if he wants any more
information about this particular case
he might give notice,

Shri Kapur Singh: Have you any
hand in #?
ot o wio fyday : & s wigenw
§ fo & v qo § eTw Ew O AT §
@ ¥ ww O & fa¥ amwr ®
wferd ¥ § 37 & araopz feeedt ¥ e,
T W fafow T Y Nifa, mic
iy ¥ dwm o wft § T & qORTT
Ay i g
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The Minister of State in the Minis-
try of Home Aftzirs and Minister of
Defonte Supplies in the Ministry of
Defence (Shri Hathi): This question
about theft of cars and scooters has
been raised in this House more than
once, There was a gang of young
boys who were indulging in these
activities. I had informed the House
earlier that we had been able to
detect at least 5 such gangs and &
number of cars have been recovered
from them,

Mr. Speaker: These are the signs
of present day civilisation.

ofY yrwa W vy free ¥
fear mar § fr el & ool WY
Qwa & fag o wro Fro & gz §
gfg ¥ & o aga & A e
& o &1 & o wgan E fs oW
O & 73 o Wfo“ﬁoi?ﬁ
%t gfe wx aga @ fgvem W
o & JravE WY aTE A A gy
FA w97 fam or e wiaee
A alt T Y 7y feT A € qqw
g, I *Y AT &1 g7 39 &Y g
¥ wdy g oWy

oft faey o e @ F AR F
£T FTH qEE I & | W A
W o § /R 9T §, W g Wy
ot 7 T & s ag @@ ¥ A0 § Ay Aiw
wT @R | I w1 o W Al faeem
ag g ey wy e frgr o

st e wr ey {rqen
39 & o oY ug gw ag few o
w1 A & 1 & ¥ foee w gEren
fear a1, ag A fod Frta wmr gy, .

' st arrft: A o ¥ Y o g
'

woow wEw ¢ ATy Gwe X
9ot &1 fir st ag e # W R
Saaggao S g
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oft rTEA /1 QAT : AG AGETE |
g g T e e a1 ag A
& o g oar

«ft faany weor e ;KR e fs
AT AW T A a2 @R E
W A wrefa frevery @ AT R
W e fagr oo

wow wgRy A & ane i
A ¥ Fge A g Ay

ow ATt wHeq ;. AF Sad A
(vowar) o

oo RERT  TET TETE §) ST
§ 5 3@ ¢ *Y a1qd qagEETT €6 )
g g wg fx ag wavwar Y g
¥ gur § av S weat ® wA QX A
¥ ¥ P, X ATAq qY qgEEn
Laol!

sft o w0 fpady : WreT Afgrew
qFA W L, . (e

I WEET ;W L8 9@ ¥
: ST FET AT AT AT FH 0T |
gF &1 WA qEAT A7 TE T AL
| A MY, Wi /Ty ATy §, We
a §o @ T Arfgy

oft WTAR M WA 9 99
T g T W AT ARG L
(vawred)

W Ay - 99 aF & 7 g7,
naxmﬁn‘wﬁhﬁm%u

oft arrh : o ATy Aol T Y
wEfw, ..

weTR AEET : A4 wArEw ¥ &
wgm #feq g7 7% 7 Al g T
i o7 a1 ad {1 7 Aty gEer
TR o7 A |
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St rTEw W WY A AT AT
AT IA AN WA Y
@wmma,mntﬁs
WIRY ...

mw@w:mmta‘ﬁm
= g T §

&Y AR W WTRTT : XF ST TX AT
gt & 1 agal a7 WY I qeq F I
g Sy |

weaw wgaw : § & areita weer
%t §8 A fg frm 9w 0 An
Lyl

st wr e ;& ¥ o}
foret F1 % Tt w7, WO WY W A
TR gg & oA qe E A
#71 g 7 f =12 a1 o e @)
Mygar iy ¥ 1 0E e
gzTom 9 fyar ) WY Oy A9 g
wgy fr fog q7g & w17 go oeedl @
TR EsaE Rt mmem g fF
fag v & aafeq Fa ad fawd &,
37 F ®wraeq ¥ 910 gArdy e AL
T A AT 7EET gH I dara Ao
2 § I & gRAE

oW RERT ;9% AT g A7 I
T farctat & & T F Sfew T g
TFEITAAA L) A X gz e
nﬁmmnfrﬁamgtm:ﬁw
T AT T gaa'ram"’raﬁ%f@
WA AR Ta §) Fr gy
§9 T 7 9 %fF B gl @
g1y yogafor & 3 =@ @ fr ow
o qTAATT 8957 i @ §, s0 whraa
AT WIAE §47e 3 @ §, a% 9 sy
TT AT F I AT AF g7 8§ 3w
I arg Y Y 4 forw qwTY AR
sy | T o oy ™ 2T g
7 {99 337 fF mx 1 f o wEA Y
T TFTT ¢ 1 TR A w6 iy O
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fF ag Y7 T I T OT G T
& 3 w7 38 g A o Fog gy
TITT T |

s AT WY ST QT AT Ay
AR ¥, @ & aw ¥ & go A} 7Y
AT

oo wgg sl Wt eTT w5y
o g faeae g g fe
& ¥ 3¢ 757 9 e WY w QO
Lac B c i A

Shri 8. C. Sammanta: Tt is alleged
that there are some secret organisa-
tions in Delhi which train people as
to how to perpetrate crimes or vio-
lence without being detected; if so,
by adding 'so many officers have those
organisations been found out?

Shri Vidya Charan Shukla: We
have no such informatien...... (In-
terruption).

Mr. Speaker: Shri Subodh Hansda.

% o7 37 ¥ fret %) g A
qxaqr o

Shri :Subodh Harsdua:

Shrl Subodh Hansda: May I know
whether any case study has been
made of crimes by different sections
of society and whether these crimes

are there in the educated section or
in the uneducated section?

Shri Vidya Charan Shuokla: Sir, it
is impossible to follow the question.

Mr_ Speaker: What should I do? I
shall ask him to speak louder.

Shri Subodh Hansda: I would like
to know whether any case study has
been made as to in which section of
the society this crime is there, whe-
ther in the educated section or in
the uneducated section.

Shri Hathl: This question of erimes
in India has been studied in detail.
So far as the crimes are concerned,
they can be classified into different
headings. Mainly, murders; robberies,
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etc. are in a particular class of society,
while the other economic offences
are in the other classes. But it is not
possible to give any exact figurea.
There may be cases also where even
persong of one section may have
committed a murder. But, by and
large, if we notice, murders are
found’ in a particular class of society.

oft qumrw fug : wa gg w0} T
90 wfawer woow feme faomr Wi
waw @ frred §, o fende faday
o o ®r O o wmg A qg
&= & e §) 9, W s A
qx faee faar § 7

Shri Hathi: Only last month, we
had a conference of various officers
where the representatives of the
social security organisations were
also present. The question of how
young boys are influenced by drinks,
wines, cinems pictures and all that
was also discussed. It is true that
these things have an effect on the
young mind.

Mr. Speaker: Next Question,

Shri Nath Pai: Mr. Speaker, we
did not get any reply to anything.
We only got gencralities. (Interrup-
tion).

Some hon. Membery rose—

Mr. Speaker: I have spent 23
minutes on two Questions. I am sorry
I cannot allow more questions.

Shri Hem Barua: There are also
women pickpockets. I wanted (o put
a question on that.

Mr. Speaker: He can have another
opportunity to point his finger on
women.

il : oy, & o R oaw
oF THT ATT AT EWT . . (sEwwY)
... 1 & goAr wigET a1 Ay am
qEEY JATH 41

srore Ty : 69 ¥ ATy Apege
i afa At ey v oy &
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aff o 1 (swaw®)  fad Amy ad
g Ium wf el AdY ¥ fr qan
F | (sqaqqrr) s 79 gAY A
L0 { S

&Y RN ¥ g wisg aTe wE
¥ Lol

wEm WERR ¢ ST 20 AT WY ¥
g 977 9 A8 graT | W9 AR A
Afeg ay W & L.

oy WY : Aifea T I g
Harg AT@ AT T,

were e A T Q¥ g )
#rt g Aft ¥ & fredt ¥ W
&3, A7 fag wm o

Shri Maurya: Once a Question is
before the House, it becomes the
right of every Member to ask sup-
Pplementary questions.

waf Fand ST § aEkw WA N8

wrag  Awfos
+
*565. oY Wo wyo fyaft :

ot o o wwwy
st wrTaw Wy wTny -
ot qitw gwat
oY Bo Wo & :
el dqan e
sft UReR AT
ot g o
ft g fe farwg
ﬁm!"{ﬁ:
oY gen W ey -
off o WYo wmefl :
«fY e et
«ft Wi WTw @ =
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o wgen Wt
&t THAT wATT HYw

1T wR, T ey g Ante da
7% T AT N w9 fw

(F) =t qur AEF ¥ @Ry
A W I3WT & i ¥ grate
F grrw § feady aafa g€ § W
wY feaw T Sl 1 feT & awa
LICUE

(@) ¥ 7w, Qo ag1 o
gfawr 23 &7 w7 syaew A af §
T 3 = fraar g gan; W)

(@) w8 ferfer e 9T
TgE AT &, AT AR F@N 9%
Wﬂﬁﬁﬂ'-ﬁ’ﬂfﬂii ﬁﬂié’

The Minister of State In the Minis-
try of Labour, Employment and
Rehabllitation (Shri D. R. Chavan):
(a) 1,35,638 persons or 39140 families
have arrived from Burma upto
5-3-1966. Of these, roughly 70% or
21100 families weuld require rehabi-
litation assistance and the balance
are expected to rehabilitate them-
selves by their own efforts, Rehabi-
lation assistance has s0'far been
given to 13778 families. Statewise
break-up is given in statement No. 1
laid on the Table of the House
[Placed in Library, Sec, No. LT-
5878(i) /66]. Rehabilitation assistance
is yet to be given to the remaining
7322 families.

Repatriation under the Indo-Ceylon
Agreement 1964 has not yet com-
menced. The question of the rehabi-
litation of repatriates from Ceylon
does not, therefore arise at present.

(b) and (c). Measures taken for
the rehabilitation of the repatriates
from Burma are indicated in state-
ment No. TI laid on the Table of the
House. [Placed in Libmary, See No.
LT-3787(4) /68).
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Statewise breakup of the repatriates
from Burma who have arrived by
sea is given in statement No, II
laid on the Table of the House.
[Placed in Library, See No. LT-5787
(iii) /66]. Statewise details of the
repatriates who have arrived by air
are pot known,

A sum of Rs. 112.39 lakhs has been

sanctioned to various State Govern-

mentg for the rehabilitation of repa-
riateg from Burma. Figures of actual
expenditure incurred by the State
Governments are, however, mnot
available. Thig information is being
collected and will be placed on the
‘Table of the Sabha.

If the answer is so

Mr, Speaker:
be laid on the

long, it could better
Table of the House.

sft 7o w10 A : & 7 wATAAY
wTzar g % ot 7977 g2 77 9T @
ar § v aaan aar § O oot ¥
&7 11 AT Ft e fay my qafs
feest ¥ 150 @A ¥ FQ7 A1,
N FaT 74 79 & FF AN F4mmaT AT oM
&7 79t & faeqrfoat w) fa a1 & fog
§ 37 dat oF @t ot & fr @Ay
Y AW AG IBT FFY AT
FEAI F7 qaATedz o Y € )
Shrt D. R. Chavan: In the three
statements that have been placed on

the Table of the Sabha, all the details
have been given,

of wo wro fy@ily : 7 Ty ¥
W ame qEr 4

Shri D. B. Chavan: As regards
employment for these persons, the
Employment Exchanges are there;
these persoms Save got to register
themselves in the Employment Ex-
changes and when vacancies become
available, the placements would be

made,
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Shri M. L, Dwivedi: My question
was this: about 150 families have ar-
rived from Burma; there is arrange-
ment for loan and allotment of shops
in Delhi but the conditions are such
that these people are not able to take
any advantage of the facllities, I
want to know why this is not being
done in Dethi itself.

Shri D. R. Chavan; I am not aware
of the fact that 150 families have
come to Delhi. As a matter of fact,
some persons put in applications for
allotment of shops and the matter
was taken up with the Ministry of
Works & Housing. As a matter of
fact, there were no ‘shops available
and, therefore, they could mnot be
glven,

st vo ®Wio fFRE : & oy wrAY
argat § fr war grate arer 3 frafor
Fapre ¥ T A & e TragegTy
o gt At § Ay gerd e 8,
fargd forg wgia odamw fay §,
o gAHr # v faar T § W
Jat 8 A 7@ Fmr ora @ 3AE Wik
AT Tl fear ?

Shri D. R. Chavan: That enquiry
has been made and the Ministry of
Works & Housing have intimated to
us that shops are not available.

Shri P. C. Borooah: May I know
whether it is a fact that the Delhi
Administation could not grant the
rehabilitation loan of Ra. 2,000/- to
families on account of the fact that
they could not satisfy the impossible
condition of having some sort of
shops or factories and {f so0, may I
know how these destitutes are expect-
ed to have shops or factories in order
to get this loan?

Shri D. R. Chavan: I am not aware
of any such case. If any particular
case with a particular reference is
brought out, we wiji look into it.

Shri Bhagwat Jha Asad: The long
statement says that 135,636 people



5763 Oral Answers
have come. May I know whether
the Government have got the infor-
mation correctly I would also like to
know how many of them have asked
for various kinds of help, either loan
or grant, and how far the Govern-
ment has been able to accommodate
them.

Shrli D. R. Chavan: That has been
given in the statement laid on the
Table of the Sabha and I will invite
the attention of the hon. ‘member to
that.

Shri Bhagwat Jha Azad: 1
seen al] the statements.

Shrl D. R. Chavan: In Statement I,
it is mentioned that 13,778 families
have been given rehabilitation assis-
tance. So far as the employment as-
pect is concerned, 3287 persons have
been employed.

Shri Subodh Hansda: Leaving aside
the steps taken to rehabilitate all the
people, I would like to know whether
the Ministry have assessed the pro-
perty that the repatriates have left
in Burma and if so, whether the Gov-
ernment propose to give them com-
pensation on the basis of that.

Shr! D. R. Chavan: As regards the
assets that were left behind, 1 have
not got the information. It pertains
to the Ministry of External Affairs,
As regards the compensation to be
paid, that also pertains to the Minis-
try of External Affairs.

Shri 8. C. Samanta: May I know
which of the States mentioned in
the statement have accepted the land
colonisation scheme of the Central
Government and how many families
have been rehabilitated by this
scheme?

Shri D, R. Chavan: The land coloni-
sation measures have been accepted
by some of the States. In the State-
ment that has been laid on the Table
of the Sabha, it has been mentioned
that there are 270 under the head-
ing “Otherwise”. All these persons
are being put under the Jand coloniza-
tion scheme and other resettlement
schemes, :

have
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Shri Ranga: The hon. Deputy
Minister had said that about 11,000
people Were expected to look after

themselves. 1 would like to know how
he has reached that conclusion. I
would also like to know whether any
efforts have been made by Govern-
ment to contact the public under-
takings in Visakhapatnam  Rourkela
and Bhilai which are not very far
from the places to which these rep-
atriates from Burma belong, because
they orginally hailed from Visakha-
patnam and Srikakulam, and whether
Government have circularised the
public undertakings asking them to
show some preference in providing
employment for these unfortunate
people.

Shrl D. R. Chavan: If the hon
Member would have cared to look in-
to the statement laid on the Table of
the House, he would have found
therein the steps that have been taken
by Government for the purpose of
providing employment opportunities
in all these public undertakings. As
a matter of fact, we have written to
all these public undertakings under
the respective administrative Minis-
tries that about 25 per cent and 33
per cent of posts should be reserved
for these Burmese repatriates.

Shri §, M. Banerjee: May I know
whether it is a fact that the Works
and Housing Minister had made a
statement that he wag prepared to
construct shops, because one of the
conditions for the grant of Rs. 2000
to these refugees from Burma was
that the amount would be given to
them if they could produce a certifi-
cate that a shop had been sallotted to
them? When the question was raised,
Shri Mehr Chand Khanna had said that
he would be prepared to construct
shops provided funds were provided
by the Rehabilitation Ministry. So,
a dispute is going on between the Re-
habilitation Ministry and the Works
and Housing Ministry....

Mr. Speaker: What is
Member's question?

the hon
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Shri 8. M. Banerjee: I want to know
whether the Rehabilitation Ministry
has given adequate funds to the Hous-
ing Ministry for construction of quar-
ters.

Shri D. R. Chavan: The statement
made by the hon. Minister of Works
and Housing, to which reference has
been made, has been brought to our
notice. As a matter of fact, he had
stated that if some funds were allot-
ted and placed at the disposal of the
Works and Housing Ministry, he
would be in a position to construct
‘houses; but, for the time being, there
is no such proposal under the consi-
deration of the Rehabilitation Minis-
try.

Mr, Speaker: Now, Shri Rajaram.

Shri S, Kandsppan: May I know,
Sir . . .

Shri 8. M. Banerjee: Sir, I want to
point out one thing. It is a very
serious matter . , .

An hon. Member: It is not Shri
Rajaram, but Shri S, Kandappan.

Mr. Speaker: [ am sorry. 1 meant
the hon. Member from the DMK,

Shri S. Kandappan: From the state-
ment I find that the number of peo-
ple to be rehahilitated in Madras is
quite considerable. May 1 know from
the hon. Minister when they are likely
to be rehabilitated, and whether any
request has been received from the
‘State Government to rehabilitate these
people in the Andaman and Nicobar
Islands?

Shri D, R. Chavan: As regards the
first part of the question. I would say
that most of the repatriates from
Burma have come to Madras. As re-
gards the resettlement of these per-
wons from Burma, certain schemes are
under the contemplation of the Gov-
ernment of India for resettling thege
persong in the Andaman and Nicobar
Islands.

Shrl Hari Vishnu Kamath: Besides
these hapless repatriates, about

PHALGUNA 25, 1887 (SAKA)

Oral Answers

5766

1,30,000 odd in number, is the Gov-
ernment’ aware that a large number
of persons of Indian origin are being
detained in Burma for so-called
economic offences, and if so, are any
efforts being made by Government to
get them also repatriated?

Shri D. R. Chavan: I have not got
any information regarding this. If
the hon. Member wants this informa-
tion, he may put a separate question
to the Ministry of External Affairs.

oft fesgfa ey : o famr WY
g ¥ a7 worr } e T & 804
aAY Wiy | faez Avg 1 W TR X
vat w9 § e fag= o et wmedy
=t grate A€ feor v g fiw &
ogar &t @A ¥ gar qwar ¢ fw
w fezre & qaf ¥ wrendt o §
a7 @wAl 9T At AR R § wafe
fagre ¥ qoff ATt * ayreft sfoai WY
AT AT TFT § AfwT 77 804 WA
XN fage & aut & oy 7 fae B
arfew s T &1 JATR A J0L oY
& qreft ¥ dafe gmTs Aoy fa o &
nE?

oR, QAT xar gastw Ay (oft
wrofrar o) : WY 7 AT ¥ A 2oy
9T &, AT Ao A A T W AT &
FaaEy & o am T & 7.9 7 wwax
7 AAT T 41 77 7 2y w ooy
fagr e g o w7 Hfam ) za
I €TY W AT & I & FTOAC
w3 & fau, gemad w74 & fav
wfer R EAETT; AR 3y
LitcdFc Rk LT R (1 SR

werA angr ;o1 foar A oy
fagfs fmg w1 87 &

ot wrhrer o ;. AT & X
a7 & 37 61 ok fomr ) ot #
T o7 AT oY 37 WAt A AW ¥
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f @ 1§ & vy T5wr ey sz
IR FQ woav fea amom & IER

g fe @ Al W [|{ & el
wgd £ 3 F ow aeET won fage
qIFITE a5 F fag at g
qXETC F7 w7 A faen @
WA dEEa § )
Telegraph and Telephone . Revenue
. System
+

*566. Shri Buta Singh:

Shri Gulshan:

Shri Yashpal Singh:

Shri S8hree NarayYan Das:

Shri Karni Singhji:

Shri Bagri:

Shri Ram Sewak Yadav:

Shri Ram Harkh Yadav:

Will the Minister of Communica-

tions be pleased to state:

(a) whether Government have
considered the report of the British
Accounts Consultants regarding the
collection of telegraph and telephone
revenues;

(b) whether Government propose to

appoint internal Accountants to
check leakage of the said revenue;
and

(c) whether such Accountants would
be directly under the control of the
Comptroller and Auditor General of
India or the Director General, Posts
and Telegraphs?

The Minister of State in the Depart-
ments of Parllamentary Affairs and
Communications (Shri Jaganatha Rav):
(a) Certain recommendations of the
Consultants concerning collection of
Telegraph and Telephone revenue
have been accepted and are being
implemented. Other recommenda-
tions are under consideration.

(b) No. The report does not imply
leakage of telegraph or telephone
revenue or envisage the appointment
of any interna! accountunts to check
leakage of revenue.

(c) The question does not arise.
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Shrl Buta Singh: What are the
broad outlines of the main recommen-
dations made by the British experts to
the Ministry?

Shri Jaganatha Rao: There are
many recommendations, Some of
them have begn accepted and imple-
mented. I can lay the recommenda-
tions accepted on the Table.

Shri Buta 8ingh: Is the Minister in
a Position to mention the total amount
stuck up as arrears, and what steps
GoverNment propose taking to realise
them?

Oral Answers

-28Shr{ Jaganatha Rao: On the last
occasion, I answered that question. If
I remember aright, the figure is about
Rs, 450 crores, Steps are taken to
recover the arrears.

ft qamR ;oW T AP A
aaamar § fs §9 faarfor a9z st

g qrFar & 7 9T g7 g FF Y
faTiedt Fq FT AT T § A5 LTI F
LR e R R R G R C iE i)
Jry ?

Sh-i Jaganatha Rao: I have already

stated that in the answer.

ot Twrare fag © 2RIT weT T
XTZ HEY A I ATEY 7 ATHE foor
grar § wfaw #§ gt grar afww w4+
o ¥ gamar s aFRT & fag qan
far zwiT & 37 firaghrdy war ¢ Y
7 faaefafr d o fygqmia g arfn ?

H1g-w1d aqy GWT A (W e
areerw fag) : foaa w1 ST 9@t fen
Lo i g

eI AETT Sy qere g far
T WY FET ALY § AT W H AT
gaaw g ?
Shri Shree Narayan Das: Is it a fact
that most of the arrears due are due
from various departments of the Gov-

ernment It so, have any effective
steps been taken to clear the arrears
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very soon by way of punitive action
against those departments, such as
cutting off the connections?

Shri Jaganatha Rao: It is a fact that
about 50 per cent of .the arrears are
due from government departments.
Active steps are taken'to tealise™them.

Shri Ranga: Ministers themselves are

in arrears.
&t vmane ardy ;44 ) fRfea

T grAvrETamt & sfaaew faar g

2R & A AT g 3T #Y Frady

& e ¥ § a1 faw awmar wd & ot ap

Tran fiom aw & aqa #F sl wifE

TR W} wew Fwrr @ gt R ?

it wew Ao fag T A
Wy & art # F g fafy 4 P aat
wE, & afex sAeel @ dAME AT
fHR W favew & at & g
gara fzd § | 37 9 agT @ ety
® &R A F4F &7 foar § W7 I F7
I A T IGIT | IAEY TG
fawrfad Tt § Sifw arfadr & agr
WA §, 9T w1 hReT iy A g
W ER IT 9T T R & 9T T AT
hadr g st AN 3T H § faw
fawifaat &1 gw 797 #3 A7 AN EW
YT 9T 9T W@ AT |

S TRRAFOTAN : FETAT ¥ @
FRAFT R IO gEAT g E 7.

ft wem Areraw fag : freHr o o
% ¥ aaemar o & farst awrar Zom
¥ ¢7 aeE #1e g § g dwT
YT FTTT 7 AT § 0T Y ofaw
YT ¥ &1 AwAT & WT g AR aEA
w2 g 7 (wwa )

Wt TradTE grEw ;W WERG
¥ framr g3 & 1 & orow agren
wign g+ TR wT T F qeTar
we ! & dem sed oW
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e wear g ag awm W EF fag
gz a1 I # wwTar ww
AW @Y qgT aOw ayar arf
A TR ® e o § e me
wrzA & wfaycargdd Al
Shri S, Kandappan: Are there no
other remedies than cutting off heads?
ot TeETE qTw : g T
| Fr & waw § gl ek
Ao wify & 70F § 6T TN
wt At ey oA 27

WM WEw AT 8 W
wgr & fe &0 wew ¥ o AT
Fr AN 9Fm wfea gz o Aff x
f& zoirar w12 T & W ¥ B
foger wFmig § )

ot g7 fig : A7 qEY AW Y fR
e g A g

off v aroaw Few : pm oW ®
a® ¥ AT gwEw v £ W
T oR?

o} e qTew . wenw AERd
¥ A § fooaw owm oo ®
omd agram w3
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eI " oW wAAT aXer
N AT W AR T

st wwfamd : wmr wgTgaT w0

oft TRdae aree ¥ gy rAAT
argng v fom aog woere e
st g ¥ g o qwar agedT
§ W aw A oagw wR % fag
W ag 8T qearR ¥ sarwrfa

vt wgiea : fafrex age ad
LA R S

Shri R. S, Pandey: The Own-Your-
'Own-Telephone ‘Scheme was intro-
«duced for which it was essential to
-deposit Rs. 2,500, May 1 know whether
that scheme is going to be continued
«or dropped in-the near furture?

wraer Araaw fag ;. T oA
war wrf frem Al g

Shri Sham Lal Saraf: May 1 know
whether the hon. Minister ts aware
that advance bills for future telephone
.calls have begun to be sent to the
‘subscribers? May I know the reasons
for that?

Shri  Jaganatha Rao:
motice.

1 want

ot w3 Fr Oy @ A R
FHRA & ooy 7 5T s 7%
g frfawr muw qv afi d od &)
A 9 W AEF 31-7-65 ®©
31-8-65F sg Ty & & fam ww
§1 & 37 w3 AT 3 a9 5 a3
e+ g fw W owo &
& 7z gAm wEw g fat w
qUT 4T GFF T @Y F AMT W
STEATEY AT VI A

o7 wog Arema fag © 79 7% 89
g @ wer § o oagy § faw &%
argw o AfY wR wiF § o I
x5 g W A § 1 & 7g T
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FAA FTN E 1 wAmeEw A qwA
F{tﬁéim A AT A
b T o @YW
®m ® icaewr fer s
wfx fewr W Fde ) &% e
e B dw wmw o faw wmd
& ag gg= & § Fr fawl § awfiet
e Ea i el et e
fraero e amr R

oow wgT . ¥eE T
567— WrTEA W WIATT |

ot wy fomd : wem W, ¥
fdw ¢ I ww dwr 572
W ey & ) wie Tew
9 Ao & qrq & forar oy +

v wst (st o wo wrmenw ):
ag faegm qu71 w1 B0

wgve it o faww s
qATCE

+

't yTTEE Wy QY
oft wo w0 frddt :
o o Yo AW :
ot Fo Wo wFWT :
ot gaiw g

Y fag < qum
ot ®o wo qry

*567.
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ot ato wo i :
stad et e

w1 fmw A/l @@ @@ P
4 fw

(%) w7 &7 w7 fr=arT 1969

a7 T e wr gl

farets w4t (&t qo o wrerr )¢
(%) v &1

(a) fagrm swr-mEd W @
faar mm &4

faaw

MY A mgRR W, vEgd
T A T T ® 29 AR
1965 #1 g& 5% ¥ widy warsdy
gredy Teig wfefy gra afsa
sawfohafafy 3 fafew s
o far foAst wrd@r AR
t—

(1) felt Rtz aqmAw

sy yEwAr w1 =T

(2) wr@ qur fadel # we-

o M waar Afeemd

Lod - 1oic c B

{3) f@qm¥ # wifr e
qHIE |

{4) gt off gt Amw W
forzor

(5) Y Y Fazw A T
& fau fogh @ gdftw @ @Y
T FIF qTEH §WIC WY
YT |

2818(A1) LS—2

PHALGUNA 25, 1887 (SAKA)

Oral Answers 774

(6) 7t dagadl w seqTA |
(7) widt Y & "W BTN

¥ S
s WTAX W WM ¢ §F TS
¥ 29 AITAT 1965 I IF ¥

seafed ®AFR F A wIEr FA
N ok @ I @y AW aw
wifa g 837 5% ¥ fad svar
g o rEarzgd qt AR
sfr gf }1

Shri M. C. Chagla: After the prog-
ramme was drawn up, we have been
taking preliminary steps. As the hon.
Member knows, this is in 1969. For
instance, we have set up a committee
for drawnig up Gandhiji's biblio-
graphy. I am the Chairman of that.
We have requisitioned the assistance
of the Librarian of the National Lib~
brary in Calcuttas, We have writlen
to UNESCO with regard to observing
1969 as Gandhiji’s year, and in regard
to the museums, we are investigating
what action can be taken.

Dr. L. M. Singhvi: May we be en-
lightened about this explosion? May
be the Home Minister has some infor-
mation.

Shri Bade: In South Avenue also,
we heard the same thing. The whole
building was shaking.

Shri Hari Vishnu Kamath: They
disturb the proceedings.

Mr. Speaker: I will try to find out.

oft TTHE WY GTAR ¢ T FTAEA
#ogw qrAl & @TO-ATY qE AT qE
g fadwi Ay weR aTOR
g &1 oy s T ar gl
T @ aey & faRw ¥ wgw ¥
wrt fed wrd | & qg FATAT ATGATE
fe widen Fgw fafor ogg &
Ty ¥ uq I ¥ wIH T A
| £]
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Stri M. C. Chagla: As to what has
got to be done abroad, we are getting
in touch with our embassies. Ag I said
we approached the UNESCO und are
taking prellminary steps to find out
what is possible to do. It is also part
of the programme to invite people
from abroad, to hold a seminar and to
have conferences and we are consider-
ing to which persons invitations should
be issued.

ot wo w10 fput : oyt aw ¥
FEET § TERT #Y ey wee
1 qeg I3V ag g fF SR s
% fagral w1 fEa § et W
IR qTIw w¢ Afew o wmww
T ¢ SEH TR W E a9
wfew sz & @ wwen
fr s il & fagrat w wow
Wraw ¥ =g e ¥ #§ garey | &
ug ST ety e s e Q@
fnfae w1 o fear omdm forgd
st Y andy oY F fagm ox =T
vt faamn oy

Shri M, C. Chagla: I wish people
did act upon Gandhiji's teachings.
That ig more than what we can do; we
can only propagate his message and
his gospel and hope that people
would follow.

Shri S. C. Samanta: The statement
says that one of the programmes 1is
conveying of Gandhiji's message to
every household. May I know whether
it will be temporary or a long-term
one and if a long-term one how the
recurring expenses will be met and
will there be any plan for training
workers?

Shri M. C. Chagla: The ides is to
carry this message to every house-
hold and this could be done Sy books.
Where people are llliterate, it is to
be done by ora} work. Whether ft is
ghort-term or long-term depends upon
the effectiveness of the message and !
hope the message will be conveyd in
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such a manner that it will have ~ffect
for a long time.

Shri P, C. Borooah: Have the gov-
ernment any proposal to introduce
Gandhiji’s most clear 'message, Prohl-
bition, throughout the length and
breadth of the country as part of the
1969 celebrations?

Shri M. C. Chagla: All that I can
say is that one of the programmes s
the social programme of Gandhiji: It
can be asked: what is the social prog-
ramme? I hope a proper programme
will be drawn up to give cffect to
what Gandhiji's idea was as to the
improvement of our society,

Shri Subodh Hansda: While fixing
up the programnmes may I know
whether suggestions from the public
have been invited and what is the
financial implication of thls prog-
ramme?

Shri M. C. Chagla: We certainly
welcome any guggestions from the
public. As regards the financial im-
plications, they have not yet been
worked out.

oy

ff frgere A : xw qEew
wrdwq qwET gy § SER
& formr S WTeT qRAl
it @

34 4
2,
13

%1

e N
AL Ten]
o wrar
{ & gy
Lac

k.

% % g
391
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Shri M. C. Chagla: As 1egards
ianguage, I do not think it finds a
place in the programme. As regards
education, it certainly ig part of the
social programme., You cannot im-
prove society without education

Mr, Speaker: Shri Naik.

Shrl J. B, Kripalani: Wil the
members of the Government carry
out message of Gandhiji in their own
lives and in the government that
they are managing?
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Shri Hari Vishnu EKamath: In their
own households first and then in other
households,

Shri J. B, Kripalani:
answer, Sir.

I want an

Mr. Speaker: 1 never allowed it,

Shri J. B. Kripalaml: I want you to
allow it.

Mr. Speaker: He has not caught my
eye. I can call him afterwards, I have
now called one Member., How can he
intervene and interrupt that?

Shri D. J. Nalk: The Gandhi Na-
tional Memorial Trust has chalked out
a programme which consists of eradi-
cation of untouchability, prohibition,
basic education and all those ideals
for which Gandhiji stood. May I
know whether this National Commit-
tee of Gandhi Centenary Celebration
and the Gandhi National Memorial
Trust will combine together and cele-
brate according to Gandhiji's ideals?

Shri M, C. Chagla; I am sure an att-
empt would be made to collaborate
with all organisations which are work.
ing to translate Gandhiji’s message
into practice, and the Trust which my
hon. friend mentioned will also be ask-
ed to co-operate with the National
Committee.

Shrl J. B. Kripalani: Will the Gov-
ernment inform the House whether
they are prepared to carry out the
economic, political and social policies
advocated by Gandhiji and it they
are willing to carry them out, when
will they do it?

Shri M. C. Chagly: I am sure the
Government is doing its best to carry
out the social and political policies of
Gandhiji.

Shri P. Venkatasubbalish: May 1
know whether the Government is
aware of the fact that even after Inde-
pendence we do not have the statue
of the Father of the Nation at Delhi,
the headquarters of the Central Gov-
ernment and the capital of our coun-
try and, if 80, whether the Govern-
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ment will take carly steps to see that
a statue of the Father of the Nation
is installed ag immediately as possible?

Shri M. C. Chagia: The Education
Ministry does not deal with memoriala,
If the question is addressed t{o the pro-
per Ministry which is looking after
memorials and statues for the disting-
uished sons of India, I am sure my
hon. friend will get the answer.

it foapre wery - wT HdEY wgEn
F o fy iy S £ fowedt 9
gamy Faowg X T ¥ & oA agen
g fw aindt A ¥ gfceri & s & fa
g T3 wEW JeAT A1 T ARW
fafrgy & #rf 0¥ fofrer § a0
I FTH 1 I3 T T KO | Ty
I %1 a farwy ofY fir gfeom e
gAgRfeadY gAY, 9@ 9 ®q A%
LG AL
Shri M. C. Chagla: One of the great-
est tributeg to Gandhijl's teachings is
our Constitution which has banned
untouchability, and to the extent that
it still exists in practice, we are doing
our best to do our bit.

oy miwmorr 0 & o
wigat g fe ogrewr aift & o qg
ot zareez g E IR o vy
aqT ST Ty w7 guww feqr d ) TER
oy W wamn fx fadwy wiow wme-
fomr & g aEmow B oA o
wwgr A At | fow oy ¥ e
et 7 ferare ®7 9T oA & oW
qreT. AT O ffo forg gam
7 g wany 7

Shri M. C. Chagla: There is no con-
flict with the teachings of Swami
Dayanand and the progremme of ban-
ning untouchability, To the cxtent
that there is no conflict in propagat-
ing Gandhiji's teachings, we also pro-

pagate the teachings of Swaml
Dayanand.
ft RO R

A= ¥ fa v qur § W ang
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@ET IAC AL A By E N W
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Shri M. C. Chagla: The question
deals with Gandhiji’s centenary. I am
sure that when the time comes to

celebrate Dayanand’s centenary, we
‘will do it in the same way.

Mr. Speaker;: The hon. Minister will
kindly look to the Chair also to see
whether the question has been allowed
or not. ¥

st fqfa g @ ol fafe
T AT FA H AT A AT
T g AT ag gt s e
war ff andt S Y W Sy e
# Ay & fan ag Gav @ far s )
w1 aEr R w9 7 & fw any fqfe
€ NG § ITF IF ¥ ITWW T
%7
Shri M., C. Chagla: With great res-

pect, I should say that this question
does not arise from this.

=t feqfa fmy . wemw mERT

AT carE WTE WTET § 1 AT AT FgY

& fr it Y Y wEATHl &1 g=TC

w@ ¥ foy ag Jar @F Qa7 &1 Ty

fafg & g " gro dur W

fem mr 9w 4§ o "R fadaw

& ¥ g1 g ! afw gew AF

A% ITATT FT A Y A Y wraArey

wIF F AT RS ?

Mr, Speaker: He wants to know
whether this point also will be taken
into consideration, that the money is
spent properly?

Shri M. C. Chagla: There is the
Trusts Act. I can assure the House
that the government is very anxious
that the money that is collected is not
misused or misappropriated. If the hon.

member puts a specific question about
the fund I will answer it.

Shri Hem Barua: May I know if the
government are aware of the fact that
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there is a suggestion made in certain
quarters {o perpetuate the monstrous
fraud called prohibition and to
synchronise that with the centenary
celebrations? If so, are government
aware of the deadly and catastrophic
consequences of such a policy?

Shri U, M. Trivedi: On a point of

order, Sir. Can a member call the
policy of prohibition a monstrous
fraud?

Shri Harl Vishnu Kamath: It has
becn used here. I have myself used the
words ‘farcical fraud’. It is not un-
parliamentary,

Mr. Speaker: There might be differ-
ent feelings and different opinions, but
1 cannot restrain a member from ex-
pressing his own opinion. The minis-
ter can reply that it is not so.

Shri M. C. Chagla: Prohibition is a
very controversial matter. I do not
think we should mix up perpetuation
of Gandhiji’'s memory with anything
controversial. Gandhiji wanted society
to improve and has laid down various
methodsg of doing su. We should try to
carry it out and we should try to find
out to what extent certain policies
have succeeded. I agree we should not
be hypocritical, because that would be
entirely contrary to Gandhiji's ideal;
he was the one man who was always
prepared to admit that he had made a
mistake.

Shri P. Venkatasubbaiah; On a point
of order, Sir. Prohibition is a Directive
Principle enjoined under the Consti-
tution. Can a minister say on the floor
of the House that it is a controversial
matter?

Mr. Speaker: Then too it can be a
controversial matter.

oft AgrfrT egwft © & oo arfog)
¥ qz q@ar G g ff & v o
mgreaT Y & fwzaw @ ¥ gwy
oy ot @ f§ andt ofr ofeas & %
w1 gevan faegw ouw o e ¥
% fr =t 1 0¥ ot w1 e
q¥T EWT 9T IEEF I FRT
NI MY midey
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T R g Foow feogm
fegeam &1 oy A faw g @
wifr gyT F adEd SE qTE
O & 4 To 2 WIR WY WA O
dw Fary & vak fog say foay av
i ag wEEE ¥ a9 § o) IEE
A ¥ 1T qF AEESX q AFT  J9@E
fay wooit W FET T AT AT
Y #T 0F Gor oY 9% fqy @ A
& 1w wreE ®Y dWE gu A A
o fammw feom va 3 o @
T AR AT TR F A O
ofieerw &1 Gu1 By w9 T e
T ?

Shri M. C. Chagla: I can give this
solemn assurance on behalf of the gov-
ernment that if we collect any fund
for the celebration of Gandhiji’'s cen-
tenary, we will do our best to see that
not one paisa of it is wasted. After all,
when the public pays for a cause like
that they should not be cheated.

Shri Sivamurthi Swamy: I am glad
the minister hag said that the govern~
ment will accept the politica] and eco-
nomic theories of Mahatma Gandhi. In
his last will and testament written on
30th January 1948, Gandhiji has clear-
ly mentioned that the Congress should
be disbanded and a Lok Seva Samitl
should be constituted which should be
responsible to the Voters’ Council and
not to any party. May I know whe-
ther this political theory of Gandhiji
written on the last day will be follow-
ed Dby the so-called disciples of
Gandhiji, who are still continuing the
Congress, which was meant to win
independence and not rule the coun-
try?

Mr. Speaker: He asks whether this
suggestion of Mahatma Gandhi would
also be carried out.

8hri M. C. Chagia: When we are
trying to follow a great prophet, a
great son of India and the Father of
the Nation, it does not follow that we
must agree and accept everything that
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he said. Gandhiji was the first to say
that we have a right to dissent. He
never called for a slavish loyalty.
Therefore, if Government differs in
certain matters which Gandhiji }aid
down, I am sure Gandhiji would have
been the first to appreciate it.

WRITTEN ANSWERS TO
QUESTIONS

Consumer Price Index Numbers

*568. Shrl Dajl: Will the Minister
of Labour, Employment and Rehabill-
tation be pleased to state:

(a) whether it is a fact that Con-
sumer Price Indices for Working Class
are published in whole numbers and
fractions rounded off for the purpose;

(b) whether the game principle of
rounding off is adopted in arriving at
the average All-India consumer price
index number, month-wise and year-
wise; and

(c) if so, whether the same princi-
ple is applicable for the purpose of
making six-monthly or yearly averages
for the purpose of Dearness Allowance
revision for cool miners and Central
Government employees?

The Minister of Labour, Employment
and Rehabilitation (Shri Jagjivan
Ram): (a) Yes. The Labour Bureau M
publishing Consumer Price Index Num_
bers for working class for al] India
and for various centres in whole num-
bers. For this purpose, fractions are
rounded off to the nearest integer.

(b) Yes, in relation to the figures
published by the Labour Bureau Simla.

(¢) No principle as such has been

laid down.
Code of Discipiine in Industry
*569. Shri P. R. Chakravert!: .
Bhrt K. N. Tiwary:

Wil the Minister of Labour, Rm-
ployment snd Rehabilitation be pleas-
ed to state:

(a) whether Government have takea
note of the fact that the working clam
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set aside its weapon of strike and
voluntarily renounced all agitations to
maintain peace on the industrial front;

(b) whether it is also a fact that the
employers are trying to exploit such
unilateral sacrifice by the labour to
their own advantage; and

(¢) whether Government feel that
in view of the changed circumstances,
it will be mecessary for all concerned
to give a second look to the code of
discipline in industry?

The Minister of Labour, Employ-
ment and Rehabllitation (Shrj Jagjivan
Ram): (a) Yes, the workers have ge-
nerally exercised restraint.

(b) It would not be correct to say
that employers have taken advantage
of this restraint.

(c) The working of the Code was
reviewed at a Seminar in August, 1965
and will also be considered at a future
Session of the Indian Labour Confer-
ence or the Standing Labour Com-
mittee.

ey Tl € qarfeerfoat
% faeg wtw

oft oyt
ot fes® wEIY

TWo T wAWET Mfgan :
ot fesra qame -

oft e fag ¢

T em, Qe aqy ARy af
35 W, 1965 % wardfed S
et 618 & IO ¥ gIeE F og agry
! g w1

(%) w1 quegrew g &
¥8 aoferfedl s W
A FTI@IAY IR L

*570.

(w) afz g, @ Jawr Iqufear
w § g gty @fawfal ¥
freg w1 wRTg W kg ?
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aw, MR AWy qAEw W
st woftaw aw): (%) wiw AmAel
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WA FATg 9% AN AA AR ET
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(@) o #xr § wF wigwrd
& favg Afwdiom 9 7 797 700
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wraet # wfawfa & faeg fawrig
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fawrad’
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@ sy & aearaza faxr § g
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FaE= fogqr aar ¢

(=) =fz g0, @1 37« dor frgat
(7) w1 ¥ wgrEEAl & ST
o ot Ay wE kW

(w) afx g, @ sa%1 w7 oo
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nmgad dewg § v st AW
wfacan sxwa & wfacar wwee s
(sh ¥) ¢ (%) FaT ¥ fafoe
weRTT T & sqr ¥ A8 wav |

(w) & (w). wwa fy 7 wzav
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Birla Bhavan as Gandhi Memorial

*572, Shri Madhu Limaye:
Shri Kishen Pattnayak:
Shri Yashpal Singh:
Shri Hukam Chand
Kachhavaiya:
Shri Bade:

Will the Minister of Education be
pleased to refer to the reply given to
Starred Question No. 416 on the 24th
November, 1965 and state:

(a) whether the attention of Gov-
ernment has been drawn to the sug-
gestion of the President of Gandhi
Smarak Nidhi to take over Birla
Bhavan, New Delhi befora 1888, the
Centenary of Mahatma Gandhi; and

(b) it so, the reaction of Govern-
ment thereto?

The Minister of Education (Shri
M. C. Chagla): (a) No such suggestion
hag been received in this Ministry.

i

(b) Does not arise,

wepa w1 faww

*573. o el wreot ¢
oft vt W vy |
sft wda fay Fergreeht :
ot woitfergeft

shgm wew
T foeny 7T g T@H &Y T
& fr:
(%) w1 %y daaedia o

wafe % g & favrg & fau &€
frdw gy aark of §;

(wr) afz g, & 3w Asr A
w1 §;

(%) wr goere Y frway g #
depa & o ear 33 & fog o gema
faxr & Wt
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(7) afz g, & 37 9 goHTT A
wr gfafer & ?

far wwrem | Ioelt (o sww
) (F) ¥ (v), feacor oWy oz
9T T fzur 731 & 1 [qeverem | T
mar, wd W [ T-5788/66]1

vt wr Qs

*574. oft fryfir forwr :
sft 9 :

w1 qy-erd qA qg T T
= fw

(%) =T wowT X wrardy wmEre
X T g & fggrr w goba: qm
faar &; WX

(=) af &f, oY v} R 9%
ferfm gl ey s & 7

qewrd wwremw v W Ay

sfercm wareg 7 sfrcer dwon Wt
(s gd) © (%) ot ot
(&) =97 &Y gy 337 |
Democracy in India

*575. Shri D, C. Sharma: Will the
Minister of Home Affairs be pleased
to state:

(a) whether Government have been
urged to study and examine how de-
mocracy had behaved in India in the
past 15 years; and

(b) if so, the reactlon of Govern-
ment thereto?

The Minister of State in the Minis-
try of Home Affairy and Minister of
Defence SuppHes in the Ministry of
Defence (Shri Hathi): (a) and (b).
Government hag not been urged to
undertake any such study and as such
no specific project on the study of
the subject has been undertaken.
But the Government has been review-
ing the functioning of d acy in
the country from time to time.
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Naga attack on Thingje Polics Out-post

*576. Shri P. C. Borooah:
Shri M. L. Dwivedi:
Shri Bhagwat Jha Azad;
Shri 8. C. Samasta:
8hri Bubodh Hansda:
Shrimat; Renuka Barkataki:
Shri Bagrl:
Shri Krishnapal Singh:
Shri Yashpal Singh:
Shri Heda;
Shri P. R. Chakraverti:
Shri Ram Harkh Yadav:
Shri Kajrolkar:
Shri Vishwa Nath Pandey:
Shri Basumatari:

MARCH

Will the Minister of Home Affairs
be pleased to state:

(a) whether it js a fact that the
Thingje Police Outpost in the Mikir
Hills was over-run by a 500-strong
gang of Naga hostiles on the 7th Janu-
ary, 1968;

(b) if so, the number of casualties
involved on both sides;

(c) the number of such clashes
between Naga hostiles ang security
force in January, 1866; and

(d) Government's reaction thereto?

The Deputy Minister in the Minis-
try of Home Affairs (Shri Vidya
Charan Shukla): (a), Yes, Sir,

(b) 3 police personnel were killed
and 2 wounded. Heavy casualties are
believed to have been suffered by the
hostiles.

(¢) Four more minor clashes with
the hostiles occurred in Assam dur-
ing January, 1966.

(d) The State Governments of
Assam and Manipur have taken all
possible measures to guard against
these activities. Patrolling in these
areag has been intensified and other
security arrangements tightened up.
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Displaced Persons from West Pakistan

*577. Shri Sham Lal Saraf: Will
the Minister of Labour, Employment
and Rehabilitation be pleased to state:

(a) the number of persons evacuat-
ed from the border areas adjoining
West Pakistan;

(b) how many of them have since
been rehabilitated in their own homes
and how many are left to be reha-
bilitated because of enemy cccupation
of their lands; and

(c) whether, besides giving other
relief, tax concessions on land revenue

and other taxes are proposed to be
afforded to these displaced persons?

The Minister of Labour, Employment
and Rehabilitation (Shri Jagjivan
Ram): (a) 3,07,793.

(b) About 1,50,000 have been reha-
bilitated and steps are being taken to
rehabilitate the rest.

(¢) In the Punjub land revenue
and abiana have been remitted in full
in the affected areas. In Jammu &
Kashmir, it is understood that the
State Government is also remitting the
land revenue. The question of remis-
sion of land revenue in Rajasthan is
under consideration of the State Gov-
ernment,

ntdl yfom mew,  wowl

'578. ot WPR T wET
ot aoft :
ot qo Wo wA :
fwg:
«ft g ey
it ot ey fergeedt -
o awiwew fawdt
w1 fon W@ 47 a9 ) Fw
w5 fr

(%) % ag a= § f it gfconr
e, FenfiT ) gaegw wfafa & e
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@ WA ¥ usaet WY Fqw oad
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wiTer fal gy frafaa ovafy avamt
gleard Wi 7dt <1 f §;

(Meamamgaar g e
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Brahmakumari Ishvariya
Delhi

Vidyalaya,

*579. Shri H. N. Mukerjee: Will the
Minister of Home Affairs be pleased
to state:

(a) whether his attention hag been
drawn to the serious allegations in re-
gard to the working of a so-called
Brahmakumari Ishvariya Vidyalaya
operating in Delhi; and

(b) if so, the steps taken in this
regard?

The Deputy Minister in the Minis-
try of Home Affairs (Shri Vidya
Charan Shokla); (a) and (b). Only
one complaint against the Institution
wag received by the Delhi police and
on scrutiny it was not found to be
actionable.

ot arrewe @t faefta wygrawy

*s581. wray:
ot pen v wye
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it wnie ey fergrrealt :
=t gyrare fag

T qraed HA Tz T WY
w4 fr .

(%) ¥&FR F N7 gaw ®
fraat faefia @graar 2 §; W)

(&) w1 gHT R T WA &
fo 3o fafecar avardr agrgar ot
dar?

ngwd Warew € oW (ot
fear wor qaw)  : (w) el oY
FATHFT B g FAN § fager (g @
T 3,900 ®F w1 afw =figg €
koY fomw ® ¥ 1,000 897 AT TIw
IR WA T g, wafe Ivey v
wrEedy 71 e el ot A
Y g7 A oY I9FT e, 19647
T a9 ¥ wafu & foir 300 w17 wix
a8 ¥ 57 ¥ wier agra e
L

(=) wffa st araowc #1 oig-
wfe agraar 34 & far #1f g
Fftw gorTT w1 A faer Y o
Collection of Taxeg by Naga Hostlles

*582, Shri Vishwa Nath Pandey:
Shrl Bishwansth Roy:

Will the Minister of Home Affalrs
be pleased to state:

(a) whether {t is a fact that the
authorities of two tea estates lying
on the Jorhat-Nagaland border have
reported to Government recently that
hostile Nagas had been forcibly col-
lecting taxes from their tea estate
labourers at the rate of Rs. 2 per head;
and

(b) it so, the reaction of Govern-
ment thereto?

The Minister of State in the Ministry
of Home Affairs and Minister of De-
fenoce Supplies in the Ministry of De-
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fence (Shri Hathi): (a) No such re-
port has come to the notice of the
Central Government,

(b) Doeg not arise.

Committee on Administrative
Tribunsle

*583. Shri Himatsingka:
Shri Rameshwar Taatia:

Will the Minister of Home Affajrs
be pleased to state:

(a) whether it js a fact that the sub-
Committee of Members of Parliament
which was appointed by the Union
‘Government to study administrative
tribunals and grievanceg has gubmitted
its report; and

(b) if so, the main recommendations
thereof?

The Minister of State in the Minis-
try of Home Affairs and Minister of
Detence SBupplies in the Ministry of
Defence (Shri Hathi): (a) and (b),
The Union Government have not
appointed such sub-committee. How-
ever this matler was considered by
a sub-committee of the Special Con-
suitative Groups of M.P's, on admin-
istrative reform whose report ig laid
cn the Table of the House. [Placed
in Library. See No. LT-5780/66].

Production of Fertilizers in Fourth

*584. Dr, L. M. Singhvi:
Shri Linga Reddy:
Dr. P. Srinivasan:
Shri Paramasivan:
Shri Kajrolkar:
Shrl P. C. Borooah:
Shri J. B. 8. Bist:
Shri M. Rampure:

Will the Minister of Petroleum and
‘Chemicals be pleased to state:

(a) the target for the production of
fertilizers in the Fourth Five Year
Plan snd how it is proposed to be
achieved; and

(b) how much of the new produc-
tion capacity would be in the private
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sector and how much would be in the

public sector?

The Minister of Petroleum and
Chemicals (Shri Alagesan): (a) The
target as fixed at present is as follows:

() Niuogenous 2.0 miilion tonnes

fertilizers of Nitrogen.
(i) Phosphatic 1 million tonnes
fertihzers of P20s.

It ig proposed to achieve these tar-
gets by expanding production in the
existing factories and establishing ad-
ditional fertilizer factories.

(b) As at present envisaged, about
1.5 million tonnes of nitrogen capacity
will be in the public sector and 0.9
million tonnes in the private sector.

Trade Unjon Movement

*585. Shri P. R. Chakraverti:
Shrl K. N, Tiwary:

Will the Minister of Labour, Em-
ployment and Rehabilitation be pleas-
ed to gtate:

(a) whether Government have taken
into account the fact that the trade
union movement and industrial peace
in the country is adversely affected by
the multiplicity of Unions;

(b) whether an analysis has been
made about the existence of plurality
of Unions in the same plant; and

(c) whether Government propose to
set up a study team to examine this
question in all its bearings and find-
ing out a practical solution with a
view to fostering genuine trade union
movement?

The Minister of Labour, Employ-
ment and Rehabilitation (Shri Jagiivam
Ram): (a) Government is aware of the
existence of multiplicity of trade
unions in many industrial units and the
effect this multiplicity has on the trade
union movement and industrial rela-
tiona.
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(b) No special study of the subject
has been made by the Central Gov-
ernment.,

(c) There is at present no proposal

to set up a study team for this purpose.

feder WX 7 whegfre fivez Waw
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Scientific and Technological B
*587. Shri Madhu Limaye:

Shri Yashpal Singh:

Will the Minister of Education be
pleased to state:

oy

(a) whether any plan hag been for-
mulated for expanding scientific and
technological Research in India;

(b) if so, the broad features thereof;
and

(c) the additional expenditure in-
volved?

The Deputy Minister in the Minis-
try of Education (Shrimati Soundram
Rsmachapdran): (a) No plan has been
finalised as yet for scientific and
technological research for the fourth
plan.

(b) and (c). Do not arise.

Btandard of Usiversity Edmcation

*588. Bhri P. C. Berceah:
Shrl M. L, Dwivedi:
8hri Bhagwat Jha Al
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Shri 8. C. Samamta:
Shri Subodh Hansda;

Shri Ram Sewak Yadav:
Shri Bagri:

Shrimati Ramdulari Sinha:
Shri P. R. Chakraverti:

Will the Minister of Education be
pleased to state:

(a) whether the Committee consti-
tuted under the Chairmanship of Shri
N, K. Sidhanta, the former Vice-
Chancellor of the Delhi University, has
submitted its report on improving the
standards of University Education and
the Examination system;

(b) it 50, its main recommendations;

(c) the decisions taken by Govern-
ment thereon; and

(d) the action taken in pursuance
thereof?

The Minister of Edacation
M. C. Chagla): (a) Yes, Sir.

(b) A statement is laid on the Table
of the House. [Placed in Library. See
No. LT-5791/66].

(c) and (d). The University Grants
Commission has recently circulated the
report to the Universities for their
comments.

Pakistani Internees in India

*588. Shri D. C. Sharma;
Shri Narayan Reddy:
Shri Rameshwar Tantia:

Will the Minister of Home Affairs
be pleased to state:

(Shri

(&) whether it ig a fact that about
100 Pakistan} internees in Punjab have
expressed their desire to stay in India;
and

(b) it so, the decision taken in the
mater?

Tho Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Suppliey in the Ministry of
Defence (Shri Hathi): (a) and (D).
Ninety-one Pakistani nationals, who
were removed trom the forward arees
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by the Indian security forces and later
sheltered in a transit detention camp
at Hissar, huve expressed their unwill-
ingness to return to Pakistan. The
Government of Punjab have been
requested to review their cases and
to release 2ll those who are nod
considered security risks,
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Pay Sca'e of West Bengal Unliversity
Teachers
*591. Shri H. N. Mukerjee:
Shri Vasudevan Nair:

Shri P. R, Chakraverti:
Shrimati Renu Chakravartty:

Wil] the Minister of Education be
pleased to state:

(a) whether his attention has been
drawn towards the continuing and
serious resentment in the minds of
College and University teachers in
West Bengal over the failure of the
Union Government in implementing
its promise of operating an up graded
salary scale from the 1st April, 1868;

{b) whether he hag received urgent
representations in this regard from the
West Benga] Government;

(c) whether he is aware that Col-
lege and University teachers are being
oonstrained to adopt steps which might
dislocate higher education in that
State; and

(d) the action taken to fulfil Gov-
ernment’s earlier promise in this
regard?

The Minister of Education (Shri
M. C. Chagla): (a) The College and
University teachers in West Bengal are
agitated over the fact that the revised
scales of pay recommended by the
University Grants Commission cannot
be imp'emented with effect from the
1st April, 1966. It is, however, not
correct to say that the Union Govern-
ment had made any promise in this
regard.

(b) The Chlef Minister and the Edu.

cation Minister of West Bengal have
informed that the State Government
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has decided to give the College teachers
an ad hoc increase of Rs. 40 pm. as
pay in addition to an increase in the
dearness allowance of Rs. 10 p.m. al-
ready announced in the State budget
presented to the State Legislature.
Further, any revision of the pay scale
should be made on an all-India basis
with support and financial assistance
from the Union Government,

(c) The teachers have adopted a
resolution to the effect that they would
boycott all university examinations
work unless their pay scales are re-
vised with effect from 1868-67. They
have been advised by the State Gov-
ernment and myself not to resort to
such a measure.

(d) On account of the serious finan-
cial stringency facing the country, it
has not been possible to find adequate
resources to give effect to the recom-
mendations of the University Grants
Commission for revised scales of pay
with effect from the 1st April, 1886,
Efforts are, however, being made to
find the financial resources required for
giving in 1967-68 the necessary assist-
ance to all the States to enable them
to impl t the recom d

tions.

Reorganisation of P&T Board

*592. Dr. L. M. Singhvi: Will the
Minister of Communications be pleas~
ed to state:

(a) whether Government have con-
sidered the possibility of reorganising
the P&T Board on }ines analogous to
the Rallway Board; and

(b) if so, the reaction and the stand
point of Government in the matter?

The Minister of State in the Depart-
ments of Parliamentary Affairs aad
Communications (Shri Jaganatha Rao).
(a) The P.&T, Board was reconsti-
tuted in December, 19539. Since then
some suggestions have been recelved
especially from the P&T unions that
in order to enable the P&T Board to
take expeditious decisiong on matters
involving financial {ssues, similar finan.
cial powers should be vested in the PRT
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Board as is the case with the Railway
Board.

(b) That is under consideration.
P.C.O. at Telwa Bazar in Bihar

2184 Shri Madhu Limaye: Will the
Minister of Communications be
pleased to state:

{8) whether any represcntation has
been made for setting up a Public
Call Office at Telwa Bazar, Monghyr
Posta) Division in Bihar,

(b) whether it is a fact that the
Superirtendent of  Post  Offices,
Monghyr Division has made a recom-
mendation that a PCO-cum-Telephone,
Telegraph Office should be started at
Telwa Bazar; and

(¢) if so, the action taken thereon?

The Minister of State in the Depart-
ments of Parliamentary Affairs and
Communications (Shri  Jaganatha
Rao): (a) No.

(b) No.

(¢) Does not arise.

P.C.0. at Sono

2185, Shri Madhu Limaye: Will the
Minister of Communications be
pleased to state:

(a) whether Government have re-
ceived any representation from the
citizens of Sono (District Monghyr)
that the newly started sub-office on
the phono-cum-circuit be fitted with
Morse and that by stretching a wire
on the existing line, a Public Call
Office be started there;

(b) whether it is a fact that Sono
is a mica mining centre and as such
necds the facility of transmitting
money orders and making trunk calls;
and

(c) it so, the action taken by Gov-
ernment in this regard?

The Minister of State in the Depart-
ments of Parliamentary Affalrs and
Communications (Shri  Jaganatha
Rao): (a) No.
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(b) Yes, Sono is a mica mining cen-
tre. The Post Office there accepts
money orders. Telegraphic money
orders and trunk calls are however
not possible from this office until
standard trlegraph circuit arrange-
ments are provided and a Public Call
Office commissioned,

(c) A fresh proposal of providing
the additiona] facilities has been
ordered to be examined.

Ansgamali Electric Transformers
Project

2186, 8Shri A. K. Gopalan: Will the
Minister ot Home Affairs be pleased
to state:

(a) whether it is a fact that the
Kerala Government had to pay Rs.
two lakhs for violation of a contract
to a private industrialist in connection
with the execution ot Anagamali Elec-
tric Transformers Project in 1864 or
1965,

(b) if so, who is responsible for this
loss;

(c¢) whether Government have
taken any action in this matter; and

(d) whether Government
found out the causes of the loss?

The Minister of State in the Minis-
try of Home Affalrs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathl): (a) Yes, Sir.

(b) to (d). The amount was paid
by the State Government by.way of
compensation. Therefore, the ques-
tion of fixing responsibility and taking
action against any one does not arise.

have

Handloom Workers in Kertla

2187, Shrl A, K. Gopalan: Will the
Minister of Labour, Employment and
Rehabilitation be pleased to state:

(a) the number of handloom
workers unemployed in Cannanore
District, Kerala at present;

(b) whether there is any scheme to
reorganise this Industry;
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(¢) whether Government have set
apart any amount for the relief of
these workers; and

(d) if not, the steps taken to give
them immediate relief?

The Minister of Labour, Employ-
ment and Rehabilitation  (Shri
Jagjivan Ram): (a) The statistics re-
quired are not available but there is
reported to be some under-employ-
ment due to marketing difficulties.

(b) Weavers’ Cooperative Societies
have been organised by the Indus-
tries Department of the Government
of Kerala to provide regular employ-
ment to weavers who do not have any
looms.

(c) and (d). The following assist-
ance is given to weavers' cooperative
societies by the Kerala Government:—

(i) Share capital loan.

(ii) Land, building and improve-
ment.

(1ii) Looms and accessories,
(iv) Furniture,
(v) Working capita] funds.

With a view to assist ¢the industry
in the private sector, a scheme has
been approved by the Government of
Kerala 4o offer guarantees to the
State Bank of India and the State
Bank of Travancore to provide over
draft accommodation to the industrial
units,

A special additional rebate of 3
paise in the rupee, over and above
the existing rate of 5 paise on retail
sales of handloom cloth was sanction-
ed by the Kerala Government during
the Handloom Week from 27-2-1968 to
6-3-1068.

A sum of Rs 10,000 (Rupees ten
thousand) was sanctioned for propa-
ganda during the celebration of 12th
All India Handloom Week to promote
sales of handloom cloth.
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Workers in Coir Industry

2188, Shri A, K. Gopalan: Will the
Minister of Labour, Employment and
Rehabilitation be pleased to state:

(a) whether Kerala Government
have observed that the Coir Workerg
of Kerala are the worst hit among the
workers of India; and

(b) if so, the special
taken to improve their lot?

measures

The Minister of Labour,
ment and Rehabilitation (Shrt
Jagjivan Ram): (a) No, Sir. How-
ever, there has been a set-back in the
coir industry also due to recent
troubles in the border areas.

Employ-

(b) In uddition {0 the measures for
the promotion of cottage industries
generally, the Kerala Government has
sponsored a Coir Development
Scheme, under which Coir Workers
are organised to form Coir Co-
operative Societies, That Government
rave so far invested Rs, 247.5 lakhs
in the Scheme,

D.A, for Kerala University Employess.

2188 Shri A. K. Gopelan: Will the
Minister of Education be pleased to
state:

(a) whether the Kerala University
Syndicate has decided to enforce the
Dearness Allowance suggested by the
Pay Commission to their employees;

(b) if so, the number out of them
who are likely to be benefiled; and

(c) whether a decision has been
taken to raise the retirement age of
the non-teaching staffy

The Minister of Education (Shri
M, C, Chagla): (a) The Kersla Uni-
versity Syndicate has decided to ex-
tend {o their employees the revised
Dearness Allowances 8t ‘hr same
rates and on the same conilition as
are allowed by the Government of
Kerala to their employees in ac ord-
ance with the orders issued by the



$803 Written Answers
State Government on the basis of the
report of the Pay Commission.

(b) About 1100 employees.

(c) The University Syndicate has
decided that the question of raiging
the age of retirement of non-teaching
staff from 55 to 60 years might be
kept in abeyance.

Exhibition of Australian Books

2190, Shri Ram Harkh Yadav:
Shri Murli Manohar:

Will the Minister of Education be
pleased to state:

(a) whether an Exhibition of Aus-
tralian Books has been arranged in
the Library of the Indian Council for
Cultural Relations;

(b) it so, the natures of the books
on display; and

(c) the advantage gained a3 a
result of the Exhibition?

The Minister of Fducation
M. C. Chagls): (a) Yes, Sir.

(b) Books depicting art, literature
and other aspects of the life and cul-
ture of the people of Australia were
displayed.

(Bhrt

(¢) The exhibition provided an
opportunity to our people to under-
stand better the life and culture of
the people of Australia.

Jal} Advisory Committee

2181, Shri P. Kanhan: Will the
Minister of Home Affalrs be pleased
to state:

(a) the interval at which the Jail
Advisory Committee is likely to meet
in Kerala;

(b) when the last meetings of the
Commilttee were held in respect of
Trivandrum, Viyyoor and Cannanore
Central Jails;

(¢) whether it is a fact that the Jall
Advisory Committee has not met for
a long time with respect to the Can-
aanore Central Jall; and
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(d) it so, whether the delay was
not in contravention of the provisions
in this respect?

The Deputy Minister in the Minis-
try of Home Affairs (Shri P, B
Naskar): (a) The Jail Advisory
Boards of the Central Jails in Kerala
are expected to meet at least once in
six months.

(b) On 13-11-1965, 28-2.1966 and
18-2-1968 respectively.

(c) and (d). The last meeting of
the Board which was to be held in
November, 1965, was somewhat delay-
ed because of want of quorum on
three occasions. It was held on 18th
February, 1966,

Exhibition of C.S.I.R. Publications

2192, Shr! Ram Harkh Yadav:
Shri Murli Manohar:

Will the Minister of Education be
pleased to state:

(a) whether the Council of Scienti~
fic and Industrial Research in New
Delhi held an exhibition of Indian
Scientific and Technical publications
recently;

(b) if so, the details of the publica-
tions on display with reference to
regular books and periodicals; and

(¢) the percentage of Hindi publi-
cations on display?

The Minister of Education (Shri
M. C. Chagla): (a) Yes, Sir.
(b) Schoo] and College books,

popular science books, Journals, Bul-
letins and Encyclopaedic  works
brought out in the country during the
period 1860-65 in Indlan languages
and in English were on display. The
total number of books and periodicala
was 4492 and 708 respectively,

(¢) The percentage of Hindi books
was 15.40 and that of Hindi periodicals
was 5.00.
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Particle Board Factory

2193. Shri Ram Harkh Yadav:
Shri Murli Manohar:
Sbri Vishwa Nath Pandey:

Will the Minister of Labour, Em-
ployment and Rehabilitation be pleas-
ed to state:

{(a) whether Government propose to
set up a Particle Board Factory at
Dehradun in collaboration with Polish
‘Government;

(b) if so, the details thereof; and

(c) the terms of collaboration?

The Deputy Minister in the Minis-
dry of Labour, Employment and
Rehabilitation (Shri D, R, Chavan):
(a) In pursuance of the programme
for resettlement of new migrants in
industries, the Rehabilitation Indus-
tries Corporation are considering the
scope for setting up a Particle Board
Factory in the Hardwar-Dehra Dun
area, Quotations for non-indigenousg
items of machinery had been invited
from certain rupee payment countries.
Following the receipt of quotations, the
Corporation are discussing the details
of the tenders submitted by the Polish
Export Corporation with their repre-
sentatives who have come to India.
No final decision about the source for
the import of machinery has been
taken.

(b) The Factory wil} have 5 capa-
city of 8500 to 7500 tons and is expect-
ed to employ about 375 persons.

(c¢) No financial or managerial col-
1aboration is contemplated,

Kerosene Ofl for Madras

2104, Shri M P. Swamv:
Shri Kasinaths Doral;

Will the Minister of Petrolenm and
Chemicals be plessed to state:

(a) the normal monthly require-
ment of kerosene oll of Madras State:

(b) the quantity now made avail-
able for distribution; and

2818(ai) LS—3.

(c) the plan for meeting the normal
kerosene supply of Madras State?

The Minister of Petroleum and
Chemicals (Shri  Alsgesan): (a)
About 20,000 Tonnes,

(b) and (c). The monthly quota of
Madras State for kerosene for March
and April, 1966, has been fixed at
20,200 tonnes and allotted company-
wise, The State Government has
been advised to fix district-wise quotas
in consultation with the Ofl Com-
panies.

Posts of Inspectors of Mines

2195. Dr, Saradish Roy: Will the
Minister of Labour, Employment and
RBehabilitation be pleased to state:

(a) the number of sanctioned posts
of Inspectors of Mines;

(b) the number of these posts lying
vacant since the 1si April, 1965;

(c) the number of posts filled up su
far by the requisite qualified persons;
and

(d) in case same posts have not
been filled up, how far it has affe.ted
the safety measures?

The Minister of Labour, Employ-
ment and Rehabliitation  (Shri
Jagjivan Ram): (a) Forty-three.

(b) and (c). Nineteen posts were
vacant on 1-4-65; of these thirteen
vacant posts have since been filled up.

(d) Inspection of safety measures
in mines has been affected to some
extent by the continuing shortage of
Inspectors.
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Advance Increments to Centra]
Government Employees

2198, Shri P. C. Borooah: Will the
Minister of Home Affairs be plcased
to state:

(a) whether in order to remove
stagnation in respect of certain cate-
gories of Central Government em-
ployees, like the Section Officers, Gov-
ernment had decided about two years
back to give a number of advance in-
crements at a certain stage;

(b)Y whether proposals for similar
increments to other categories of em-
ployees 1n which also there is equal
stagnation, had also come up for
Government's consideration; and

(c) if so, Government’s decision in
the matter?

The Deputy Minister in the Minis-
try of Home Affairs (Shri Vidya
Charan Shukla): (a) It is not correct
‘o say that advance increments to
Section Officers referred to were
granted to remove stagnation, The
position is that on the recommen-
dation ot the Second Pay Commission
Grade 1I (Rs, 630—800) and Grade III
(Rs. 275-500) of the Central Secre-
tariat Service were merged into a
single grade (Rs, 350—900) and conse-
quently former Grade III Section
Officers suffered in promotional pros-
pects, By way of some compensation
for this loss, they were allowed two
additional increments subject to the
fulfilment of certain conditions,

(b) and (c). Do not arise.
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Freight Concession on Movement of
Furnace Oil

2199. Shri P. R, Chakraverti:
Shri K, N. Tiwary:

Will the Minister of Petroleum and
Chemicals be pleased to state:

(a) whether Governmeni have de-
cided to discontinue the freight con-
cession on the movement of furnace
oil;

(b) whether the existing concession
will continue to be allowed on the
movement of furnace oil produced
from indigenous crude and wused by
public utilities for power generation;
and

(c) how far the difficulties experi-
enced by industries located at great
distances from the coal flelds have
been met by adequate supplies of coal
at a concessiona) rate?

The Minister of Petroloum and
Chemicals (Shri Alagesan): (a)
and (b). This [Ireight concession

has been discontinued with effect
from 1st January, 1066. However, on
the despatch of furnace oil produced
wholly from indigenous crude oil and
used by public utilities for power
generation the concession will conti-
nue for a period of one year from lst
January, 1966, when the position
would be reviewed. .

() requirements of coal of
various consumers are met from the
nearest coal field except for gelected
grade coal for which the major source
is the Bengal/Bihar coalfields. The
consumers who are situated in
western and southern India drawing
coul from Bengal Bihar are allowed
to take coal hy* rail-cum-sea route
from Bengal/Bihar. A subsidy is
pa‘d on such rail-cum-sea movement
equivalent to approximately ¢he
difference between the all-rail route
freight and the actual freight paid.
Adequate supplies of coal are being
made to al] consumers at present
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Teleprinter Machines

2200. Shri Buta Singh:
Shri Guishan:
Shri Yashpal Singh:

Will the Minister of Communications
be pleased to state:

(a8) whether it is a fact that a large
number of man-hours are lost due to
machine trouble after the introduction
of the Olivetti teleprinter machines;

(b) whether the workers operating
these machines have serious complaints
about the tension of the key-boards
and the breakdowns due to faulty rib-
bon hanism and tape hanism
in addition to instability of the motor
and whether the workers in the West
Bengal Circle declined to use these
machines; and

(c) it so, whether Government pro-
pose to appoint a high power Com-
mittee to examine the working of
these machines and take suitable re-
medial measures on their findings?

The Minister of State in the Depart-
ments of Parliamentary Afixirs and
Communications (S8hri Jaganatha Rao):
(a) No, Sir,

(b) Some complaints had been re-
ceived on these points. However sub-
sequent investigation has shown-—-

(i) that the key-board stiffness of
the Hindustan Teleprinter is

no higher than the other
machines of comparable
speeds;

(ii) difficulties due to ribbon and
tape feeds are linked with the
quality of indigenous ribbon
and tape supplies.

No case has come to notice of the ope-
rators in West Bengal Circle declining
to use the Hindustan Teleprinters.

(c) Does not arise.
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Clearance of Messages at C.T.O,,
New Delhi

2201, Shri Buta Singh:
Shri Gulshan:
Shr; Yashpal Singh:

Will the Minister of Communications
be pleased to state:

(a) whether it is a fact that the
Central Telegraph Office, New Delhi
could not meet the requirements of the
Emergency during the period from the
5th August, 1865 to the 23rd Septem-
ber, 1985 and had to resort to posting
of messages to the different stations;

(b) whether it is also a fact that even
most immediate messages were delay-
ed for hours together for clearance;
and

(¢) if so, the reasons therefor and
the steps taken in the matter?

The Minlster of State in the Depart-
ments of Parliamentary Affairs and
C i (Shri Ja tha Rao):
(a) No. Though traffic for some sta-
tiong in the Punjab area sometimes ex.
ceeded 500 per cent of the average
norma! load, overall disposal by post
never exceeded 8 per cent of the total
load. This jncluded unavoidable post-
ing due to interruptions on telegraph
circuits also,

(b) No. Excepting one telegram de-
layed for about 14 hours and 32 tele-
grams for about 3 to 9 hours due to
line interruptions etc, of the total of
2906. Most Immediate and Immediate
telegrams handled during the period,
60 per cent were cleared within 30
minutes, 26 per cent within 30 to 60
minutes and 11 per cent within 1 to
2 hours and 2 per cent within 2 to 3
hours.

(c) Does not arise.

Message for Movement of Satellites

2202. Shri Buta Singh:
Shri Gulshan:
Shri Yashpal Singh:
Will the Minister of Edueation be
pleased to state:
(a) whether messages concerning
the movement of satellites are being
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regularly received from Washington
without delay at any juncture in the
transmission from Washington to New
Delhf; .

(b) whether the said messages take
hours to reach Nainital Observatory
and hundreds of rupees are spent on
some messages to transfer them by
telephone instead of through the tele-
graph wire;

(c) whether Government has receiv-
ed certain suggestions from scme
workers a few months ago in regard
to effecting quick transmission of such
messages; and

(d) if so, the steps Government pro-
pose to take to improve matters and
to keep up a high degree of efficiency?

The Deputy Minister in the Minis-
try of Education (Shrimati Soundaram
Ramachandran): (a) to (d). The Sec-
retary of the Indian National Com-
mittee for the International Quiet Sun
Year (IQSY) has stated that while the
programme of optical tracking of sate-
llites is part of the Indian IQSY Pro-
gramme, actua] arrangements for ex-
change of satellite messages have been
organized by the U.P. State Observa-
tory, Nainital, and the Smithsonian
Observatory, U.S.A. The Director of
the U.P. State Observatory, Nainital,
has stated that no messages concerning
the movements of satellites arc recefv-
ed by that Observatory from Washing-
ton. He has, however, intimated that
messages containing information con-
cerning the passages of artificial earth
satellites over Nainital are regularly
received by the UP. State Observa-
tory from Cambridge (Mass), USA,
and that over 99 per cent of these mes-
sages are received without undue de-
lag and in good time. He has added
that it has never been necessary to
transmit any message over long dis-
tance telephone and no amounts were
ever spent by the Observatory for
any such purposes,
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Quarters for Low Pajd Workers

2203. Shri Buta Singh:
Shri Gulshan:
Shri Yashpal Singh:

Will the Minister of Communications
be pleased to state:

(a) whether it Is a fact that quarters
to the low paid employees, who have
to work round the clock, are to be al-
lotted near their work places;

(b) whether in practice, Government
allot to such low-paid workers neces-
sary accommodation situated miles
away; and

(c) if so, tho reasons therefor?

The Minister of State in the Depart-
ments of Parlismentary Affairs and
C \catl (Shri Jaganatha Rso):
(a) No.

(b) Quarters arc allotted to all em-
ployees according to their turn and
wherever they are available.

(¢) Does not arise.

Manufacture of Tel ]

2204. Shri Guishan:
8hri Buta Singh:
Shri Yashpa] Singh:

Will the Minister of Communications
be pleased to state:

(a) whether Government have re-
ceived certain offers from a German
firm to set up factories in India to
manufacture their brand of Tele-
printers to relieve the shortage of sup-
ply faced by the country; snd

(b) if so, the decision teken there-
on?

The Minister of State In the Depart-
ment of Parliamentary Affairs and
Communications (Shri Jaganatha Rao):

(a) No, Sir.
(b) Does not arise.
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Coal Mines

2205, Shri Daji: Will the Minister
of Labour, Employment and Rehabl-
Yitation be pleased to state:

(a) whethor  Circular  No., 11 of
1862, dated the 12th March, 1962 of the
Chief Inspector of Mines, stipulating
the use of approved electric lamps by
workerg below ground in coal mines
has been implemented by all colliery
managements in the country; and

(b) it not, the number of coal mines
which have defaulted?

The Minister of Labour, Employ-
ment and Rehabilitation (Shri Jagjivan
Ram): (a) Almost all gassy mines and
& large number of bigger non-gassy
mines have provided approved electric
lamps. Thus against nearly 2.75 lakh
workers employed underground elec-
tric lamps have been provided to over
2 lakh workers.

(b) 224 out ot 684 coal mines which
are required to provide electric lamps
have not provided electric lamps
mainly due to short supplies in the
country. It is expected that all un-
derground workers would be provided
with electric cap lamps by the end of
the current year.
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Assam-Nagaland Border

2207. Shri P, C. Borooah:
Shri M. L. Dwivedi:
Shri Bhagwat Jha Agad:
Shri §. C. Samants:
Shri Subodh Hansda:

Will the Minister of Home Affairs
be pleased to state:

(a) the steps taken so far for the
demarcation of the border between
Assam and Nagaland,

(b) the area which still remains un-
demarcated;

(¢) whether it is a fact tnat the two
areas, namely Dilli Reserve and
Charaipung under Sibsagar sub-divi-
sion of Assam have been claimed by
the Nagas; and

(d) if so, how the dispule has been
settled?

The Minister of State in the Minlis-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): (a) and (b).
Consequent on the formation of Naga-
land State, district boundaries between
the Naga Hills District in Nagaland
and Sibsagar, Lakimpur and United
Mikir and North Cachar Hills Districts
in Assam became inter-State boundar-
ies. There has been some dispute be-
tween the two Governments regarding
the precise boundary in this area, This
matter was considered by the Chief
Secretaries of Assam and Nagaland on
2nd April, 1983. It was then agreed
that pending demarcation of boundary
by the Survey of India, provisional
boundary should be fixed by the two
States. Due to the law and order
problems in the area it has not been

MARCH 18, 1966

Written Answers 5816

possible to make any progress in this
matter,

(c) Inhabitants of village Russa in
NEFA have claimed jhuming and
other rights in the Dilli Reserve and
Charaipung in Sibsagar District of
Assam.

(d) Matter ig at present under con-
sideration of Assam Government and
NEFA Administration,
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Pakistani Spies

2209. Shri D. N. Tiwary: Will the
Minister of Home Affairs be pleased
to state:

(a) whether Pakistan: spies continu-
ed coming to India during the period
from December, 1985 to February,
18686,

{b) the number of those apprehend-
ed during the above period; and

(c) whethar some Indians have also
been apprehended for giving shelter to
those spies?
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The Deput, Minister in the Minis-
try of Home Affairs (Shri Vidya
Charan Shukla): (a) No cases involv-
ing Pak spies, who had come to India
during or after December, 1885, have
come {0 notice.

(b) and (c). Four Indiang and two
Pakistanis were, however, arrested
during the period. The Pakistanis had
entered India beforc December, 1965.
One of the Indians arreste¢ has ad-
mitted that he had given shelter to u
Pak spy.

Fleeing of Engineers, ete. te Foreign
Ceuntries

2210, Shri Subodh Hansda:
Shri S. C, Samanta.
Shri Bhagwat Jha Azad:
Shri M. L. Dwivedi:
Shri P. C. Borooah:
Shri Onkar Lal Berwa:
Will the Minister of Home Affairs
be pleased 1o slate:

(a) whether the flceing of Engineers,
scientists and Doctors is still continu-
ing to foreign countrics;

(b) if so, whether the problem is
wvery serious; and

(c) whether Government propose to
stop it?

The Deputy Minister in the Minls-
try of Home Affairs® (Shrj P. 8.
Naskar): Precise information is not
available about the number of engi-
neers, scientists and doctors who go
abroad for more or less permanent stay
abroad. 1f the generally rising trend
in the number of candidater in the
“Scientists’ Pool” from abroad is an
indication, it appears, (! at the number
of doctors, engineers and gcientists who
do not return after completing their
period of study/employment-cum-
study is not abnormal in quantitative
terms. The Govt, have been consecious
of the need for facilitating the return
of highly qualified Indians abroad and
all possible measures are being taken
towards this end.
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Manufacture of Fertllizers

2211. Shri Linga Reddy: Will the
Minister of Petroleum and Chemicals
be p'eased to state:

(a) the steps taken to manufacture
fertilisers out of the in-irenous raw
wmaterials in the country; and

(b} the extent to which success has
been achieved ir this regard?

The Minister of Pclroleum and
Chemicals (Shri Alagesan): (a) and
(b). Feed stocks for amn..nia/nitro-
genous fertilisers are coa'!, coke over
gases, natural gas, refine.y gas, pet-
roleum naphtha and all {iese are indi-
genous. Some production is based on
electric power which is also indige-
nous. Thus, nitrogcnoug [ertilisers can
be produced and ere produced entirely
from raw materjals available in the
country.

In so far as phosphatic {crtilisers are
eoncerned, the jmportant raw materials
arc sulphur and rock prosphate both
of which ar> imported. There are no
sources of elemental sulphur or rock
phosphate in the country and the en-
tire demand is met through imports,
Attempts are being made to use some
sulphur beav:mg minerals like iron
pyrites, copper pyrites and zinc/lead
pyrites for the production of sulphurie
acid.

Children’s Book Trust

2212. Shri Madhu Limaye:
Shri Kishen Pwxituaysk:

Will the Minister of Edncation be
pleased to refer to the reply given to
Starred Question No. 874 on the 1st
December, 1965 and state:

fa) whether Governmcnt have in-
quired into the failure of Children’s
Book Trust to publish any books till
November, 1865,

(b) whether the grants and dona-
tiong given for library aad furniture
are being spent on objects for which
they were specially given;
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(c) whether any Trustee has of late
resigned from the Trust; and

14y it so, the reasons therefor?

The Deputy Minister in the Minis-
try of Education (Shrimati Soundaram
Ramachandaran): (a) No Sir, because
the Trust is an independent voluni-
ary organisatinn and the Government
of India do not exercisz control over
its publication programme,

(b} The grants/subsidics given by
the Government of India are being
spent for the purposes for which they
are given.

(c) It is understood that the last
resignation  of a trustee took place
around 1959-60. Government is not
aware whether any trustec has resign-
ed of late.

(d) The questior does nct arise,

Pension to Kazi Nazruj Islam
2213. Dr, L. M. Singhvi:
Shri P. R, Chakraverti:
Shri Indrajit Gupta:
Shri J. B, S. Bist:
Will the Minister of Education be
pleased to state:

(a) whether Kazi Nazrul Islam’s son,
Kazi Sabyesachi has approached Gov-
ernment to extend financial assistance
to the family as Pakistan has dis-
continued the same; and

(b) if so. the steps taken by Govern-
ment and its reaction in the matter?

The Deputy Minister in the Ministry
of Education (Shri Bhakt Darshan):
(a) Yes, Sir.

(b) The matter is under considera-
tion.

Memorial to Bhagat Singh

2214. Shri S. M. Ranerjee; Will the
Minister of Home Affairs be pleased
to state:

(a) whether it is a fact that no help
has so far been given for the construc-
tion of a Memorial to Bhagat Singh;

(b) if so, the reasons therefor; and
(c) whether the Punjab Government
has approached the Central Govern-
ment for grant of financial assistance?
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The Deputy Minister in the Minis-
try of Home Affairs (Sbri P, 8.
Naskar): (2) to (c¢). The Government
of Punjab have not approached the
Central Government for any financial
assistance for the construction of a
Memorial to Shri Bhagat Singh. The
expenditure on the memorials in States
is, in the .rdinary course, borne by
the sponsors or the State Govern-—
ments themselves.

Delhi-Tashkent Radio Telephone
Service

2215, Shri Subodh Hansda:
Shri Yashpal Siogh:

Shri Basumatari:

Will the Minister of Communications
be pleased to state:

(a) whether a special radio tele-
phone and teleprinter service was
established betwcen Delhi and Tash-
kent during the talks of the two Heads
of States at Tashkent on the 3rd Janu-
ary, 1966 and onwards;

(b) if so, whether this gervice was
cut off after the talks were over; and

(c) the amount of expenditure in-
volved in establishing this service?

The Minister of State in the Depart-

ment of Parliamentary Affairg and
C ications (Shri J. tha Rao):
(a) Yes, Sir.

(b) These services were closcd on
15th January, 1966.

(¢) The services were established by
diversion of existing equipment and so
no extra expenditure was involved on
this account.
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Administration of Justice

2219. Shri P. R, Chakraverti: Will the
Minister of Home Affairs be pleased
to state:

(a) whether the atiention of Gov-
crnment has been drawn to the re-
marks of the Chief Justice of India
made in Jaipur on the 17tk December,
1965 that costs of litigation, delay in
justice and unpredictability of Judge-
ment were the three main threats to
the administration of justice; and

(b) it so0, the steps Government pro-
pose to take to resolve these dangers
to justice?

The Minister of State in the Minks-
try of Home Affairs and Minister of
Defence Supplies in the Minlstry of
Defence (Shri Hathi): (a) Govern-
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ment have seen press reportg of the
speech.

(b) Comprehensive recommenda-
tions made by the Law Commission
for the Reform of Judicial Adminis-
tration hag already been brought to
the notice of the State Governments
‘which are primarily responsible for
‘the administration of justice.

Durgapur Fertilizer Project

2220. Shri Subodh Hansda; Will the
‘Minister of Petroleum and Chemicals
be pleased to state:

(a) whether it is a fact that the
production pattern of Durgapur Fer-
tilizer Project will be changed from
.multi-purpose to Urea only;

(b) if so, the reasons therefor; and

(c) its effect on the estimate of the
-project?

Petroleum and
(a) Yes.

The Minister of
-Chemicals (Shri Alagesan):

(b) The change has been effected to
‘ensure progress of the project, avoid-
ing uncertainties in respect of Pyrites
supply {rom Amjhore and rock phos-
phate imports on account of foreign
exchange difficulties.

(c) The project is now estimated to
cost Rs. 28,08 crores, of which Rs. 10,01
.crores will be in foreign exchange,
against the earlier estimate of Rs. 38.76
erores and 16.32 respectively,

Enquiry Against D.G. Tourism

2221. Shrl Vishwa Nath Pandey:
Shri Yashpal Singh:

Wili the Minister of Home Affairs
.be pledsed to refer to the reply given
to Unstarred Question No. 1208 on the
24th November, 1965 and state:

(a) whether Government have since
arrived at any final decision about the
inquiry against the Director-General
“Tourism;

(b) if so, the resuit thereof; and
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(c) if the answer to part (a) above
be in the negatives, when the decision
is likely to be reached?

The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): (a) to (c¢). The
matter is still under consideration and
it ig likely to take some more time.

Search of Premises of Persons
Connecteg with Punjab National
Bank

2222. Shri Vishwa Nagp Pandey:
Shri Hari Vishnu Kamath:

Will the Minister of Home Affairs
be pleased to refer to the reply giv-
en to Unstarred Question No. 358 on
the 10th November, 1965 regarding
search of the premises of vertlain per-
sons connected with the Punjab
National Bank and state:

(a) whether the scruting of the re-
cords has since been completed: and

(by if so, the result thereof?

The Minister ot State |n the Mini -
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): (a) Not yet.

(b) Does not arise.

Trombay Fertilizer Factory

2223, 8hri Vishwa Nath Pandey:
Shri Yashpal Singh:

Will the Minister of Petroleum and
Chemicals be pleased to refer to the
reply given to Unstarred Question No.
1233 on the 24th November, 1965 re-
garding Trombay Fertiliser Faetory
and state:

(a) whether Government have since
considered the proposal to expand the
Trombay Fertiliser Factory, and

(b) if so, the estimated increase in
production?
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The Minister of Petroleum and
Chemicals (Shri Alag ): (a) and
(b). The proposal to expand the Trom-
bay Fertilizer Factory is still under
<consideration.

Educated Unemployment in U.P.

2224. Shri Vishwa Nath Pandey:
‘Will the Minister of Labour, Employ-
ment ang Rehabllitation be pleased to
state:

(a) whether Government had spon-
sored any scheme to tackle the pro-
blemn of educated unemployment in
Uttar Pradesh during the Third Five
Year Plan; and

(b) if so, the details thereof?

The Minister of Labour, Employ-
ment and Rehabilitation (Shri Jag-
jivan Ram): (a) and (b), The deve-
lopment schemes under the Five Year
Plan are designed to increase the eme-
ployment opportunities for these in
need of work including the cducated.
There is no special scheme to tackle
the problem of unemployment in any
State.

U.S.A. Loan for Technical Institutions

2225. Shri Yashpal Singh:
Shri Vishwa Nath Pandey:

Will the Minister of Education be
pleased to refer to the reply given to
Unstarred Question No. 1183 on the
24th November, 1865 and state the
outcome of negotiations for a loan from
the Goverrment of US.A. to meet the
requirements of Technical Institutes
in respect of procurement of equipment
manufactured in that country?

The Minister of Education (Shri M.
C. Chagla): Negotiations are atil} going
on,

Aid to Jammu and Kashmir
2226. Shri Vishwa Nath Pandey:
Shri Bishwanatp Roy:

Shri Balkrishny Singh;

Will the Minister of Laboor, Em-
ployment and Rehabilitation be pleas-

ed to state:

(8) whether it is a fact that the
Central Government have decided to
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give gpecial financial assistance to the
Jammu and Kashmir State to reha-
bilitate the State economy which was
greatly disrupted as a result nf the
Indo-Pakistan conflict; and

(b) if so, 1o what exten!?

The Minister of Labour, Employment
and Rehabllitation (Shrt  Jagjivan
Ram): (a) Yes, Sir.

(b} A sum of Rs. 30 lakhs has been
sanctioned for the purchase of handi-
crafts and handlooms products; Rs. 2
lakhs for arranging exhibitions of
Kashmir Crafts. A sum of Rs. 11.33
lakhs has becn placed at the disposal
of the Government of Jammu and
Kashmir for giving grants and loans
to shopkeepers who were victims of
the Batamallu fire, co-operatives of
craftsman gnd owners of houge boats.

Shortage of Inlang Covers

2227, Shri Balakrishnan: Will the
Minister of Communications be pleas-
ed to state:

(a) whether Government ire gware
that there was shortage of Inland Cov-
ers in many post Offices in the Madural
Division during December, 1965; and

(b) if so, the reasons therefor?

The Minister of State In the Depart-
ment of Parllamentary Affairs and
Communications (8hri  Juganatha
Rao); (a) There was a shortage of the
10 paise inland letters but not of
embossed envelopes.

{b) The reason for the shoriuge was
due to the failure of the Controlier of
Stamps, Nasik {0 meet the full re-
quirements of the Madurai Treasury.

Pharmacentical Industry

2228, Shrl P, R. Chakravertl: Will
the Minister of Petroleam and Cheml-
cals be pleased to state:

(a) the progress achieved in the
Pharmaceutical Industry in India since
1948, specially regarding its annual
turnover,

(b) whether the foreign-owned
pharmaceutical drug firms had admit.
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ted participation of the Indian public
In their capital structure; and

(c) the volume of annual exports
of Indian drugs vis-a-vis the imports
of raw materia] and bulk products
for the manufacture of drugs?

The Minister of Petroleum and
Chemicals (Shri Alag )t (a) The
annual turnover of the pharmaceuti-
cal industry which was about Rs. 11
crores in 1948 has increased to about
Rs. 150 crores in 1965. The products
manufactured in the country cover a
wide and important range of phar-
maceutical products.

(b) Most of the foreign-owned
pharmaceutical firms in India have
admitted Indian participation in their
capital structure. A general appeal
has also been made in a recent con-
ference of the Indian Pharmaceutical
Association to the foreign pharmaceu-
tical companies to admit Indian parti-
cipation.

(¢) The statistics of imports and
exports for the last few years are
given below:

Year Import of Exports
raw
materials
and
bulk
products
Rs.
Ras. crores crores
1961-62 1130 o098
1962-63 9°28 1°07
1963-64 8-64 1-0§
1964-65 827 2'11

Unemployed Women in Punjab

2329, Shri Daljit Singh:
Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:

Will the Minister of Labour, km-
ployment and Rehabilitation be pleas-
e to state:

(a) the number of women candi-
dates born Graduates and non-
Graduates who have been registered
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in various Employment Exchanges in
Punjab as on the 31st December, 1965;
and

(b) the number of them provided
with employment assistance till the
end of December, 19657

The Minister of Labour, Employ-
ment and Rehabilitation (Shri Jagji-
van Ram): (a) and (b).

“No.

No.

Category of
applicants registered  placed in
during employ-
the year ment
1965 during
the year
1965
Graduates (including 3,030 1,273
Post Graduatcs
Matriculates (includ-
ing Higher Secon-
dary passed and
Intermediates). 12,909 4,326
Below Matric 20,771 2.4)3
ToraL 36,710 3.4)2

Technical Persons Unemployed in
Punjab

2230. Shri Daljit Singh: Will th¢
Minijster of Labour, Employment and
Rehabtlitation be pleased to state:

(a) the number of technical persons
registered in various Employment
Exchanges in Punjab ag on the 3lst
December, 1866; and

(b) the number out of them pro-
vided with employment assistance till
the end of December, 18657

The Minister of Labour, Employ-
ment and Rehabilitation (Shri Jag-
jivan Ram): (a) 11,618 were on the
Live Register of Employment Ex-
changes in Punjab as on 31-12-1965.

(b) 6,014 during the year 1965.
Punjabl as Second Official Language
in Delhi

2231, Shri Dalfit Singh: Wil} the
Minister of Home Affalrs be pleased
to refer to the reply given to Unstar-
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red Question No. 794 on the 17th

November, 1965 and state:

(a) whether any final decision has
since been taken to recognise Punjabi
as the second official language of Dethi
on the request of the Delhi Political
Parties; and

(b) if not, the recasons therefor?

The Deputy Minister in the Minis-
¢ry of Home Affairs (Shri Vidya
Charan Shukla): (a) In reply to Un-
starred question No. 794 it has al-
ready rbeen stated that Government
do not propose to advise the President
1o issue a directive in the matter.

{b) Does not arise,

Indian Cultural Centre in London

2232. shri Bibhuti Mishra: Will the
Minister of Education be pleased to
state:

(a) whether it is a fact that Gov-
errment have agreed to the request
made by Lord Fenner Brockway,
Chairman of the Tilak Memorii! Trust
to support morally and materially the
Indian Cultural Centre in London; and

(h) if so, the main features of the
Cultural Centre there?

The Minister of Education (Shri M.
€. Chagla): (a) Moral suppori for
the project wag promised to Lord
Brockway by the late Shri Lal Bahadur
Shastri when he was the Primc Minis-
ter of India. The question of finan-
<ial help was also under consideration,
but in view of the developments of
August—September, 1865 it-was shel-
wved.

(b) Broadly speaking rhe Centre
will aim at the propagation of Indian
Culture but the details of the proposal
have not yet been given definite shape.
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Industrial Disputes

2234. Shrimati Vimlg Devi:
Shri Daji:
Shri Sarjoo Pandey:

Will the Minister of Labour, Emm
ployment and Rehabilitation be pleas-
ed to state: )

(a) how many industrial disputles
are pending in the Central Govern-
ment Industrial Tribunal at Dhanbad;
and

(b) the reasong for the accumuia-
tion of these cases?

Employ-
JIag-

The Minister of Labour,
ment and Rehabllitation (Shri
jivan Ram): (8) 443 as on 31-1-86.

(by (i) Large number of cases re-
ceived.

(ii) Requests from unions and
managements for adjournment of
hearings; and

(iif) Tiiness of the Presiding Officer.

(He was on leave from ¢-9-1983 to
8-11-1966).
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Industrial Tribunal gt Calcutta

2235. Shri Daji: Will the Minister of
Labour, Employment and Rehabilita-
tlon be pleased to state:

(a) whether there is any proposal
under consideration o set up a Cen-
tral Government Industrial Tribunal
at Calcutta; ana

{(b) if so. the reasons for the delay
in setting up the Tribunal?

The Minister of Labour, Employ-
ment and Rehabilitation (Shri  Jag-
stvan Ram): (a) Yes.

(b) Steps are being taken.

Violation of Mines Act

2236. Shri Daji: Will the Minister of
Labour, Employment and Rehabilita-
tlon be pleased to state:

(a) the number of prosecution cases
against the coal mines launched for
violation of Mines Act, Regulations ana
Rules made thereunder from the 30th
June to 31st December, 1965;

{b) the names of those coal mines;
angd

(c) the reasons of the prosecutions
in each case and the resulls thereof?

The Minister of Labour, Employment
and Rehabilitation (Shri  Jagjivan
Ram): (a) Sixty one.

(b) and (c). A statement is laid
on the Table of the House. [Placed
in Library. See No. LT-5798/66].
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Payment of Bonus in Private
Industries

2238, Shri Kolla Venkaiah:
Shri M. N. Swamy:
Shri Laxmi Dass:
Shri J. B, S. Bist:

Will the Minister of Labour, Em-
ployment and Rehabilitation be
pleased to state:

(a) the number of private industrial
and business firms that have paid
bonus 1o employees according to the
Payment of Bonus Act, 1865, so far;

(b) the number of employees work-
ing in private firms benefited from the
payment of Bonus;

(e) the amount of bonus received by
workers and employees in private
firms;

(d) the approximate number of
private irms that have not yet paid
bonus in compliance with new provi-
sions of the Payment of Bonus Act,
1965; and

(e) the number of workers and em-
ployees in private firms, who have not
vet received bonus?

The Minister of Labour, Employ-
ment and Rehabilitation (Shri Jag-
Jivan Ram): (a) to (e). The Payment
of Bonus Act, 1965, has a very wide
coverage and both the Central and
Srate Governmenis are appropriate
Governments’ for the purposes of the
Act. The staflstics asked for are not
collected by the Governmente and
are not available with them.
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Tours of Ministers Abroaq

2240. Shrl Yashpal Singh:
Shri Bagri: -

Will the Minister of Home Affairs
be pleased to state:

consistent

(a) whether expenses on the tours
of Ministers of foreign couniries have
increased during the last few months:

(b) if so, the reasons therefor; and

(c) the steps taken by Government
to cut down the expenses ‘o the barest
minimum?

The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): (a) There has
been some increase in the expenses on

tours of Ministers to foreign countrics
during the latter half of 1865.

(b) and (¢). Foreign tours are
undertaken by Ministers only when
this is absolutely necessary in  the
interests of the country’s international
obligations or in connection with im-
portant negotiations on trade, econo-
umic collaboration etc. At most of the:
international conferences, the coun-
tries are represented by Ministers and,
as such, it js necessary that India’s pe
presentative should be »f + similap
status,

Educated Unemployed in Orissa

2241. Shri Ramachandra Ulaka:
Shri Dhuleshwar Meens:

Will the Minister of Labour, Em-
ployment and Rehabilitation be pleas--
ed to state:

(a) the number of educated unem-
ployed in Orissa as on the 3lst
December, 1965; and

(b) the number of Scheduled Castes
and Scheduled Tribes among them?

The Minister of Labour, Employ-
ment and Rehabilitation (Shrl Jagjivan.
Ram): (a) There were 15,578 educat-
ed applicants (Matriculates and above)
on the live register of Employment
Exchanges in Orissa as on 31-12-1865.

{b) 383 and 275 belonged to Sche-
duled Castes and Scheduled Tribes
respectively.

Vacancies Notified and Filled in Orissa.

2242, Shri Ramachandrs Ulaka:
Shri Dhuleshwar Meena:

Will the Minister of Labour, Em-
ployment and Rehabilitation be:
pleased to state:

(a) the number of vacancies noti-
fled in the public and private sector
establishments in Orissa as on the
31st December, 1885; and

(b) the number of vacancies filled
up in those establishments through-
various Employment Exchanges upto:
the end of December, 1863?
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The Minister of Labour, Employ-
ment and Rehabilitatlon (Shri Jagji-
van Ram): (a) and (b). Information
showing the number of vacancies noti-
fled to and filled by the Employment
Exchanges in Orissa during the year
1965 is given below:

Sector Vacancies  Vacancies
Notified Filled
Public 34,734 18,164
Private . 4,213 2,145
ToraL :, 38,947 20,309

Junior Technical Schools in Rajasthan

2243. Shri Dhuleshwar Meena-
Shri Ramachandra Ulaka:

Will the Minister of Education be
pleased to state:

(a) whether any Juniop Technical
Schools are proposed to be opened in
Rajasthan during 1966-67; and

(b) if so, the details thereof?

The Minister of Education
M. C. Chagla): (a) No, Sir.

(Shri

(b) Does not arise.

District Gazetteers of Rajasthan

2244. Shri Dhuleshwar Meena:
Shri Ramachandra Ulaka.

Will the Minister of Education be
pleased to state:

(a) the financial assistance given to
Rajasthan for compilation and print-

ing of District Gazetteers during
1965-66; and
(b) the amount proposed to  be

given to that State for the purpose
.during 1966-877

The Minister of Education (Shri M.
C. Chagla): () The C»ntral grant-in-
gid to the Government of Rajasthan
for the compilation and printing of
District Gazettecrs during 1965-88 wus
Rs. 6,000 for the compilation
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of one gazetteer and Ra. 3,428.25 p. for
the printing of another,

(b) During 1966-67, the Central
grant-in-aid to the Government of
Rajasthan would be 40 per cent of
the expenditure incurred by the State
on the compilation and printing of
District Gazetteers. The grant for
compilation is subject to a ceiling of
Rs. 6,000 per volume.

Auditoria in Colleges and Schools in
Rajasthan

2245. Shri Dhuleshwar Meena:
Shri Ramachandra Ulaka:

Will the Minister of Education be
pleased to state:

(a) the amount paid by the Centre
for the construction of audiloria n
various gchools and volleges 1n
Rajasthan during 1865-68; and

(b) the details thereof?

‘The Deputy Minister in the Minis.
try of Education (Shri Bhak¢ Dar-
shan): (a) Nil, so far.

(b) Does not arise.

Cultural Centrea in Rajasthan

2246. Shr; Dhuleshwar Meena:
Shri Ramachandra Ulaka

Will the Minister of Education be
pleased to state:

(2) whether any financial assislanee
was given to Rajasthan for construc-
tion of Cultural Centres in the State
during 1985-66 so far; and

(b) if s0, the details thereof?

The Deputy Minister in the Ministry
of Education (Shri Bhakt Darshan):
(a) No, Sir,

(by Does not arise.

Asgistance to Publishers, Printers and
Booksellers in Rajasthan
2247. Shri Dhuleshwar Meena:
Shri Ramachandra Ulaka:
Will the Minister of Education be
pleased to state the assistance given to
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the Publishers, Printers and Booksel-
lers of Rajasthan in the field of Social
Education Literature and Literature
for neo-literates during 1965-66 so far?

The Deputy Minister in the Minls-
try of Education (Shrimatl Soundaram
Ramachandran): No such assistance
has been given by the Central Gov-
ernment during this period.

‘Development of Samskrit .0 Orissa

2248, Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:

Will the Minister of Education be
Pleased 1o state:

(a) the total Central assistance giv-
en to voluntary organisations in Orissa
Yor development of Sanskrit in the
‘Btate guring 1965-86 so far; and

(b) the names of organisations to
which these grantg were given during
the above period?

The Deputy Minister in the Minis-
ary of Education (Shri Bhakt Darshan)
{a) and (b). A grant of Rs, 3,000:00
hag been given to the Sanskrit journal
“Manorama’,

Inquiries agalnst Central and  State
Government Employces in Orissa

'2248. Shrl Ramachandra Ulaka:
Shri Dhuleshwar Meena:

Will the Minister of Home Affairs
be pleased to gtate: "

(a) the number of inquiries insti-
tuted against the State and Central
Government officials in Orissa during
1965-66 so far by the Special Police
Establishment (Puri Branch); ang

(b) the number of cases in which
inquiries have been completed and
punishment awarded during the above
period?

The Minister of State In the Minis-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathl): (a) During the
period 1965 and January, 1966, the
Puri (now Bhubaneswar) Branch of

2818 (ai) LS—4.
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Special Police Establishmant institut-
ed inquiries against 2 State Govern-
ment officials and 52 Central Gov-
ernment Officials in Orissa.

(b) Of the two cases instituted
agalnst State Government ufficials in-
vestigation has been completed in one
case and a charge sheet filed in court

Of the 52 caseg instituted against
Central Government officials inquiries
investigations have becen completed in
19 cases and action has been taken as
detailed below:—

(i) Reports sent to Departments
concerned for taking Regular
Department Action A T X

() Reports sent to Departments
for taking such action as con=
sidered fit. o2

(iii) Cases sent to court for prose-
cution P 3
Pay Scales of Telegraphistg

2250, Shri Gulshan:
Shri Buta Singh:

Will the Minister of Communications
be pleased to state:

(a) whether there is u proposal to
revise the pay scales of Telegraphists
in the Telegiraph Department; and

been
the

(b) whether a decision has
taken in the matter and if so,
nature thereof?

The Minister of State tn the Depart-
ments of Parllamentary Affairs and
Communications (Shr! Jaganatha
Rao): (a) No,

{(h) Does not arise.
Primary and Secondary fducation

2251, Dr. 1. M. Singhvi: Will the
Minister of Fducation be plecased to
state:

(a) whether Govermment are aware
that further progress of primary and
secondary education is at e standstill
throughout the country as a result of
the economy drive;
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(b) if so, whether Government have
calculateqd the extent to which it would
set back educational plans for the
country; and

(c) the steps taken to wactify the
position?

The Miunister of Education (Shri M.
C. Chagla): (a) to (c). In spite of
difficulties including inadequate re-
sources, the tempo of educalional ex-

pansion is being maintained throughout

the country. The targets of enrolment
in the Third Plan at all stages—opri-
mary, middle and secondary-~will be
exceeded.

In the Fourth Plan provision is be-
ing made to enrol agbout 270 lakh
additional pupils at the elementary
stage and about 38 lakh additional
pupils at the secondary stage.
Provision is also  Dbeing made
for special schemes to encourage the
enrolment of girls at all stages. Pro-
grammes of qualitative mprovement
have also been intiated and will be
developed further.

Geophysical Year

2252. Shri Hari Vighnu Kamath:
Will the Mihister of Education be
pleased to state:

(a) the work accomplished by scien-
tists in and around India as part of

the International Geophysical Year
Programme;
(b) whether a detaileq report in-

cluding the evalwation angd assessment
thereof, together with the names and
designations of the participating
Scientists will be laid on the Table; and
(c) if not; the reasons therefor?
The Deputy Minister in the Ministry
of Education (Shrimati Scundaram
Ramachandran): (a) to (c¢). Informa-
tion pertaining to observations made
by Indian gcientists is contained in the
following publications copies of which
are available in the Parliament Lib-
rary:
(1) Report of Indian National
Committee for the Interna-
tional Geophysical Year
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‘The International Geophysical
Year 1957-58 ang the Inter-

{ mnational Geophysical Coopera-

tion, 1959,

Ionospheric Data July 195%—

December 1959.

Proceedings of IGY Sympos-

ium Vols. T & II

IGY and IGC Data for Indian

Stations Vol. III Part 4 Iono-

sphere True Height Profiles.

IGY and IGC Data for Indian

Stations Vol. IIT Part 3.

Iornosphem‘Ab'sorpotion and Drift.
{6) IGY ang IGC Data for Indian

Stations Vol. III Part 2 Yono—~
sphere f-plots.

(7) Kodaikanal Observatory Bul-
letin No. CLVI, Solar and
Geophysical Data.

(8) Kodaikanal Observatory Bual-
letin No, CLVII, olar and Geo-
physical Data.

(9) Koaiknai Observatory Bul-
letin No. CLVIII, Solar an@
Geophysical Data.

(10) Kodaikanal Observatory Bil~
letin No. CLIX, Solar and
Geophysical Data.

(11) Magnetic Observations nrade
at Alibag, Annamalainagar and
Trivandrum (1957-58).

(2)
3

(4

~

(5

~

Information regarding observations
made by scientists of other couniries
(including countries around India) ‘is
contained in various volumeg of the
Annals of the International Geophy-
sical Year. Copies of these are avail-
able with the Secretary of the Indian
National Committee for the Interma~
tional Quiet Sun Year.

Industrial Commitiee on Coal Mining

2253. Shri Sarjoo Pandey: -
Shri Indrajit Gupta:

Will the Minister of Labour, Em-
ployment and Rehabilitation be pleas-
ed to state:

(a) whether Government called any
meeting of the Industrial Committee
on: Coal Mining during 1965; and
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(b) if so, when und if not, the rea-
sons therefor?

The Minister of Labour, Ewploy-
ment and Rehabilitaton (Shri Jagjivan
Ram): (a) No.

(b) The Industrial Committee on
Coal Mining, like other Industrial
Committees, is convened whenever
there are sufficient important items to
be discussed at the 'meeting.

Khag Chalbalpur and Digull Collieries
2254. Shri Sarjoo Pandey:
Shri Indrajit Gupta:
Shri Dajl:
Shri Mohammag Ellag:
Will the Minister of Labour, Em-
ployment and Rehabllitation be pleas-
ed to state:

(a) whether Government have re-
ceived a representation from the Gen-
eral Secretary of Indian Mine Workers’
Federation dated the 17th June, 1885
regarding non-implementation of two
Awards of the Central Government
Industrial Tribunal by the manage-
ment of Khas Chalbalpur Colliery and
Diglu Colliery; and

(b) if so, the action taken by Gov-
ernment thereon?

The Minister of Labour, Employ-
ment and Rehabilitation (Shri Jagjivan
Ram): (a) Yes, Sir.

(b) It has been reported *t¢v Gov-
ernment that the Award has heen im-
plemented by the management of the
Diguli Colliery.

As for the Khas Chalbalpur Coiliery,
Governmeny have devided to take ap-
provriate legal action against  the
owner for non-implementation of the
Award.

Finances of Delhi University Colleges

2255. Shri D. C. Sharma:

Shrimati Savitrl Nigam:
Shri Lahtan Chaudhry:

Will the Minister of Education be
pleased to state:

(a) whether several old colleges of
Dethi University are facing financtal

crisis and the Delhi University has
asked the University Grants Commis-
sion to raise immediately its grant lo
meet the deficit in the budgets; and

(b) if so, the action taken in the

matter?

The Minister of Education (Shri M,
C. Chagla);: (a) Some colleges of the
University of Delhi have represented
to the University that their annual de-
ficits are increasing and that the
basis of grant-in-aid be suitably chang-
ed. The University has, accordingly
suggested to the University Grants
Commission that the pattern of flnan-
cial assistance to the colleges affiiliat-
ed to the University be reviged.

{b) The matter is under considera-
tion of the Commission.

Delhl Chandigarh Telephone Service

2256. Shrl D, D. Purl: Will the
Minister of Communications be pleas-
ed to state:

(a) whether Government are aware
of the frequent break-downs in the
telephone service beiween Dethi and
Chandigarh;

(b) it so. the steps being taken to
improve this scrvice; and

(c) the number of break-downs re-
corded in this telephone service go
far in the current finuncial ycar?

The Minister of State in the Depart.

ments of Parliamentary Affiies and
Communications (Shri Jaganatha
Rao): (a) There are an  frequent

breuk-downs of the 1elephone service
between Delhi and Chundicarh, Some
interruptions in this servie: howcever
were there and they are not out of the
ordinary.

(b) A microwave radio .y.tem, en-
gince~cd for high reliability, is at
present  being  insta'led  herween

Ambala and Chandigarh. After  thi
is commissioned, 24 telephnne circuits
will he provided between New Delhi
and Chandigarh via Ambala on the ex-
tsting  underground coaxial cable
system.
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(c) Statistics are not readily avail-
able about the exact number and
duration of each fault. However the
average availability of the circuits up-
to end of January 1966 has been
about 89 per cent, which is considered
satisfactory.

Conditions of Women Labour

225%. Shrimatl Renu Chakravarity:
Will the Minister of Labour, Employ-~
ment and Rehabilitation be pleased to
state:

(a) whether there ig any proposal to
sel up a National Council for Protect-
ing and Improving the Conditions of
Women Labour to give special atten-
tion to the problems faced by working
women as has been done by the sett-
ing up of the National Council of
Women's Education; and

(b) if not, in what gther way Gov-
ernment propose to deal with the
special problems faced by women
labour and women Wwhite collar
workers?

The Minister of Labour, Employ-
ment and Rehabilitation (Shri Jag-
jivan Ram). (a) No such proposal is
under consideration at present.

(b) Special provisions exist in
1abour laws to protect the interests of
women labour. As regards women
white collar workers no special pro-
blems have come to the notice of Gov-
ernment; granis are, however, sanc-
tioned by the Central Social Welfare
Board to various Institutions for pro-
viding or expanding hostel facilities
for such women workers.

Manuafacture of Arms in Banda

2258, Shri Basumatari: Wiil the
Minisier of Home Affairs be pleased
to state:

(a) whether it ig g fact that a Cen-
tre for the manufacture of 1tlegal arms
has been uncarthed near Banda; and

(b) if so, the steps Government are
taking to find out any other Centre
in tha country?
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The Deputy Minigter In the Minis-
try of Home Affairs (Shri Vidya
Charan Shukla): (a) Yes, Sir.

(b) The State Governments are gl-
ready exercising due vigilance in the
following manner:

(i) rigid enforcement of
Act and Rules;

Arms

(ii) prosecution of cases regard-
ing illicit manufacture of
arms and ammunition; and

(iii) collection of intelligence
about offences relating to arms
and ammunition.

Drilling in Dehra Dun

2259. Shrj D. D. Purl: Will the
Minister of Petroleum and Chemicals
be pleased to state:

(a) the result of pilot drilling In
the Dehra Dun area; and

(b) whether the test driling is pro-
posed to be continued in this area?

The Minister of Petroleum and
Chemicalg (Shri Alag ): (a) Only
oneg decp well was grilled in Dehra
Dun area, which did not indicate the
presence of either oil or naatural gas.

{h) No.

Car Thefts

2260. Shri Sham Lat Saraf;
Shri Dharmalingam:

Will the Minister of Home Affairs
be pleased to state:
(a) whether cases of cars being

stolen are reported from Dethi  and

other big cities;

(b) whether to combat this menace,
the Police have recommended that it
be made obligatery upon the Car
Manufacturers to instal Door and
Ignition Locks with separate Keys and
not the same key for both; and

(¢) if so, the steps taken on this
recommendation and the result there-

of?
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The Deputy Ministey in the Minls-

try of Home Affairs (Shri Vidya
Charan Shukia): (a) Yes, Sir,

(b) No, Sir.

(c¢) Does not arise. However, the

question of providing cars with antl-
theft devices is being pursued by the
Ministry of Industry with the Auto-
mobile Manufacturers.

Scrutiny of Foreign Text Books

2261. Shri Kolla Venkaiah:
Shri M. N. Swamy:
Shri Laxmi Dass:

Will the Minister of Education be
pleased to state:

(a) whether Government propose to
appoint Vigilance Panels to scrutinjse
the contents of foreign text books;

(b) the number of Panels proposed
to be appointed;

(c) the number of Panels already
appointed along with the date of ¢their
appointment;

(d) the basis and reasons for
appointing the Vigilance Panels; and

(e) the work done by the Panels so
far?

The Minister of Education (Shri
M. C, Chagla): (a) to (e). The Minis-
try has of late come across certain
text books being used in some Indian
Schools containing  mis-statements
about social, political, economic and
other matters. Some of them con-
tained passages likely to offend coun-
tries with which India has friendly
relations. The State Governments
have accordingly been advised to set
up suitable machinery to scrutinise
text books before these are allowed to
be used in schools.

Unemployed Engincers

2262, Shrimati Ramdaolari Sinha:
Will the Minister of Labour, Employ-
ment and Rehabilitation be pleased to
state;

(a) the number of Engineers who
passed from various Engineering Col-

leges and Institutes of Technology in
Bihar and remained unemployed
during the year 1864-65; and

(b) the steps taken to absorb them?

The Minister of Labour,
ment and Rehabilitation  (Shri
Jagjivan Ram): (a) 961 degree-
holders and 903 diploma-holders in
engineering passed out from various
engineering colleges and polytechnics
in Bihar during the year 1964-65. In-
formation regarding the number of
engineers remaining unemployed out
of them is, however, not available.

Employ-

(b) Various development schemes
under the Five Year Plans are ex-
pected to create an increasing number
of employment opportunities for un-
employed persons including un-
employed engineers.

Industrial Dispates

2263. Shrimati Ramdulart Sinha:
Will the Minister of Labour, Employ-
ment and Rehabilitation be pleased to
state:

(a) whether Government are aware
that rivalry in trade unions about the
representative character does ulti-
ma’'ely develop into industrial dis-
putes; and

(b) if so, the statutory or non-
statutory steps which are being taken
by Government for the seitlement of
such disputes in ¢ime?

The Minister of Labour, Employ-
ment and Rehabllitation (Shri Jagh-
van Ram): (a) Yes, Sir.

There is no statutory provision rela-
ting to rivalry between trade unions
nor does the Industrial Disputes Act,
1947, 1ay down conditons for the recog-
nition of a trade union as the repre-
sentative union. However, under the
Code of Discipline, which is a volun-
tary instrument, some agreed criteria
have been evolved for determining the
representative character of a union for
purposes of recognition by the mana-
gement, There is also an Inter-union
Code of Conduct agreed to by the ¢
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central organisations of workers.
Whenever an instance of unhealthy

rivalry between trade unions comes to
the notice of Government, the unions
concerned end their central organisa-
tions are requested to follow the
agreed Code of Conduct. Efforts are
also made to resolve disputes relating
to the representative character of a
union through the procedure for recog-
nition laid down in the Code of Dis-

cipline.
Tribal Scheduled Area in Tripura

2264, Shri Dasaratha Deb: Will the
Minister of Home Affairs be pleased

to state:

(a) whether it 1s a fact that the All-
Tripura United Tribal Council and
other Tribal Organisations are demand-
ing Tribal Schedule Area within the
Union Territory of Tripurs;

(b) whether it is also a fact that due
to tremendous pressure on Jand that
came from the population belonging to
non-tribal and advanced community
hundreds of {ribal families have
already been ovicted from land in
Tripura; and

(¢} if so, Government's reaction
thereto?

The Minister of State in the Minis-
try of Home Affalrs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathl): (a) to (c¢). The
information is being collected and
will be laid on the Table of the House

as soon as possible

Telephone Connections in Agartala

2265. Shri Dasaratha Deb: Will the
Minister ¢f Communications be pleas-
ed to state:

(a) the totul number of applications
received for the installation of tele-
phon'g in Agartala town, so far;

(b) the numher of ¢telephones instal-
led so far; and

fe) when the rest are likely to be
installed?
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and C loatt (Shri Jaganatha
Rao): (a) 731

(b) 547.

(¢) During 1966-67 when the ex-

change is likely to be expanded.
G.P.O. Bullding, Agartala

2266. Shri Dasaratha Deb: Will the
Minister of Commaunications be pleas-
ed to state:

(2) whether Government are aware
that the existing General Post Office
building at Agartala, Tripura is smali
‘o accommodate the staff;

(b) if so, whether there is any pro-
posal to construct a bigger building
at Agartala during the ensuing finan-
cial year; and

(c) if not, how Government propose
to cope with the increased volume of
work and the accommodation required
for the staff?

The Minister of State in the De-
partments of Parliamentary Affairs
and Communications (Shri Jaganatha
Rao): (a) Yes. Sir,

(b) The question of extension of
H.P.O,  building at Agartala has
already been taken up.

() Does not arise.

Telephone Connections in Punjab

2267. Shri Daljit Singh: Will the
Minister of Communications be pleas-
ed to state:

(&) the number of applications
pending for the grant of telephone
connections at various Telephone Ex-
changes in  Punjab as on the 3l
January, 1866; and

(b the steps being taken to expe-
dite the matter?

The Minister of State in the De-
partments of Parllamentary Affairs
and Communlcations (Shri Jaganatha
Bas): (a) 18548
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(b) Steps are being taken to ex-
pand the capacity of the existing ex-
changes, lay additional cables and
erect lines and wire so that the pend-
Ing demands are met to the maximum
extent possible consistant with the
available resources,

arem gt Wy ¥ q afRm W
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2268 s wWiE sw dTwr:
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8 fw .
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Kmployees’ State Insurance Scheme

2269. Shri P, C, Borooah:
Shri Sidheshwar Prasad:
Shri K. C. Pant:
Shri Dharmalingam:

Wili the Minister of Labour, Em-
ployment and Rehabilitation be pleas-
od to slate:

(a) whether the Employees’ State
Insurance Scheme Revicw Committes
bas submitted 5 comprehensive social
seurity programme for gmployees;

(b) if s0, the outlines of the pro-
gramme; and

(c) Government's decision in res-
pect thereof?
The Minister of Labour, Employ-

ment and Rehabilitation (Shri Jagjivan
Ram): (a) and (b). The Committee
has  recommended  administrative
merger of the Employees' State
Insurance and the Employees’ Pro-
vident Fund Schemes and suggest-
ed that Government should, in con-
sultation with the Indian Labour Con-
ference, set up an expert machinery
to evolve a “blue print” for a com-
prehensive Scheme of Social Security.

(c) The recommendations of the
Committee are under cxamination

General Indices of All-India Consumer
Prices

2276. Shri Indrajit Gupta: Will the
Minister of Labour, Employment and
Rehabilitation be pleased to state:

(a) whether his attention has been
drawn to the 1.L.O. publication, ‘Bul-
letin of Labour Statistics, 1965, 4th
quarter, wherein on page 68, the
General indices of all-India consumer
prices has been qualified with a foot-
note ‘Excl. rent’; and

(b) if so. whether this is due to
Government having  informed the
International Labour Office that in
compiling consumer price index num-
bers for the working class, the price
changes on account of housc rent are
riot taken into account?

The Minister of Labour, Employ-
ment and Rehabllitation (Shri Jagii-
van Ham): (a) Yes,

(b) The foot note referred to in
the Question does not reflect the cor-
rect position and appears to be based
on a misapprehension, The ANl India
Index is a weighted average of the
Indices for 27 constituent centres
which do include house rent.
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Mercy Petitions

2274, Shri Gulshan: Wil] the Minis-
ter of Home Affairs be pleased to
state:

(a) the number of persons who sub-
mitted mercy petitions to the Presi-
dent in 1965; and

(b) the number of those
mercy petitions were granted?

The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): (a) and (b). 188
prisoners under sentence of death sub-
mitted mercy petitions in 1965 and
death sentence was commuted to im-
prisonment for life by the President
in the case of 87 prisoners. (These
figures exclude the cases tried by
Courts Martial),

High Court Judges in India

2275, Shri Guishan: Will the Minis-
ter of Home Affalrs be pleased to
state:

whose

(a) the total strength of Judges of
High Court in India; and

{(b) the number of those among
them who belong to Scheduled
Castes?

The Minister of State in the Minls-
try of Home Aftairs and Minister of

Defence Supplies in the Ministry of
Defenoe (Shri Hatbi): (a) 210.

(b) Government do not keep any
record of the caste to which a High
Court Judge belongs.

Uniforms for Extra Departmental
Employees of the P. & T. Deptt.

2276, Shri Jedhe: Will the Minister
of Communications be pleased to
state:

(a) whether jt is a fact that the
Exira Departmental employees of the
Posts and Telegraphs Department are
not provided any summer or winter
uniform or uniform allowance even
after serving for many years contie
nuously;

(b) if so, the reasons therefor;

{c) whether Governmen! have any
proposal under consideration for the
supply of uniforms {o these employees
in future; and

(d) it so, when it wil] be imple-
mented?

The Minister of State in the De-
partments of Parliamentary Affairs
and C fodts (Shri J tha
Rao): (a) Yes.

(b) Extra Departmental Employees
are not whole time employees of
the Department. They are only part-
time workers and therefcre not en-
titled to uniforms.

(¢) No.
(d) Does not arise.

Children Education Allowance for
Extra Departmental Employees of
P, and T. Deptt.

2277, Shri Jedhe: Will the Ministor
of Communjcations be pleased to
state;

(a) whether it is a fact that the
regular employees of the Posts and
Telegraphs Department are entitied
to the children education allowance on
the same basis ag are admissible to
other Government employees;
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(b) whether it is also a fact that
Extra Departmental employees of the
Posts and Telegraphs Department are
not paid any such children education
allowance;

(¢) whether Government have
~under consideration any proposal to
_extend this facility to the Extra De-
partmenta] Employees; and

(d) if so, when it will be possible
.to implement 17

The Minister of State in the De-
partments of Parliamentary Affairs
and Commaunications (Shri Jaganatha
Rao): (a) Yes.

(b) Yes.

(c¢) No.

(d) Does not artse.
Confirmation of Extra Departmental
' Employees of P, and T, Deptt.

2278. Shri Jedhe: Will the Minister

of Communications be pleased to
state:

(a) whether any time-limit has
been  prescribed  confirmation  of

Extra Departmental cmployees of the
Posts and Telegraphs Department;

(b) if so, what is that time-limit;
ana

(¢) if the reply to (a) above be in
negative, the reasons therefor?

The Minister of State in the De-
part ts of Parli ntary Affatrs
'nd Communications (Shri Jaganatha
t0): (a) Extra-Departmental Em-
ployees are not regular whole time
government employees and are there-
fore not eligible for confirmation.
They are agents cmployed by the P.
and T. Department to perform certain
fun:tions on behalf <7 the Dupartment
on payment of remuneration at fixed
rates,

{b) and (c). The question does not

arise.
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Working Hours for Extra Departmen-
tal Employees of P, and T. Deptt.

2219, Shri Jedhe: Will the Minister
of Communications be pleased to
state:

(a) the minimum and maximum
working hours prescribed for the
Extra Departmental employees of the
Posts and Telegraphs Department
(Category-wise);

(b) whether it is also a fact that
most of the Extra Departmental Em-
ployees in the rural areas have to
work more than prescribed hours in
the rainy season on account of Mail
Van reaching late, but they are not
paid any over-time allowance; and

(c) if so, the reasons therefor?

The Minister of State in the De-
partments of Parllamentary Affalre
and Communications (Shri Jaganatha
Rao): (a) There are no minimum
working hours prescribed for the
Extra Departmental employees except-
ing the ED. Branch Postmasters|
Sub Postmasters, The ED. Branch
Postmasters have to keep the office
open for a minmum of three hours.
The E.D, Sub Postmasters have to
keep the office open for § hours, The
maximum working hours for any
category of E.D employees are five,

(b) No general complainls have
been received that most of the E.D.
employees in the rura] areas have to
work for more than prescribed hours
in the rainy season on account of
Mail Van reaching late. However, it
is a fact that ED. employees are not
paid any overtime allowsnre.

{(¢) The E.D, cmployees are not
regular wholeltime employees and
therefore they are not eligible for
overtime allowance,

Goa
2280. Shri Linga Reddy:
Shri Jedhe:
Will the Minister ot Home Affairs
be pleased to state:

(») whether the representatives of
Goa have given 4 memorandum thet
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‘the status quo of Goa should be conti-
nued for a period of ten years; and

(b) if so, the action tzkepn thereon?

The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): (a) and (b),
The question is somewhat vague. No
memorandum as such has been re-
ceived from the representatives of
Goa; but suggestions from time to
time have also been made about main-
tenance of status quo in Goa for the
time being, Government have not yet
‘taken a decision on the future of Goa.
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Strike {n Kerala

2283. 8hri A, K. Gopalan: Wil] the
Minister of Labour, Employment and
Rehabilitation be pleased to state:

(a) whether there was a complete
strike and hartal in Kerala on the
28th February, 1968;

(b) if so, whether workers of
sections participated in it;

all

(c) how mmny factories were effect-
ed by it;
(d) whether any factories worked

on that day and if so, the names
thereof;

(e) the causes of the strike; and

shops
for

(1) whether the fair price
have been opened in factories
workers in Xerala?

The Minister of Labour, Employment
and Rehabilltation (Shri Jagjlvan
Ram): (a) to (). Information has been
called for from the Government of
Kerala anq will be laid on the table
of the house as soon ag it is received.

lav Agr
Eduocation

2284, Shri Yashpal Singh: Will the
Minister of Education be pleased to
state:

(a) whether it is a fact that a new
Indo-Yugosiav agreement is proposed
to be gigned for the promotion of
sclence education; and

(b) if so, the details thereof?

The Minister of Education (Shrl M.
€. Chagla): (a) A Scientific Co-opera-
tion Agreement between the two coun-
tries hag been signed on 1st March,
1866 for a period of flve years,

Indo-Yug t for Sci

(by The Agreement envisages ex-
change of senior and junior scientists
and cxchange of scientific information
and experience between the two coun-
tries. The actual content, forms and
ways of realisation of scientific coope-
ration including financial obligations of
either party will be settled by means
of biennial programmes.
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Telepbone Revenue Accounts Ofioce
for Orissa

2285. Shri Surendranath Dwivedy:
Will the Minister of Communications
be pleased to state the reasons for the
delay in shifting the Telephone Reven.
ue Accounts Office for Orissa from
Calcutta to Cuttack as a result of
which great inconvenience is being
experienced by the public in Orissa?

The Minister of State in the De-
partment of Parlixmentary Affairs and
Communications (Shri Jaganatha Rao):
Orders regarding shifting of Telephone
Revenue Accounts Units for Orissa
from Calcutta to Cuttark and Sambal-
pur under the control of respective
Divisional Engineers have been issued
in January 1966, The actual ghift will
take place alter securing suitable ac-
commodation, obtaining volunteers for
transfer from the existing staff gt
Calcutta, recruiting requisite gstaff to
make up the full strength for the
Offices at the new stations and settling
other allied administrative problems
involved in the shift,

Action is being taken to expedite
the shift.

Recognition of Labeur Union By
Rourkela Steel Plant

2286. Shri Surendranath Dwivedy:
Will the Minister of Labour, Employ-
ment and Rehabilitation be pleased to
state:

(a) whether Government have rece-
ived complaints regarding the recogni-
tion of Labour Union by Rourkela
Steel Plant to the effect that proper
verification was not made by the
State Government before recommend-
ing for recognition of a particular
Union;

(b) whether this has been reviewed
by the Central Government;

(c} when the present period of re-
cognition ¢ " the particular union will
expire and whether Government have
advised the State Govermment for a
fresh verification through proper pro-
cedure of the relative strength of the
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existing labour unions in Rourkela
Steel Plant; and

(d) if so, when the verification is
ikely to take place?

The Minister of Labour, Employment
ang Rehabilitation (Shrj Jagjivan
Ram): (a) Yes.

(b) No.
(c) 30-3-1968.

No. The State Government is the
appropriate Government and the Cen-
tral Government is not directly con-
<erneg with the subject matter.

(d) Does not arise.
In-Plant Training

2287. Shri Hem Raj): Will the Minis-
ter of Labour, Employment and Reha-
‘Dilitation be pleased to state:

(a) whether it is a fact that the
Central Apprentices Act providing for
in-plant training in engineering trades
has proved a failure in attracting
trainees; and

(b) it so, the causes therefor?

Employ-
(Shri Jag-

The Minister of Labour,
ment and Rehabilitation
Jivan Ram): (a) No.

(b) Does not arise.

Election to Municipa] Board,
Port Blair

2288. Shrimati Savitti Nigam: Wil
the Minister of Home Affalrs be
pleased to state:

(a) whether it is a fact that elec-
tions to the Municipal Board, Port
Blair was held last in March-April,
1861;

(b) if so, the reasons for not hold-
ing fresh election so far; and

(b) when the next Municipal elec-
tion will be held there?

The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): (a) Yes, Sir.
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(b) The term of office of the existing
members of the Municipal Board will
expire on 25-4-1966 according to the
provision of Section 8(1) of the Anda-
man and Nicobar Islandg (Municipal
Boards) Regulation, 1857 ns amended
by Regulation ] of 1964,

(c) It ig proposed to hold elections
there in March-April, 1966,
Reorganisation o¢ Trade of Nicobar

Islands

2289. Shrimatl Savitri Nigam: will
the Minister of Home Affalrs be
pleased to refer to the reply given to
Unstarred Question No. 2038 on T7th
April, 1865 and state the iptodate pro-
gress since made in regard to the im-
plementation of Government'’s decision
to reorganise the trade of Nicobar
Islands with a view to its being taken
over by the Company of Tribals of
Car-Nicobar?

The Minister of State in the Minls-
try of Home Affairs gnd Minister of
Defence Supplies In the Ministry of
Defence (Shri Rathi): The registered
private company formed by the Nico-
barese in Car Nicobar was to take
over trade on 1st January 1966. But
the terms on which the company would
take over the Car Nicobar Trading
Company are still being scttled by
negotiations between the parties con-
cerned. People of Nancowrie group
of Islands, are awaiting change over
in Car Nicobar beforc taking action in
thig regard.

Postal Stamp to honour Tamil Poet,
Kambar

2280. Shri M. P. Swamy:
Shri Reddiar:
Shri M. Malzichami:
8hrl Nesamony:
Will the Minister of Communica-
tions be pleased to state;

(a) whether it is a fact that a posta!
stamp in honour of th:e famous Tamil
poet, Kambar, is likely 1o be released;
and

(b it so, when?

The Minister of State in the Depart-
ment of Parllamentary Affalrs and
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Communications  (Shri

Rao): (a) Yes Sir.
(b) 5th April 1968.

Jaganathw

Shortage of Kerosene Qil in U.P.

2291, Shrimati Savitel Nigam: Will
the Minister of Petroleum and Che-
micals be pleased to state:

(a) whether Government are awuare
that in U.P., especially in Bundelkhand
areg there ig a great shortage of
Kerosene Qil; and

(b) if so, the steps taken in the

matter?

The Minister 6f Petroleum and Che-
micals (Shri Alagesan): (u) Supplies
of Kerosene to Uttar Pradesh in some
recent months have fallen  slightly
short of the normal demand. How-
ever, the supplies have been more or
less in proportion to supplies in other
parts of India.

(b) State-wise 'monthly quotas of
Kerosene along with each oil com-
pany's share of suppiy to fulfil these
quotus have been fixed for each State.
The State Governments have alsc been
asked to consider fixing District-wise
quotas in consultation with Oil Com-
panies.

Naga Attack on Government Stores

2792, Shri R. S, Pandey:
Shri P. C. Borvoah:

Will the Minister of Home Affain;
be plcased to state:

(a) whether it is a fact that more
than 200 Naga hostiles burnt down 3
jeeps, looted Government stores, lug-
gare and arms ammunition in  an
attack gn a convoy of Certral Reserve
Police at Tolloi Gute at Ukhrul sub-
division of Munipur;

(b} if s, the precisc naturz and ex-
tent of dsmuage to lifc and property
involved in 1he attack; and

(c) the dctails of other depredations
caused by Naga hostiles since 20th
February, 1966 after the meeting of
Naga hostiles leaders with the Prime
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Minister und Government's reaction
thereto?

The Minister of State in the Minis-
try of Home Affairs ang Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi); (a) and (b).
On the 23rd February, 1966, three
vehicles of a C.R.P. convoy carrying
ammunition and rations were attacked
and one of these burnt by Naga hos-
tiles at Tolloj Road in Ukhrul sub-
division of Manipur. In the attack two
light machine guns and 1000 rounds of
ammunition, one rifle, one pistol and
a few other itemg like clothing, rations
etc., were also lost. There was no loss
of life.

{c) Information is being collected
and will be laid on the Table of the
House.

Agreement of Joint Consultation
Scheme

2293, Shri Jashvant Mehta:
Shri P. C. Borooah:
Shri Kolla Venkalah:
Shrt M. N. Swamy:
Shri Laxmi Dass:

Will the Minister of Home Affain:
be pleased to state:

(a) whether an agreement has re-
cently been reached between leaders of
Central Government employees and
Government Officials for the settle-
ment of all disputes through consulta-
rion/arbitration; and

(b) if so, the precisc terms of the
agreement?

The Minister of State in the Minis-
try of llome Affairs and Minister of
Defence Supplies in the Ministry of
Delence (Shri Hathi): (a) and (b).
The Government has been  holding
meetings with the representatives of
employees organisations in order to
sccure their agreement to the scheme
for joint consultalion and compulsory
arbitration. The diflerences betwecen
the viewpoints of the employees or-
ganisations snd the Government re-
garding the details of the scheme have
been considerably nerrowed down as
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a result of these efforts. Once the
scheme is inauguarated naturally all
disputes will be settled through the
machinery of the scheme. The precise
terms will be worked out in consulta-
tion with the employees organisations
after full agreement has been reached.

Girls! Boarding House, Agartala

2294. Shri Dasaratha Deb: Will the
Minister of Education be pleased to
state:

(a) whether a girls’ Boarding House,
at Agartala town, Tripura run by
Mahila Samiti under the Social Edu-
cation Scheme sponsored by the Cen-
tre and State jointly remained cloged
in, December, :865;

(b) if so, for how long it remained
closed and the reasong therefor; and

(c) the amount granted *o Mahila
Samiti, Tripura during the current
financial year to run the Boarding
House?

The Minister of Education (Shri M.
C. Chagla): (a) to (c). The informa-
tion is being collected ang will be laid
on the table of the Sabha ‘n due
course.

Jatl Code

2295, Shri Dasaratha Deb: Will the
Minister of Home Affairs be pleased
to state:

(a) whether Govermment propose to
abolish the system of fitting iron bars
to the long-term Prisoners;

(b) whether Government propose to
confer with the State Governments to
bring about = uniform jail code for
the whole of India; and

(cy whether Government propose to
prevent the application of the Criminal
Procedure Code to the children below
10 years of age, by legislation?

The Deputy Minister in the Minis-
try of Home Affairs (Shri P. 8.
Naskar): (a) No, Sir,

(b) The Model Prison Manual pre-
pared by the Ail India Jail Manual

Committee (1887-89) was recommend-
ed to the State Governmenis for ac-
ceptance as & book of guidance and
for drafting or modifying their own:
Jail Manual on the basis of such of
the recommendations ag are consider-
ed feasible

(c) The Children Aect, 1860, as ap--
plicable to the Union Territories pree
scribes the procedure for dealing with.
children.

Grants for Education of Political
Sufférers-

2297. Shri Hem Raj: Will the Minis-
ter of Education be pleased to state:

(a) whether it is a fact that the
Central Government contribute 50 per
cent of the share of the stipends given
by the various States for education
of the political sufferers;

(b) if so, the amount asked for by
the Punjab Government during the
years 1962-63, 1963-64 and 1964-65 and
the amount given to it by the Centre;
and

(¢) the demand that has been made
by the Punjab Government for the
year 1965-68, su far?

The Deputy Minister in the Minis-
try of Education (Shrimati Soundaram
Ramachandran): (a) Yes, Sir,

(b) The required information is
given below:

Year Amount asked
for by Punjab
Government

Amount  given
by the Centre

Rs. Rs.
1962-63  1,93,6%3 1,92,8¢2
+ 11,747 29 on the busis of
+incureed after expenditure
31-3-1963. Not  certified by A.G.,

admitted  as Punjab,
accountable 1n
1963-64).
1953-64 1,83,050 1,83,050
1964-65 1,90,80:3 1,90,803

(c) Demand for 1965-66 will be
received after the financial year is.
over.
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Medical Bills Reimbursement Racket

2298, Shri Yashpal Singh: Will the
Minister of Communications be pleu-~
sed to state;

(a) whether C.BI. discovered a
medical bilis reimbursement racket in
& Post Office in Vellore town of
Madras State;

(b) if so, the details thercof; and
(c) the action tuken in the matter?

The Minister of State in the Depart-
:ment of Parliamentary Affairs and
Communications (Shri  Jaganatha
Rao): (a) The Special Police Establish-
ment was requested in September,
1865 to investigate certain medical re-
imbursement cases in Vellore Postal
Division and the house of nne official
.a{ Vellore has been searched by them
recently.

(b) angd (c). Several incriminating
-documents have been seized and the
.official has been placed uynder suspen-
sion. Police investigation ig in pro-
.gress,

Rehabilitation of Olg Migrants in
West Bengal

2299. Dr. Ranen Sen:
Shri Prabhat Kar:
Shri Dinen Bhattacharya:

Will the Minister of Labour, Em-
‘ployment and Rehabilitation be pleas-
ed to state:

(a) whether it is a fact that the
Central Covernment have  recently
written to the West Bengal Govern-
ment to make a fresh survey and esti-
mate for rehabilitation of old migrents
in the State; and

(b) if so. details thereof?

The Denuty Minister in ti~ 2inis-
try of Lohour, Emplovment and Re-
habilitation (Sh-i D, R. Chavan): (a)
"No, Sir.

(b) Doeg not arise.
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World Bank Assistance for Fertllizer
Projects

2301, Shri Muthlah: Will the Minis-
ter of Petroleum and Chemicals be
pleased to state:

(a) whether the World Bank is con-
sidering capital assistance for two
Indian projects in the fleld of fertili-
sers:

(b) whether these are in the public
sector or private sector:

(cy in case there are ipn the private
sector, the names of the industrialists
to whom the licences nave been is-
sued:

(d) the names of the foreign coun-
tries which have offered collaboration:
and

(e) the estimated cost of the

two projects?

The Minister of
Chemicals (Shri Alagesan):

Petroleum and
(a) Yes.

(b) Private sector,

(¢} The parties are: (i) M/s Andhra
Sugars Limited.

(ii) M/s Birla Gwalior Private
Ltd.
(d) The foreign collaborators for
both the projects are from US.A.

(e) Both the projects together are
estinrated to cost Rs. 41.43 crores.

Supply of Kerosene Oll In Punjab

2302. Shri Rameshwar Tantia: Will
the Minister of Petroleum and Che-
micats be pleased to state:

(a) whether it is a fact that the
Union Government have advised the
Punjab Government to regulate the
supplies of kerosene il within the
State and to adopt suitable measures
for price control:

(b) if so, the reaction of the Pun-
jab Government thereto;

(c) whether it is alse a fact that
the Union Government are proposing
to fix State-wise quotag for kerosene
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oil slong with cach civil Company's
share of supply to fulfil these quotas;

(d) if so, the reasons therefor; and

(e} the benefit to be derived from
this scheme?

The Minister of Petroleum and
Chemicals (Shri Alagesan): (a) Yes.

(b) The reaction of the State Gov-
ernment is awaited.

(c) to (e). State-wise monthly quo-
tas of Kerosene along with each oil
company’s share of supply to fulfil
these quotas have been fixed for each
State tn ensure equitable distribution
of available supplies.

Production of Oll

2303. Shri Rameshwar Tantia: Will
the Minister of Petroleum and Chemi-
cals be pleased to state:

(a) whether it is a fact that India%s
name has also been shown on the
world oil map;

(by it so, the tota] quantity of oll
India is producing in the country;

(c) the steps taken to explore more
areas for oil production; and

(d) the areag which are still under
survey?

The Minister of Petroleum and
Chemicals (Shri Alagesan): (a) Yes.

(b) In 1985 the total production of
crude oil amounted to about 3 million
metric tonnes.

(¢) Exploration for oil in all pros-
pective sedimentary basins of Indla I8
continuing.

{b) Ankleshwar-Cambay-Ahmeda-
bad and Kutch regions of Gujarat;
Brahmaputra velley, Cachar and Tri-
pura in Assam; West Bengal; plains of
Punjab, U.P. and Bihar and the ad-
joining Himalayan foothills, Jaisalmer
in Rajasthan; Cauvery, Mahanadi and
Godavari deltas in Madras, Orissa and
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Andhra Pradesh, as well as the Anda-
man and Nicobar Islands and off-shore
areas of Cambay, Kutch and Madras
coast.

Carbonisatiop of Coal

2304. Shri 8. C. Samanta:
Shrt Subody Hansda:
Shri Himatsingka:

Sbri Rameshwar Tantia:

Will the Minister of Education be
pleased to state:

(a) whether investigations have
been completed for carbonisation of
coal at medium temperature for use in
the low shaft furnace for the produc-
tion of pig iron; and

(b) the grades of coal that would
be utilised in low-shaft furnace and
whether the experfment would lead to
any conservation of superior grade of
coking coal?

The Minister of Education (Bhri M.
C. Chagla): (a) Investigations are
in progress.

(b) Low-grade coals from various
coal producing arecas in the country
could be utilised. It is expected that
large scale production of coke at
medium and low temperatures from
low-grade coals would lead to the
conservation of limited resources of
superior coking coals.

Thetts in Dev Nagar, New Delhl

2303, Shri Jedhe: Will the Minister
of Home Affairs be pleased to state:

(a)} whether it is a fact that the
incidents of thefts and burglary in
the single storied Government Quart-
ers in Dev Nagar, New Delhi have
greatly increased since the 15th Janu-
ary, 1966;

(b) if so, the number of such cases
from 15th January to 2nd Februury,
19668 and whether any culprit has so
far been grrested;

(¢) whether any represcntation from
the residents has also been received
by the Inspector-General of Police on
the 8th February, 1966; and
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(d) it so, the action taken thereon?
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The Deputy Minister in che Minis-
try of Home Affalrs (Shri Vidya
Charan Shukla): (a) No, Sir.

{(b) One casec of burglary and 6
cases of thefls were reported. No
culprit has sp far been arrested.

(c) Yes, Sir,

{d) On receipt of the representation,
the Supdt. of Police of the area visit.
cd the locality and met the signatories
to the representation ang other resis
dents of the locality and looked into
their grievances. With @ view to keep
down the incidence of crime police
patrolling has been intensified in the
area.

12 hrs,

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCER

DiscussioNns BY THE HOME MINISTER
wITH THE CHIEF MINISTER OF BEN-
GAL AND OPPOSITION MEMBERS

Shri P, Venkatasubbaiah (Adoni):
Sir, I call the attention of the Minis-
ter of Home Affairs to the follow-
ing matter of urgent public import-
ance and I request that he may make
a statement thereon:—

“His recent visit to Calcutta and
talks held by him with the Chief
Minister of West Bengal and
opposition members regarding
restoring normaley in West Ben-
gal”

The Minister of Home Affairs (Shri
Nanda) The House is aware that Shri
C. Subramaniam and I visited Cal-
cutta on the 12th March, 1866, We
were there till the 14th afternoon.
The situation in West Bengal had
aroused considerable concern in  the
House and outside. The Prime Minis-~
ter was keen that the state of nor-
malcy should be restored as soon as
possible.  She had indicated in her
speech in the Lok Sabha on 1ith
March that we could “look at all
these matters afresh.............. "
The Government of West Bengal and
the Chiet Minister also held the view
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that the state of disorder should be
ended immediately and ways found of
ensuring peaceful functioning of social
and politica] system. Our main object
in visiting Calcutta was, thus, to dls-
cuss with the Chief Minister and his
colleagues and other friends about the
problems that had arisen in West
Bengal, and to give whatever assist-
ance the State Government needed in
creating conditions which would lead
to the restoration of normalcy.

2. We held discussions with the
West Bengal Government, Hon'ble
Members of Parliament of both
Houses, representatives of trade and
industry and various professions,
Vice-Chancellors of the Universities
in West Bengal, editors of newspapers’
a large number of persons who were
interested in finding a solution to the
problems being faced by the people
and Government of West Bengal, Two
major considerations emerged as a
result of these consultations spread
over nearly three days, First, that
we should put an end to the serious
disturabance of public order which
had occurred on a large scale,
by securing the cooperation of all
sections of public opinion. And se-
condly that ways should be found for
enabling the West Bengal Legislature
to function with the full participation
of opposition so that the problems and
issues facing the State could be dis-
cussed dispassionately and objectively
in the highest domocratic forum of the
State.

3, The Chiet Minister was in
broad agreement with the approach
indicated above and in pursuance
thereof he allowed a procession or-
ganised by the United Left Front to
be taken out in Calcutta on 13th
March. 1 would like to suggest that
his decision in this respect went &a
long way towards creating a proper
atmosphere in which the subsequent
steps taken by him could be seen as
an earnest and sincere effort to find a
way out in terms of the approach
whih had been stated by the Prime
Minister on 11th March in this House.
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The decisions are well known by now

and I shall state them briefly:—

(1) The West Bengal Government
have announced the release of
all MLAs and MLCs who were
detained in connection with the
recent disturbances along with
a number of other persons who
had been detained in the same
connection. They have also
released Shri Jyoti Basu, Leader

of the Opposition in the
Assembly.
(2) The second important decision

taken by the State Government
is to appoint a three Member
Inquiry Commission to be
constituted under the Commis-
sion of Inquiries Act and presid-
ed over by a serving or retired
High Court Judge. This Com-
mission will go into the circum-
tances, leading to the recent
disturbances, the nature, extent
and the causes thereof, loss of
life, damage to property and
disruption of communications
which occurred as also the
measureg including police fir-
ing adopted by Government to
control the situation.

4. I am sure the whole House will
joln me In recording our sincere
and warm appreciation of the bold,
wise and courageous decigions taken
by the Chief Minister and the West
Bengal Government, which have al-
ready had the effect of restoring
peace, and which resolutely point the
way to a vigorous functioning of the
democratic organs in West Bengal.

5. 1 am also sure that other steps,
as and when thcy become necessary,
will be taken by the West Bengal
Government to deal effectively with
all the issues which acquired promi-
nence during the past few wecks.
The Chiet Minister has decided to
have a review meade of the adminis-
trative measures relating to supply
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of food and kerosene o¢il. I am glad
to inform the House that curfew has
already been lifled in Calcutts and
other party of the State except
Asansol, There have been sporadic
incidents over the last two or three
days in different parts of the State,
but by the large the situation has
come back to normal,

6. The House will realisc that the
Chie! Minister and the West Bengal
Government have gone to the farthest
limit in their resolve to ensure the
return of peaceful conditions. [ am
confident that all scctions of the
House will commend the steps taken
by them and will extend their whole-
hearted support in putting an end to
violence in public life. 1 hope that
leaders of Opposition parties and the
community in general will make a
forthright condemnation of acts of
violence and hooliganism  which
threaten: the very foundations of
natural life. I hope that the Opposi-
tion Partieg in West Bengal will make
a positive contribution towards this
end and will welcome the steps taken
by Government in the spirit in which
they have been arrived at. It is indeed
my fervent hope, as it must be of all
sections of the House, that they re-
sume the dialogue with Government
in the best democratic traditions
which it is the duty of all of us to
preserve and enhance,

Shri P. Venkatasubbaiah: May 1
know, Sir. whether during the course
of his talks not only with the Chief
Minister of West Bengal but also with
the various representatives there, he
was able to nssess that this vielent
demonstration and also indulging in
colossal destruction of government
property and essential services and
also Inciting mob violence resulting
in the. denth of innocent people has
been hatcheq sometime back. last
year or $0, and that this has been a
calculated work of the Leftist parties
to bring destruction and also dislocate
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and bring in disorder in the law and
order situation?

Mr, Speaker: If the judicial inquiry
is to be held in this also, then it need
not be answered,

Shri Ranga (Chittoor): My hon.
friend is too much of an enthusiast for
the police.

Shri Hem Barua (Gauhali): Sir, is
it a fact that the Chief Minister of
‘West Bengal proposed to resign and
then on the rorsuasion by the Prime
Minister he abstained from pressing
that? In that context, may I know
whether he made this proposal
be:ause of the fact that the concilia~
tory measures proposed by the hon.
Minister are in conflict with the policy
of dire obstinacy followed by him so
long over which this gentleman 1s
very unhappy?

Shri Nanda: Sir, it is a very un-
charitable construction put on what
happened 1here. These decisions were
taken by the Chief Minister and they
were fully his decisions, and there was
no question of his disagreeing with
anybody.

Shri Hem Barma: What about the
first part of my question I wanted
to know whether he had resigned and
he was persuaded by the Prime Minis-
ter not to resign?

Shri Nanda: He had just indicated
that he was unhappy at the thing
that had hapnened. Tt was just an
expression of feeling and he was
persuaded hv his colleagues not to
pursue the matter.

Shri Surendranath Dwivedy (Ken-
drapara): The letter was burnt.

Shri H. N. Mukerjee (Calcutta
Central}: In view of the fact that =8
number of legislators and some 7,000
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others are still in jail through em-
ployment of D.IR. in a manner whicn
the Home Minister has said in the
House as unwarranted, and in view
of the fa"t that parties like the P.S,P.
and the Forward Bloc, which were
not in the United Front of Leftists,
make the same demands regarding
the release of these people and 1m-
plementation immediately of a recti-
fied food policy, may I know why the
Government of India does not help in
ihe matter of removing this persist-
ence in clumsy and ungenerous
policies, which make unwilling con-
cessions in driblets, and in the solu-
tion of the food problem by mobilis-
ing popular co-operation at every
level?

Shri Nanda: The hon. Member
would not be satisfled, because he
reflects some other viewpoint, I hope
he is satisfied in his own mind. Even
if an unreasonable demand is accept-
ed by the Government, then too they
will not be prepared to talk. That is
their gttitude, So far as the arrests
or detentions in connection with the
disturbances are concerned, they are
all being released. Action is taken
only against those persons who have
committed acts of lawlessness, That
is done under the normal law. I hope
it is not his intention that action
should not be taken even against
those people under the normal ordi-
nary law of the land,

Shri H. N, Mukerjee: That was not
my question, 7,000 arrests were made
in connection with the food agitation.
It there are cases pending against
them, I can understand that it may
take some time to dispose of them,
But, as far as the mass arrests of
thousands of people are concerned, it
is stopping restoration of normal con-
ditions and an atmosphere of co-
operation, Even those who want to
sit round the table, they cannot sit
and these things continue .

Shri Nanda: There is going to be
that judicia] inquiry, Then, the oppo-
sition leaders have been released so
that they can sit down and have con-
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sultations regarding these things. So
far as those people who have been
arrested are concérned it is not as if
they are going to be kept there in jail
indefinitely., Where there are specific
charges they will be pursued. The
rest will be released.

Shri Warior (Trichur): What is the
existing dispute because of which the
West Benga] Assembly is not meet-
ing> What has the West Bengal Gov-
ernment done to settle the dispute so
that the proper functioning of the
West Bengal Assembly is possible?

Shri Nanda: I have already said
that the Government has done all that
is possible; the Assembly is there; the
rest of them will come. 1 had a talk
with the Chief” Minister about this.

Shri Vasudevan Nalr (Ambala-
puzha): Sir, you will also kindly
remember that when the first firing
took place in 24 Purganas the opposi-
tion parties wanted a judicial inquiry
into that firing. Now the hon, Minis-
ter is saying so much of some inquiry
which they are going to institute.
They are going to have an inquiry
right from 1947, the partition of the
country, how the refugees came, what
are their problems and so on, as the
hon, Home Minister himself has stat-
ed. Can he justily this kind of
omnibus terms of reference for an
inquiry and thereby try to evade the
real issue, that is, the terror o.
violence committed by the Govern-
ment over the people? It that is not
done, how does the Government ex-
pect the opposition parties to respond?
You really want to evade the inquiry
into the police firing and police atroci-
ties by bringing all these things
from 1947 onwards,

It is a totally errone-
ous assumption, I have indicated the
terms of reference. They do not
bring in all these things; they are
specific, about police firing and rela-
ted matters.

Shri Nanda:
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Shri S. M. Banerjee (Kanpur): The
hon, Minisier has stated that certain
action has been taken in consullation
with the West Bengal Chief Minister,
but even after that has his attention
been drawn to press news and io the
various statements issued by the
leaders of the United Left Front that
they do not agree to the smuggestion
of an inquiry commission with these
terms of reference, unless the terms
of reference are made clear? What
they said ig that the Government had
not yet created a situation where this
will serve a useful purpose. 20 legis-
lators, they said, were still in jail;
over 400 continued to be detained
without trial and 7,000 others were in
prison. Then, they saidi—

“The Front was of the opinion
that the Government was playing
a clumsy and dangerous game of
attempting to confuse the people
by releasing a few detenus and
other arrested people and by pro-
posing a worse than useless in-
quiry in place of a judicial
inquiry.”

So, it this is not acceptable to the
representatives of the West Bengal
Opposition, the United Left Front, and
they are thinking in terms of starting
another agitation on the i8th, I would
like to know whether the Chief
Minister gnd the Home Minister will
again sit with them, talk to them and
see that their demand is met.
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Shri Nanda: I will request the hon.
Member and others to go and persu-
ade those friends not to start another
kind of a hartal again and provoke—
this is my request—because the Gov-
ernment has done all that is possible
to sec what steps can be taken by
mutual consuitation between the mem-
bers of the Opposition and the Gov-
ernment,

Shri 8, M, Banerjee: Will the Chicf
Minister talk to ¢hem?

Mr. Speaker: He has heard all that
Shri Banerjee has said. He has said
that this can only be done if they sit
together and have consuliations for a
further solution of the problems

Shri 8. M, Banerjee:
me a patient hearing;
answer. Has it been stated by the
leaders of the Front, who are the
real people who can deliver the goods,
that about 400......

Mr, Speaker: Shri Banerjce has
read it ang he has heard it.

Shri S, M. Banerjee: What is
specific objection to that?

Sir, you give
he will not

the

Mr, Speaker: Arc these facts stated
in the paper correct to the knowledge
of Government?

Shri Nanda: I have also read that
this is the attitude of that party and 1
have given my answer that any fur-
ther action can only follow a talk
between the Opposition leaders and
the Government.
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Mr, Speaker: Order, order, P, H.
Chakravertl,

Shrimati Renuka Ray (Malda); in
view of the fact that the concessions
made for preliminary talks have been
rejected by those leaders who have
recently been et out of jail—they
have also refused to attend the jegis-
lature—I would like to know what
steps the Government intend to take
considering that the large majority of
the representatives of the people 1n
that State are behind the Chief Minis-
ter and the Government.

Shri Nanda: The Legislature is
functioning,

Shrimati Renuka Ray: They have
refused to attend and I want to know
what further steps are going to be
taken,

Shri Nanda: Further steps are not
now to be ¢aken by the Chief Minister
but by others.

Shri Surendransth Dwivedy; It
appears from the Statement of the
Home Minister that the decision was
not of the Chief Minister, As he
stated, after discussing ¢he matter
with different elements, two things
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emerged ultimately and that was ac-
cepted by the Chiet Minister. But now
it seems that the United Front of
Leftists who have started the move-
ment are unwilling to accept this. 1
want to know whether, before they
discussed the matter with the Chief
Minister, the leaders of the United
Front of Leftists who were jailed—
the persons whom they met did not
represent that particular organisation
—were contacted and whether they
ascertained their wishes as to whether
they were willing to accept those
terms before they camec to this final
decision.

Shri Nanda: Others whom we met
were in contact with their other
friends,

Shri Surendranath Dwivedy:
not sufficient.

It is

Sh-i Nanda: Ali these announce-
ments were made and everything that
was needed to be done had been done.
It was not our function to carry on
the business of the Government there.
(Interruption).
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Mr, Speaker: Shri P, R. Chakra-

verti, 1 called him but he did not
stand up.

Shri P. R. Chakravertli (Dhanbad):
Not a single Member heard it here,

Mr, Speaker:
heard it?

Not a single Member

Shri P, R. Chakraverti:

I asked my
{riends here.

Nobody heard it.

Mr, Speaker;
asked others?

Why should he have

Sbri P, R. Chakraverti: I do not
understand, when my name is there,
why I am not called, You are follow-
ing the Dcputy Speaker’s example in
banning me out. Then, I go out....
(Interruption).

Mr, Speaker: I
opportunity.

allowed him an

Shri

P. R, Chakraverti: Nobody
heard it.

Mr. Speaker; Does he want to put
a question or not? I am allowing
him the opportunity,

Shri P. R, Chakraverti: Thank you
for your generosity.

Shri Harl Vishnu Kamath (Hos-
hangabad): The Leader of the House
is silent {Interruption) What is
the example that he referred to?
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Shri P. R. Chakraverti: He does not
understand anything.... (Interrup-
tion).

Shri Hari Vishnu Xamath: He
referred to the Deputy-Speaker's
cxample. I want to know what is

the example of the Deputy-Speaker

which you have followed. What 1s
that? It is rather obscure...., (Inter-
ruptions).

Mr. Speaker: Order, order. That was
not in a good taste that he made the
observation against that Deputy-
Speaker as well ag against me,

Shri P, R, Chakravertl: I am waiting
for your reply.

Mr, Speaker: For my reply? What
reply does he want me to give? I cal-
led him but he did not stand up. He
said that he did not hear. ... (Interrup-
tion) He must hear me. When he said
that he had not heard me, I was al-
lowing him an opportunity to put a
question. Where was the cause for
complaint then?

Shri P. R. Chakraverti: May 1 know
whether the Government has taken
into account the fact that these
troubles were started because of
scarcity of food and other essential
goods in West Bengal and if so, whe-
ther, in the context of the demands of
the released prisoners that Govern-
ment should make it a point to solve
the food problem, Government is tak-
ing the responsibility of supplying
food and other essential goods?

8hri Nanda: In my statement I have
pointed out that the Government of
West Bengal is going to review the
administration in respect of supply of
food and kerosene. As to how far
that was responsible for the distur-
bances, etc., is a maiter for the inquiry.

Shri Nath Pai (Rajapur): There is
8 little confusion. I am afraid, Mr,
Speaker, there is a growing incidence
of cases of confused identity which
may be inadvertent examples of im-
personation. Of course, they are end-
ing in a happy consummation because

of your generosity. There was the
confused identity of Mr. Raju Ram.
1 also find that there was a mistake
about my friend. The name of Mr.
Hem Raj is here, but Mr, Hem Barua
stood up.

Mr. Speaker: Thit has been
reeted in my list,

cor=-

Shri Hem Barua: 1 have been pro-
moted from a backward State to an
advanced State; that too, to & beautiful
valley like Kangra. Again I have been
promoted from a rice-eating area to
a wheat-eating area.

12.27 hrs.

PAPER LAID ON THE TABLE

DerENCE  oF  INDIA (AMENDMENT)

Ruurs, 1966

The Deputy Minister in the Minta-
try of Home Affairs (Shrl Vidya
Charan Shukla): On behalf of Shri
Hathi, I beg to lay on the Table a
copy of the Defence of India (Amend-
meni) Rules, 1866, published in Noti-
fication No. G.5.R. 264 in Gazette of
India, dated the 16th February, 1864,
under section 41 of the Defence of
India Act, 1962, [Placed in Library,
See No. LT-6786/686].

12.27§ hrs.
MESSAGES FROM HAJYA SABHA

Secretary: Sir, 1 have to report the
following messages reccived from the
Secretary of Rajya Sabha:—

(1) “In accordance with the pro-
visions of sub-rule (6) of rule
188 of the Rules of Procedure
and Conduct of Businesg in the
Rajya Sabha, I am directed {o
return herewith the Indien
Tariff (Amendment) Bill, 1966
which was passed by the Lok
Sabha at its sitting held on the
9th March, 1968, and trans-
mitted to the Rajya Sabha for
its recommendations and to
state that this House has no
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recommendations 1 make to
the Lok Sabha in regard to the
said BilL."

(¢

“In accordance with the pro-
visions of rule 127 of the Rules
of Procedure and Conduct of
Businesg in the Rajya Sabha,
1 am directed to inform the
Lok Sabha that the Rajya
Sabha, at its sitting held on
the 14th March, 1966, agreed
without any amendment to the
Delhi Land Reforms (Amend-
ment) Bill, 1966, which was
passed by the Lok Sabha at
its  sitting held on the 9th
March, 1966.”

12.28 hrs,

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

EIGHTY-FIRST REPORT

Shri Krishnamoorthy Rao (Shimoga):
1 beg to present the Eighty-first Report
of the Committee on Private Mem-
bers' Bills and Resolutions.

1228} hrs,

GENERAL BUDGET—GENERAL
DISCUSSION—contd.

Mr, Speaker: Mr. Thengondar may
continue his speech.

An hopn, Member:
Minister reply?

When will the

Mr, Speaker: Fourteen hours and
twenty minutes have been taken up
and flve hours and forty minutes re-
main.

Will the Minister reply today? How
much of time would he like to take?

The Minister of State in the Minis-
of Fingmce (Shri B. R. Bhagat):
About an hour.

Mrr. Speaker: Would he reply today?
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Shri B, R, Bhagat: No; tomorrow.

Mr. Speaker: The Minister would
veply tomorrow immediately after the
Question Hour is over.

Shri M. G. Thengondar (Nagapat-
tinam): Mr. Speaker, Sir, in continua-
tion of my speech yesterday, I like
to say that in the age-long Nagapat-
tinam Port, passengers and business-
men coming from Malaya and Singa-
pore are not getting proper facilities.
They face difficulties in getting
pussage in the ships owing to
their inadequate capacity. Therefore,
one more passenger ship should be in-
troduced between Madras and Singa-
pore via Nagapattinam. I have already
pointed out this need in my report to
Transport Ministry after visiting
Malaya and Singapore. The abandon-
ed ancient port in Thopputurai in
T'unjore district of Madras State
should be renovated and brought to
use. There is a proposal io decpen
the Vedaranyam Channel. Why the
Government has not taken up this
work, is not known. This work shouid
be taken up immediately to fecllitate
transport of paddy and firewood by
boat from the exireme south of
Tanjore to Nagapattinam.

To remove the industrial backward-
ness of the Salem district of the
Madras State and to give more em-
ployment in this region, a steel plant
should be set up in Salem district dur-
ing the Fourth Plan period by utilising
the natural resources of this region as
well ag the Neiveli Lignite without
any further delay so as to solve the
steel demand in the southern States.

The development of the East Coast
Road as a National Highway from
Madras to Kanyakumari should be
taken up for execution immediately
under the Fourth Plan as this road
will be of strategic significance for
defence purposes and for quickening
the movement of transport from
Madras to Kanyakumari.
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The textile industry, especially the
yarn mills which are catering to the
handloom industry are hit very hard
because of the accumulation of hand-
loom cloth, Under these circum-
stances one fails to understand the
imposition of additional levy of Rs.
7:25 crores on this industry. I, there-
fore, request the Finance Minister
to give relief to the textile industry
in the Madras State.

The failure of monsoon and water
scarcity throughout the country has
adversely affected the food produc-
tion. In spite of all these dithcul-
ties, 1 am glad that the hon. Minis-
ter of Food and Agriculture, Shn
C. Subramaniam, has tackled the
food problem with great success by
his tremendous ability and sincere
eftorts, and I wish to express my ap-

preciation and compliments to the
hon. Minister.
Shri S. M. Banerjee (Kanpur):

Before I take up some of the aspects
of the budget presented by our new
Finance Minister, I would lke to
mention that a lot of crilicism has
been made in this country regarding
the way in which certain taxes have
been levied, I would mention for
his information some of the aspects
of the tax collection, and how, for
instance, arrears to the tune of Rs.
100 crores are still outstanding. I do
not know how these are going to be
realised.

The hon. Finance Minister gave us
a picture of our country wherein
according to him taxation was neces-
sary ip order to bridge the gap. As
a result of this, he has taxed some
ot the commodities like sugar,
khandsari, fine cloth and other things,
which ultimately hits the common
man. I was considering whether this
taxation had really affected the
common man. From the very next
day after the budget was presented,
the prices of cigarettes had gone up.
Smoking may be bad or may be good,
but that is a different matter. Then,
the price of sugar, the price of
khandsari, the price of fine cloth,
and in certain places, the price of
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diesel oil also had gone up; as a re-
sult of these taxes, the country has
suffered, and even the agriculturists
have suffered. I do not know whe-
ther this taxation was really justified.
I know that the country has to pros-
per and the defence needs are there.
Nobody denies that. But right from
the formation of this Government,
from year to year, the taxation has
been increasing and we have to see
whether the taxpayer has been bene-
fited to any great extent. ] remem-
ber that Gandhiji had said that tax
was a great sacrifice and the tax-
payer had to sacrifice a lot. But
then he also said that if a Govern-
ment which taxed the people could
not possibly give relief to the tax-
payer, then the taxpayer had every
right to protest against it.
Because of this, I put a straight ques-
tion to the hon, Finance Minister,
whether the condition of the people
has gone down or not. There is &
race between hunger and starvation
in this country. I am sure hunger
and anger are bound to meet some
day, ag was evidenced in West Ben-
gal and other places. Motives may
be imputed of various things. But
unfortunately the fact remains that
the main trouble started because of
no food or inadequate supply of food.
I would therefore request the hon.
Minister to consider what are the fai-
lures of this Gowvernment. [Has ot
the Government failed on the food
front, We are totally dependent
on foreign countrics; we have started
with a begging bow! for food not
only from America but from other
countries also, Small boys abroad
have started collecting funds for
helping India. That may be a good
gesture. But why has this entire
country been reduced to a country of
beggars? We are indebted to the
tune of crores to foreign countries.
I think we are the country which is
indebted most to the world, for
which we do not know what our
schemes to pay back and regain our
prestige before the world are.

Coming to taxation, | ask why the
arrears of tax are not recovered.
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Yesterday, my hon, friend, Shri
Warior, mentioned two or three
cases, [ am told—he has quoted a

High Court judgment also, a judg-
ment of Shri A. N. Roy delivered
in 1965—that Shri Haridas Mundhra
owes Government income and other
taxes to the tune of Rs, 1-3 crores.
1 do not know why this particu'ar
case has not been finalised. 1 am told
that Shri Mundhra is trying to settle
everything by paying a paltry amount
of Rs. 25-30 lakhs instead of Rs. 3-
4 crores which is legitimately due
from him and which the revenue
department has not been able to re-
cover. This is a very sad commen-
tary on the revenue department of
our Government. I would like to
have a specific answer from the Fi-
nance Minister, who is not here to
hear me, as to what is happening to
this huge amount due from Shri Mun-
dhra.

Another gquestion was put in this
House in November 1865 by Shri Dhut-
eshwar Meena. The question was whe-
ther searches were made to know the
foreign exchange conserved and hidden
{n foreign countries. ...

Shri Hari Vishnu Kamath (Hoshan-
gabad): The Ministers are carrying
on conversation in couples without
listening to the gpeech,

Mr. Speaker: The Opposition is also
helping in that.

Shri S. M. Banerjee: The
given was that the matter is
investigated.

Shri Tyagl (Dehra Dun): The Op-
position Members also go over to the
Ministers sometime and engage them
in conversation.

Shri S. M. Banerjee: It is our mis-
fortune that when we are discussing
the Budget, the Finance Minister is
absent,

answer
being

Mr, Speaker: Opposition Members
are also absent. We should take care
to see that all are present
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Shri S. M. Banerjee: Whether it is
the Finance Minister or any Minister
they are like the three wise monkeys
described by Gandhiji—speak nothing,
see nothing and hear nothing; do not
speak of corruption, do not listen to
talk of corruption and do not see
corruption.

Mr, Speaker: Opposition Members
help them do that,

Shri Tyagi: May I just say that he
is wrongly interpreting what Gandhiji
said about injustice? He never said,
‘speak nothing.’ He said, ‘Do not speak
ill, do not see ill of others and do not
hear anything against others.

Shri 5. M. Banerjee: They have all
become wise monkeys of Gandhiji in
the sense, ‘do not hear anything of
corruption, do not do anything about
corruption, do not sce corruption, do
not spcak of crruption.’

Shri Hari Vishnu Kamath: The CBI
Report. It is still there, neither con-
firmed nor denied.

Shri 8. M. Banerjee: About this
Haridas Mundra the late lamented
Prime Minister, Jawaharlal Nehru,
said that he was a rising star on the
horizon, Is it a fact that he is conserv-
ing a huge amout of foreign exchange
in foreign countries? The question
which was put by Mr. Dhuleshwar
Meena in November, 1965 has not yet
been answercd, an evasive answer has
been given, whether one of the ex-
Cabinet Ministers came to hig rescue,
went to England, and squared up the
whole matter. This is a matter which
should be investigateq here and now.

Another problem is that this Mun-
dra, in the name of the British India
Corporation, in 1956 remitted Rs. 78
lakhs to foreign countries, and one of
the Secretaries—I shall place the do-
cuments on the Table of the House—
or Under Secretaries of the Finance '
Ministry helped him. There was a
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specific noting on the file that where
Mr. Mundra was concerned, the Fi-
nance Ministry should be cautious,
and they shou'd not negotiate with
him, but he, in the name of the Bri-
tish India Corporation, gave an under.
taking to the Finance Ministry that
this was not in his name, but in the
name of the British India Corporation,
with which he had nothing to do at
that time in 1856, He got that amount
and Rs. 78 lakhs were remitted, 1
would request the finance Minister to
read the banner headlines in the Blitz
of 12-3-1966 about Haridas Mundra
which is a8 scandalous thing, and 1
would request him to kindly give us
an answer to this, as to how this Rs.
78 lakhs were allowed to be remitted
abroad, who is responsib’e for the
entire episode. and whether the ex-
Finance Minister and one of the Sec-
retarics were involved in giving the
green signal to Mundra, saying that it
was being done for British India, Cor-
poration, while Mundra hag later on
filed an affidavit that it war for him-

self, that he wanted this. These
things are coming todav, For ins-
tance, tod2y jn Messrs. Turner, Mor-

rison & Co. directors, who are the
chums of Mundra, are heing nominat-
ed by the Finance Ministry. This iz a
sad affair and a sad commentary.

Another question which is agitating
my mind is this. There werc searches
of the premises of Messrs. Orr, Dig-
nam & Co_, Solicitors. I+ this irm, Mr.
Silverston. Mr. B. P. Ray and other
big bosses are there. and they have
their counterparts, I believ~, in foreign
countries, and brcause an officer raid-
ed that office, he was robuked. T would
like to get an answer to this why an
officer should be rebuked when, he
has dane his duty, whether it is Sil-
verston or B, P. Ray or any other Ray,
because there are big hnsses in a fore-
ign country, because they are a pre-
mier concern dealing with certain
things and have certain foreign ex-
change, and T want to know definitely
what were the documents available
after the search.

Then I come to the appalling poverty
of the penple. Taxation has been
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there. 1 am grateful to the Finance
Minister for giving some concessions
to the low and middle groups, to Gov-
ernment and other cmployces getting
about Rs. 250 per month, but what
about their dearncss allowance? The
promised meeting has not yet been
convened by the Finance Minister.
Rs. 5 has been given to the low paid
employees, Rs, 100 to those who are
getting Rs. 1,000 to Rs. 2,250—] am
not unhappy over it—and Rs. 250 to
Rs. 300 to those who are getting more
than Rs. 2,250 up to Rs. 3.000 or Rs.
4,000. Rs. it the way of socialism? Are
we rcally leading to socialism? This
is a matter to be considered. So, my
demand is that the low-paid emplo-
yees should be better lonked after,

There is agitation in all the States.
In UP. the Stale Government em-
ployees have gone on hunger strike
for a day. In Andhra, thg Govern-
ment ¢cmployecs are thinking in terms
of going on a days token strike. And
the Maharashtra and all other State
Government cmployees are alsg con-
temp'ating, thinking in terms of, agi-
tations an All-India agitation, When
thcy demanded something from the
State Government in U. P, the Chief
Minister said that she could give more
dearness allowanee provided the Union
Finance Minister paid her something.
I want to know whether any financial
aid is being given by the Centre to
the various States specifically for the
purpose of raising the pay and allow-
ances of the Guvernment emp'oyees.
Dcarness allowance has been  raised
for the central government employees.
What about the poor pensioners? The
Bharat pensioners’  association  has
been writing to the central govern-
ment; they get Rs. 30 or 40 or 100. They
were given a paltry sum as dearness
allowance. What can they do when
this government has miserably failed
to ho'd the price line? Any other
government would have resigned but
they have not resigned. Why not they
give some concessions to the pensio-
ner;? Whether they are from the
army or from the civil side, the pen-
sioners have not a patch of land in
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the country. Government should con-
sider increasing the quantum of pen-
sion of those getting less than Rs, 300
or increase the dearness allowance to
these people, It is a peculiar thing
that whenever we have a discussion
here, the prices go up. I do not know
what to do. Shri Asoka Mehta was
there in the planning commission; he
is still there now; he is also a minis-
ter he was suggesting certain things
and he said that prices will not go
down for another ten years; other
ministers say that prices will go down,
They pay Rs. 5 or 10. There is infla-
tion because of deficit flnancing also.
When Shri Nanda was Planning Mi-
nister he was asked whether deficit
financing had resulted in inflation and
he said that ours was & developing
economy and such things happen, The
entire cabinet should decide once for
all whether the prices are going to
come down or not. Today move-
ments can be checked by firing and
lathi charge. But it is a fact that the
purchasing power of persons getting
Rs. 100 has been reduccd to merely
Rs. 40/- because of the rising prices;
the purchasing power of people get-
ting Rs. 40 has been reduced to Rs. 20
or so. People having no houses came
out on the pavement and people who
were on the pavement are moving to-
wards death, but when questions are
asked they say this is a normal death
due to heart failure. Unless the heart
fails why should people die? The
country is passing through critical
times. We have to fight foreign ag-
gression and internal disturbances
also. While congratulating my res-
pected sister Shrimati Indira Gandhi,

Prime Minister, I sai@ that she
should see that people got two
hot meals a day; then only it can
be said that this government has

succeeded. They say that there will
be Ramarajya. It may be done in two
ways. Either the Prime Minister of
this country becomes Ramg and peo-
ple are really happy; or she becomes
Rama and the people of this country
become vanara seng living on leaves,
trees and fruits, and there is no need
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for housing and there will be no food
problem. I want to know whether
we are heading towards which Rama-
rajya, Ramarajya as conceived earlier
or as has been conceived and ex-
pressed by me.

Shri Ranga (Chittor): Mr, Speaker,
Sir, yesterday the Prime Minister re-
minded the House of the extreme need
to save, to protect gnd improve the
image of India all over the world.
For a long time it was known that the
Chinese were very keen on saving
their face. The face was the most im-
portant thing for them. Now, it looks
as if from generation to generation we
are now getting into a tradition or
making a tradition of saving our
image, or making our image.
What sort of image are we
making for ourselves, not to speak of
the outsiders? So far as outsiders are+
concerned, we know only too well
that they have gone round among
themselves with a begging bowl on
behalf of India in the name of India,
in order to gain some small subsc-
riptions even from children and &
number of other people also in other
countries, in order to get money, food
materials, and then send them over
here, in order to appease our hunger,
and to save our people from mass
deaths from hunger. On the other
hand, our Ministers, one after the
other, hasten to say that there are no
hunger deaths at all in this country,
but yet we know it for a fact that
nearly half of the population of our
country is undernourished.

Once again, another campaign has
been started by our own Ambassadors
and representatives all over the world
to go round and tell all those count-
ries that there are no hunger deaths
at all in this country, that there is no
widcespread starvation and that there
is only a certain amount of scarcity;
and therefore, if they are willing, they
are welcome to send us charity, but
otherwise, they need not think of sav-
ing their souls by trying to ssve our
own hungry people in our country.
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That is the image that we have creat-
ed in the rest of the world, It is not
done by the Opposition; it has been
done by the callous policies of this
government, on the food front as well
as on the various other fronts includ-
ing the nutritional front.

What is the image that we ourselves
in this country have pictured through
the debates in this House? My hon,
friend, Shri Masani, has already given
the answer on behalf of our party and
our movement from the economic point
of view to the thesis that has been
presented here and to the country
through the budget. 1 wish to con-
cern myself with the politico-economic
aspect of the budget as well as the
economic activities of the Government
that are behind this budget, which all
go to give the impression and
the image first to ourselves and
next to the rest of the world. So
far as this debate has gone, we 3zll
fing that these three five year Plans
have accounted for the transference
of our national income, capital and
borrowings in and outside India to the
tune of more than Rs. 27,000 crores,
which is so colossal and unprecedented,
to the States and the Union Govern-
ment. Yet, these governments have 8o
mismanaged their finances and placed
our national economy in such a par-
lous condition that even today we are
obliged to depend so largely on
bhorrowings from abroad and continu-
ous doses of defleit financing and in-
flation and ever higher tempo of taxes.

It there is at all any disagreement
among the Members who have taken
part in the debate, it is that some are
not satisfled with the Government
raising only Rs. 8.2 crores in 1986-67
from the rich by way of direct taxes,
when compared to Rs, 173 crores in
1955-58, that is, over a period of 12
years, whereas as much as Rs. 1,529
crores are to be raised from the gene-
ral public as compared to Rs 312
crores only by way of central excises,
during the same period. The direct
burdens on the rich have increased
threc times as against the fivefold ad-
ditional burdeng on the general public.
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Al are agreed now, though that was
not so when our party sounded a
warning to the country five years ago,
that inflation hes become a menace,
deficit financing a dangerous disease,
price-spiral has been upsetting not
only the stability of people’s home
budgets but also those of the Govern-
ments, and that the Government have
committed themselves to such spree
of public expenditure and so many
projects and schemes of long gesta-
tion, that succegsive Finance Ministers
at the Centre ang State levels have
found it impossib'e to balance their
budgets without raising ever-increas-
ing public borrowings, tax-burdens and
further doses of deficit financing. open
or disguised, budgeted or not.

The Central Government which
used to be content with a budget of
less than Rs. 300 crores before 1950
and which felt proud of raising it to
Rs. 485 crores by the end of the first
Plan, has now come before us with
this budget for Rs. 2,181 crores of tax
collections. Will it be ccntent with
this exorbitant demand or our peo-
ple’s resources? Its fourth Plan tarea-
tens to collect as much as Rs, 3,000
crores by way of additional tasation,
that is, five times as great a fresh
burden per annum on the average as
what is now being imposed.

Almost all members are unhappy
about this year's additional tax im-
posts. So have they been every year,
as successive burdens have been raised
during these 15 years of this plan-
period, but one wonders how they
would feel when the tempo of these
burdens comes to be raised fivefold.

All are deploring the failure of the
per capita national income to rise to
any appreciable degree. Indeed, we
find it has not justified the anticipa-
tions of the planners. There are
differences between government
spokesmen and the opposition as to
the quantum of per capita income and
that of the agricultural workers, who
are the poorest section of our masses
and also about the degree of malnutri-
tion, but they all agree that it is less
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than 75 paise and nearly half our
population is under-nouished and the
process of gradual and creeping loss
of vital energy nceded to make our
workers efficient, energetic and pro-
ductive is sapping the national vitali-
ty and weakening our total capacity
for building up surplus national
wealth.

There is general agreement that the
chronic evil of unemployment, and the
resultant under-nourishment, insta-
bility in family economy and life, has
not been faced at all and that the
unemployment among the small edu-
cated groups is growing faster than our
national income or wealth. Is there
any other nation in the world, when
populations are compared, where the
peoplc are groaning under such unem-
ployment?

Everyone complains at the slowing
down of the industrial development.
Textile industry is threatened with
rising accumulated unsold stocks and
closure of more and more factories.
We need only remind ourselves of the
plight of Ahmedabad and Coimbatore
textile workers who are thus threat-
eneq with total or partial unemploy-
ment to realise the failure of these
budgets to inject hope into our econo-
my.

There is unanimity among us all
that it is wasteful of our national
resources to continue to allow the en-
gineering industry, the light engineer-
ing industry, textiles, mines, chemical
and non-ferrous metal industries and
even the sewing machines, bicyeles and
electric fan industries to work at less
than their full capacity, Machine toot
industry, many chemicals like caustic
soda. and soda ash and even sewing
machines, bicycles and electric fans
industries are all working below
~wacity for want of imported raw
materials, spare parts, etc.

Coming to irrlgation, we have in-
vested about Rs. 1800 crores as plan
exvenditure. We started with 11
million acres. Now we are going to
end with 18 million acres of irrigation
potential. But actually we are able to
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make use of only 15 million acres.
So, upto 20 per cent of the irrigation
potential created at the enormous plan
expenditure of more than Rs. 1800
crores is going unutilised, because of
the failure of the government to pro-
vide the necessary facilities for the
peasants as well as the local govern-
ments.

We are all agreed that the govern-
ment has been allowed all so patiently
by our patriotic pcople to raise Rs.
3000 crores through additional taxes
for its plans. But the Government has
been so inconsiderate as to increase its
expenditure on non-development items
by 400 per cent. There is also com-
plete agreement among us all including
the government that there is too much
wastage in public expenditure, redun-
dancy in administration and too much
of red-taps and corruption. So, our
demand has been accepted, in princi-
ple, that there is scope for imposing
cconomv cuts both at the stage of
formulating the Demands for Grants
by the spending departments and also
at the stage of allowing them fo draw
upon the Consolidated Fund, to the
tune of 10 to 20 per cent. The late
Prime Minister had assured the
nation that “it is necessary to make
sizeable cuts in government expendi-
ture. bhoth at the Centre and the
States”. If only it is zealously carried
out, there can be a saving of more
than Rs 300 crores out of Rs. 2407
crores of expenditure on the Revenue
account and more than Rs. 1200 crores
from out of Rs. 2160 crores set apart
for Capital expenditure, The confes-
sion of the previous Finance Minister
that the spending ministries are nnt
cooperating and the Prime Minister
ie unwilling anq unable ta strengthen
the Finanrn Ministry in achieving eco-
nomy is the legacv inherited by the
present Finance Minister,

138 hrs.

There is unanimity among us a!l that
the expenditure on administration of
all tvpes hag increased out of all pro-
portion to the national development.
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For instance, it has gone up from
Rs. 201 crores in 1Y55-06 to Hs. 892
crores and if we take up only the ex-
penditure on admin.strative services,
it has gone up from Rs. 33 crores to
Rs, 110 crores. In the matter of police
alone they have increased from Rs. 14
crores to Rs, 44 crores, not to speak
of the enormous additional expendi-
ture we are incurring on the defence
forces. But if only there is any pro-
mise or prospect of even one-third of
the promised economy cuts, even the
3 per cent cut that was suggested so
modestly by my hon. friend, Shri
Masani, then this additional taxation
need not be proposed at all.

Indeed, if such economy cuts are
enforced strictly, both at the centre and
State levels, we can save Rs. 300 crores
every year or Rs. 1500 crores over
the Fourth Plan, and in that way even
the astronomical Fourth Plan, as so
improvidently prepared by this Gov-
ernment could come to be financed
without imposing fifty per cent of the
threatened additional tax burdens.
Indeed, if that plan is properly pruned,
there would be no need for any more
tax burdens during the next flve years,
even while going ahead with all the
most essential and productive develop-
mental work, so badly needed and
while maintaining the tempo of pro-
duction and constructive development.
Let them hand over the Government
to us and we will show how it can be
done.

13.02 hrs.

{MR. DepuTY-SPEAKER in the Chair]

Every year Parliament has been
complaining that budget under-esti-
mate revenues, in order to justify
additional tax impositions, but the
Finance Ministers have been diselam-
ing any such designs. The actuals
disprove Finance Minister's assertions.
During the Thirg Plan period, Gov-
ernment offered to raise only Rs. 11,00
erores by additional taxation, where-
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as the Finance Ministers managed
to impose ever rising tax burdens
and actually colected Rs. 2248
crores, that is, more than 100 per
cent extra or more than what they
had targeted for. There would
have been some consolation if only
we could have had s more economi-
cal and profit-minded, Government
We have to conjure up before our
minds eye, if only all this money of
Rs. 2248 crores had been left to fruc-
tify with the public and if Government
had busied itself with encouraging
them to develop various enterprises,
how much more of industrial and agri-
cultural development and production
could have been achieved by the coun~
try. Tax burdens absorb now 15 per
cent of the national income, They have
risen from 7.7 per cent at the end of
the First Plan to 96 per cent at the
engd of the Second. This is the highest
as everyone knowns. Everybody
accepts, from all sides of the House,
that India is the highest taxed nation.
What benefit has the peopie derived.
from you? Has there been a corres.
ponding rise in the national income?
Not at all. While the money-supply
has increasd by hundred per cent, the
income of the people has risen by only
80 per cent. So inflation goes on mak-
ing its aweful inroads into the
family budgets of the masses. Gov-
ernment gained contro! over at least
Rs. 26,300 crores during this FPlan
period. The Central revenues alone
have gone up by five times from Rs.
439 crores to Rs. 2193 crores during
the past fifteen years. Evep the States
have gone on piling up additional tax-
burdens, as for instance, land revenue
alone has gone up by Rs. 49.3 crores,
irrigation rates have gone up by Rs. 22
crores, and so onh. I wish to remind
the Government of the offer made by
the late Prime Minister, that the irri-
gation dues should be reduced if not
abolished. They have not done any-
thing with regard to that. The Centre
has led to spoon-feeding the States.
In 1950-51, it advanced only Rs. 81
crores as loans, but by 1961 it rose to
Re. 338 crores. By now it has risen
to Ra, 828 crores. This is in addition
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to what the Centre has been handing
over as per the Finance Commission’s
recommendations. What use have the
State Governments been making of
these amounts, except wasting it on
non-productive, non-developmental,
non-planned items, expenditure which
are intended to strengthen their poli-
tica! hold over the people in differ-
ent parts of the country?

Sir, this Government has been most
improvident and irresponsible in
morlgaging the future wealth of our
country to the foreign and Indian cre-
«itors through its public debts. It has
increased our national debt from
Rs. 2,865 crores in 1950-51 to Rs. 8,415
crores, with an annual debt-servicing
liability of Rs, 350 crores. Thus the
per capita indebtedness has come to be
Rs. 220, which is more than one year’s
income of an agricultural worker.
‘This per copite indebtedness has in~
creased by 400 per cent in these 15
years, whereas the population has gone
up by only 25 per cent.

This Government gained control over
enormous funds, that is, Rs. 26,300
crores raised in and outside India, by
taxes, loans, gifts during the Third
Plan period. The outside world has
contributed as much as Rs 3398 crores
out of a tota)l of Rs. 11280 crores so
far borrowed in all and out of Rs.
28,300 crores devoted to the three
Plans; that is, 15 per cent. This bud-
get sceks to appropriate Rs, 2,760
crores by tax-revenues and Rs. 2,277
through capital budget. Yet it is on
the brink of insolvency and complains
of the inroads made by inflation, which
is its own creation. Woulq it not have
been possible for any other Govern-
ment to raise these loans on easier
‘terms and utilised them better? Could
not any other Government have
achieveq better results with these re-
sources? This Government has in-
dulged in a spree of extravagant ex-
penditure. It has not bothered about
the profitability of its public enterpri-
ses and its other projects. It did not
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achieve any proper control over pur-
chases, stores, disposals, construction
and management of our resources in-
vested in public enterprises. It has
failed to put a premium on economy.
It indulged in the Mughal Emperors'
extravaganza on the construction
of tens of ‘New Delhi’ for its pro-
jeets at a cost of more than Rs. 50
crores on housing, roads and osther
civil amenities long before the pro-.
jects would vield any profis. In
Neyveli alone, jt spent more than a
crore on roads. The result is that after
investing more than Rs 1800 crores,
it has achieved less than Rs, 1.5 crores
as profit and failed to build up internal
resources for further investment,
even with the inescapable minimum
provision for depreciations. As if that
is not enough, it proposes to nject
another dose of Rs. 400 crores into
these public undertakings and more
during the next year.

They have tried but in vain to
achieve development. but only with
borrowed money, obtained from Indian
public and also from abroad. In India
they raised Rs. 5078 crores. From
abroad they got Rs, 3398 crores and
from small savings Rs 2806 crores
making a total of Rs. 11,280 crores.
Any other Government which has not
held the threats of nationalisation,
ever rising burdens of taxation, high
discrimination against private enter-
prise and in favour of public enter-
prise and such restrictions as controls,
permits and licences, for beyond what
is needed for Tnere regulation, could
have raised these loans and much more
at lower rates of interest and with
much less pressure upon our public
and it would heve helped the nation
to utilise these enormous funds to
much better purpose by entrusting
that responsibility to competitive en-
trepreneurs,

But this Government which is all
the time playing with bankruptey s
not able to Inspire confidence in the
investors. It has played with the
value content of the rupee, whose
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sacred custody has been entrusted to
" it, so much so that it has gone on
. increasing note circulation from Rs.
11,694 crores in 1948-49 to Rs, 27,180
crores by 1965 and justified it in the
name of deficit financing for develop-
ment. What has actually happened is
that much more was spent in non-
developmental and non-planned direc-
tions than on really productive and
developmental projects. The nemesis
is overtaking the Government as well
as the people; in that, the real value
content of the rupee hus gone down-to
fess than one-third, even to one-fourth
and it is pursued by the wolves of
" dearness-demands from cvery section
of its ever-rising number of employees
in administration and public enterpri-
ses. More than Rs, 100 crores is paid
ag dearness a'lowance. In this process.
the masses suffer so terribly, in that,
while prices rise by 170 per cent, their
incomes rise only by 60 per cent. Thus
it is in danger of being infested and
overwhelmed by the spiral of infla-
tion, and the public are impoverished
in the process

It ix impossible to place much faith
in this Government's promise of doing
its best to avoid deficit financing and
the consequent increage in the pressure
for inflation in view of its past per-
formances. For instance, it offered to
limit deficit finance during the Third
Plan to Rs. 28 crores. But it actually
raised Rs, 91 crores, three times as
much more by deficit financing at State
level and from Rs, 524 crores to Rs.
852 crores, an increase of Rs. 128
trorea.

Then, Sir, let us look at it from the
point of view of the ordinary masses.
How do they look at this budget? Will
they be satisfieq at all? Let us pause
and give some thought to it. Have the
conditions of the industrial workers
been bettered in any way during all
these years, especially during the
Third Plan? Not at all. They have
to live in towns and hence have to
encounter enormoug housing problems,
Moreover, it is too costly for them
as compared to living in villages. No
doubt, they get more of wages vis-a-
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vis agricultural workers but what
about their expenses? Tax burden is
more, they have to pay sales tax, they
have to pay more for their daily re-
quirements. They have to face all the
evils of overcrowding and de-huma-
nised town life. No wonder they be-
come easy victims of every sort of
agitation, popular violence and politi-
cal campaigns,

There is unemployment even among
our engineers. This is in strange con-
trast to what happens in USA, USSR
and what we have hoped for. While
the total number of our engineers is
not higher than what USA trains in a
year, ougy young cngineering students
can face only these miserable pros-
pects of unemployment and having to
stand in the queue. When such is the
plight of the trained engineers, you
can imagine what must the plight of
these industrial workers. There is the
lay-off, retrenchment and all other
troubles, No wonder the Planning
Commission has exclaimed in one of
its latest pepers of wisdom:

“It may not be possible 10 expect
that conditions of improved levels
of living and full employment as
understood in many developed
countries, will be crested in India
in the near future. That may
have to remain & more distant
goal”,

This is the latest contribution of the
latest Minister, who is in charge of
Planning Commission, who was talking
some yearsg ago of ‘take-off” by sero-
plane, jet or not.

What has this Government done for
the agricultural workers and peasants?
Nothing. Their lot is in no way better
than what it was before independence.
They constitute 70 per cent of our
population and contribute 50 per cent
of our national income. As much as
10 per cent of their income is absorbed
in taxation; sometimes more than that
too. In spite of this, the Government
continues to resort to more and more
of taxation even on items like cloth,
kerosene, sugar, khandsari, matches,
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betel nut, chewing tobacco, etc, Then,
oua top of it, land levy has been in-
creased by 100 to 300 per cent in
several States. In Andhra 'when it
was increased to 300 per cent the agri-
cu.turists went to the court and got &
judgment in their favour. This Gov-
ernment is so inhuman and undemo-
cratic as to go to the Supreme Court
to appeal against the judgment of the
High Court in order to punish and
impoverish the peasants who form the
majority of voters, thus making a
mockery of their loyalty to majority
rule, Why did the majority of people
g0 to the court? Because the Govern-
ment has imposed an unconscionable
levy of 100 to 300 per cent on land.
The Britishers used to increase land
levy only once in 30 years. The agri~
culturists ang industrial workers and
the middle classes have been specially
hit by the rising burdens of exice
dutles. For instance, while the gene-
ral tax-burdens that fall on all classes
have risen only 5 times, that is, from
Rs. 499 crores in 1950-51 to Rs 2,192
croreg in 1065-68, the excise dutles
have risen from Rs. 67.5 crores in
1850-51 to Rs. 869 crores in 1068-66,
which is 14 times, This additional
burden has fallen on the poor peasants
and the urban workers,

This Government has not only failed
in its duty towards peasants but has
done everything possible to intensify
the age-long process of invisible brain
of peasant resources for the benefit of
urban and industris]l classes. It has
conspired against them through the
manipulation of PL-480 food aid from
USA to the tune of Rs. 700 crores by
depressing the prices for their food-
gralns and thus denying them the
proper remuneration for their labours,
Yet, our peasant masses have patiently
gone on increasing the production of
fordgrains from 55 million tons In
1950-51 to 80 million tons in 1964-63.

They say that they are dolng their
best for agriculture and that the high-
est priority is being given to agricul-
ture. But they have failed consistently
from year to year to fulfil even their
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own modest and comparatively lower
targets set for the supply of fertilizers,
PFor instance, they promised to provide
3,375,000 tons; but they succeeded in
providing only 2,282,000 tons or 33 per
cent Jess than what was targeted for.
How can they blame the farmers?
While they bave done this in the case
of fertilizers, in the case of unproduc-
tive expenditure for which they had
set no target at all, they have spent
hundreds of crores of rupees.

1t is emid that one ton of nitrogen
will help to produce 10 tons of food-
grains and one ton of phosphate will
yvield 7 tons. While Japan is able to
use 270.2 kilograms per acre, we are
unable to get anything more than 2-4
kilograms. Need there be a more
eloquent epitaph for the failure of our
plans to tackle the biggest need of
India, that is, food production?

They have been magnifying the de-
ficit in regard to food. Even when the
production was high, they were im-
porting food from other countries.
Last year that was the position and
yet they had imported 8 million tons.
Actually, ten years ago (19535) they
had to import only 8 lakhs tons. At
that time we produced very much less
than what we are producing today,
that is, from 668 to 88'4 million tons.
Then, why is it that they are saying
that there is not enough of foodgrains
in this country? On the other hand,
the Agricultural Commission has stated
that when there was none of these
restrictions the per capita production
and consumption of food was one
ounce higher than what it is today
with all these restrictions. Therefore,
who is responsible for the present eri-
sis? The zonal restrictions controls,
compulsory procurement, whether it
be at the level of the peasants or at
the level of mill owners, these are
responsible for the present deplorable
situatton with which we are faced

Then, let us take the middle class.
They are the nerve centres of our
economic structure. Have they any
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reason to be satisfled? Their lot is the
worst because of their loyalty to econ-
ventiona] special standardg in food,
dress and ceremonies. They share
much more than proportionate burdens
of increased taxation. They are affec-
ted by inflation even more directly.
Some of them may be getting increa-
s2d dearness allowances, but it is un-
abie to keep pace with the spiralling
prices. Their housing conditions are
worsening. Rent burdens are  be-
eomng heavier. They are forced to
silently suffer from prolonged poriod of
malnutrition. Unlike the workinz
classes, their families have often no
more than one working member,
earning full wage or salary. In fact
with the inflation, high taxation, hou-
sing scarcity and scarcity of the most
essential daily needs of foodgrains,
eloth, sugar and kerosene, they have
come to suffer but so silently from
eontinua] impwverishment. How can
they be grateful to this Government?

The unabated gpiral of inflation has
consumed the value of hard-earued
mavings of the middle classes and
though private debtors have thereuy
giin>d some advantage, the Govera-
ment, which has been the greate<t
birrower, and which has used all it3

compulsive powers to extract their
pavings as loans, by way of small
mavings and other campaigns, has

gained at the cost of millicns of these
fruga] middle classes. What about
businessmen? Are they satisfied?
Their speecheg in the recent meeting
of the Federation bear eloquent testi-
mony to their discontent about the
present budget. I will not say anything
more than reminding them that the
business community are so much dis-
satisfled with the Government in re-
gard to their policies that they have
been paying that they are nvot able to
develop any more of their industries.
There is no inducement for any of
them to invest their money, not to
speak of thelr enterprise ang initia-
tive. It takes years for them to
get any kind of jicence, after going
through all the wretched process of

red-tapism involved in controls. They
are obliged to live in constant fear vt
penalties that follow upon any unwit-
ting infringement of the hundredg of
penal clauses of the company law or
labour law. They have n% longer any
security of their manigement, earr-
11gs, profits or even the.r g.sets. They
know that their work, function or
place in our soctety is not apprceiated
Indeed, they are lodked upon as the
enemies of Social'st Sceial Order that
this Govarnment wishes to ach:eve.
Most of them are made to feel doubt-
ful and fear ul of their future. So
they are ¢ontinually induced to avoid
tsking initiative, venturing on new
enterprises and developing their res-
pective enterprises.

Therefore, what ig it that the Gov.
erment ghould do? [ say, primarily
it should maintain law and order in
the country and develop whatever
socia) security servicey are needed to
implement the fundamental rights and
Directive Priciples of State Policy,
consistent with our national resources.
On the other haad, what it hag been
doing is, to tamper with the funda-

moantal rights of our peaple,
destroying the security of tenure of
the peasint through the 14th

Amendment for acquiring their smsl
hsldings without proper compensi-
t.on ang protection of counter. The
Government meorely talkg of inviting
co-operation from opposition partirs,
From time to time we hear this ap-
peal from theze people in power. But
are they serious, are they sinccre
about this? If that is so, if they are
actually interested in inviting co-ope-
ration from the opposition parties,
they would have acted diffcrently.
No, they are not interested in thatl.
They are afraid that if they invite
co-operation from opposition parties
and if opposition is brought into touch
with the governmental activities in one
form or the other, their powers may
be endangered, their privileges may
be lost. When they are not prepared
t9 co-orerate even with their own dis«
sident Congressmen, what to tslk of
the opposition?
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What is it that we demand of this
Government? We say that there
should be no political interference in
administration. There is too much of
it today. Ask any Member of the Board
of Revenue at the State level or even
the Secretaries and Joint Secretaries
at the Centre how much of political
. interference they have to encounter
The Mundhra and Kairon Scandals
focussed our attention on the question
how Ministers go round these officers
and make them use their discretion,
not according to their conception of
justice but according to what the
Ministers, thejr favourites or sup-
porters would like them to do. There-
fore, we demand from the ruling
party “hands off the administration”.
Government can at least invite the co-
operation of political partiey in ad-
visory capacity in administration of
panchayats, co-operatives, control and
distribution ©f consumer's commodi-
ties under control, thus avoiding par-
tisan or politically-oriented treatment
of people. The distribution of licen-
ces, quotas ang permits should be en-
trusted to a non-political  judicial
body. This should apply to the distri-
bution of import and export permits
and also to the issue of licences fur
various types of business or industries.
The Home Minister was flirting with
this idea but he was not allowed by
the other Ministers, who are inter-
ested in making huge collections for
the party chest, to go ahead with this
particular idea.

Distribution of funds by panchayats
should be entrusted to g Commission
representing all parties. To prevent
carruption amongst politicians in
position and officialdom let there be
an Ambudsman. This has been a
challenge to them to their conscien-
ce and till now they have not had

the moral courage to accept the
challenge from the Opposition.
Government should eontent  jteslf

with the formulation of bro3d prlities
and its implementation ghould be jef.
to the quasi-judicia]l commission ar
and when found necessary and prac-
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ticable as suggested by so many of us
All-party advisory bodies should be
appointed at varioug levels where~
ver discretion has got to be used
between one individual and another,
one group and another and one
place and another so that allotment
and management of permits, licences
and distribution of scarce commoditiey
will be dealt with in an impartial
manner.

We demanq fixation of remunera-
tive as wel] as minimum level of
prices of agricultural produce. Thera
should be triparties discussions amon-
gst the consumers, producers aad
traders in regard to foodgrain prices.
Zona] restrictions on the movement of
foodgrains should be removed im~
mediately. 1f, in any case, some type
of regulation or supervision comes 0
be needed, that should be decided
upon and administered by the tripar-
tite commission suggested above,

Priority to anti-illiteracy campaign
should be given. This Government
has failed to do all that most basie
and important thing all these 18 years
I say this for the benefit of my hon.
friend who happens to be there 1In
charge of education. It ig because of
the continuance of illiteracy in this
country that this premium has coma
to be enjoyed by the bulls’ symbol
and my hon. friends have been able to
kecp themselves so solidly in those
benches. Thug they have found in it
such a vested interest in this conti-
nued illiteracy in the masses and so
Government have been avoiding this
very primary duty of Government
to give priority to anti-illiteracy cam-
paign.

Minimum wages are needed for our

agricu'tural workers. Free nouse
sites al*g are ne~ded, which have
beon promised but nothing has been

dnne till now. Housing programme
for agricul‘u=al workers and poorar
percants is 50 badly needed, but they
are conc~rnng thamselvey only with
the housing problems of industrial
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workers—there also they are onty
tinkering with it—as they are better
organised and more vociferous.

Now, what would we do, what is it
that we would be able to do wnen we
come to power? The very first thing
that I wish to tell them is that the
moment wWe come to power, from that
moment onwardg we would begin to
consider measures in order to abolish
land revenue by stages and in one or
two years we would be able to abolish
land revenue and reduce irrigation
rateg and power charges and fulfil the
unfulfilled wishes of the late Prime
Minister.

Are we opposed to planning? Cer-
tainly not, My hon. friend, Shri Masa-
ni the other day has given a succinct
answer to this. We do not believe 1n
Soviet type of planning which places
emphasis on statism and heavy indus-
tries in preference lo small scale in-
dustries and agricullure and so on.
Agriculture being the main base of our
economy shouid get the maximum em-
phasis in all our planning.

Are we opposed to taxation? Cer-
tainly not. But our fiscal policy
should be so devised as to give incen-
tive to developmental activities, pri-
vate savings and no waste and no
corruption, When taxation becomes
unbearable the result is the slowing
down of development and also in a
way less contribution to the ex-
chequer.

No preference to public enterprise at
the cost of private enterprise. Only
yesterday the Minister was saying
that he was going to give preference
to the Foodgraing Corporation as
against the operations of private
trade. Shame on them, I said then
and I repeat it now. This Government
had the temerity to appoint g Mono-
polies Commission but I charge this
Government of being the biggest and
the worst possible monopolist without
any kind of a conscience at all. And
they have no sense of shame. They
come and sey, though they wansa
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mixed economy in this country, they
want to give preference to their own
wanted public enterprise like the
S.T.C. which profiteer, and indulge in
waste as against all these lakhs and
lakhs of private competitive entere
preneurs in our country.

We have invested Rs. 1,800
crores in public enterprise
and with what  miserable
results? Yet, they talk in that man-
ner! We believe in encouragement
being given to private enterprisc as
they can bring in economic develop-
ment and prosperity to the country
Wherever there is not enough com-
petition it would be the sacred duty
of the Government to try and inter-
vene on behalf of the public. When-
ever we find in certain sectors that
the private sector is trying to exploit
the consumer, we can bring in pub-
lic enterprise for healthy competition.
We have no abjection to that.

Are we going to denationalise all
the public enterprises? No, but cet-
tain of the enterprises, it they are
being mismanuged over z piolonged
period, they would be handed over tu
such of the private entrepreneurs as
c¢ome forwiurd in g competition to run:
them and show better results. That is
what Shri Kamalnayan Bajaj was.
saying yesterday. And he is the gon
of one of the most veleran national
leaders of our country.

We will try our level best to deve-
lop railways and road communications
and have proper co-ordination bet-
ween them. It is essential to link all
our villages with the main districts
and towns.

We will not resort to inflation. That
{3 vne big thing we would do. Tt may
take time; it mav take ane year in
order {0 put a complete stop t5 it. but
we would make a genuine effort and
we would give the highest priority to
it.

We will abolish lang revenue as T
have said. We would reduce centrai
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excises to 10 to 25 per cent on con-
sumer goodg and industrigl raw mate-
rials. We will cut sales-tax by 25 per
cent. We will try to give income-tax
exemption up to Rs 7,200 and give
relief to all those people who are
suffering therelrom,

If we da this. will it be possible for
us to balance our budge!?

Mr. Deputy-Speaker:
Member's time is up.

The hon.

8hri Ranga: I hops, I have got ve
minutes more.

Mr. Deputy-Speaker: You had 35
minuteg and you have taken 35 minu-
tes.

Shri Ranga: Anyhow, 1 am conclu-
ding, We want thix Government to
do which we would be able to do,
which any sensible government other
than this Government—they have
been  insensible—would do, And
what is it? It is, a cut of 33-1/3 per
cent in the duties on kerosene betelnut
tobaceo, cigarette. bidi...... .

Shri B. R, Bhagat: Tobacco aiso?

Shrl Ranga...... chewing tobatco,
bidi, cloth, sugar and all such other
consumer gooas or ccmmadities. We
wil]l try to abolish the dutv on kero-
sene as soon as we possibly can. It
wag most unfortunate that this Gov-

ernment should huve been so very
persistent in keeping it up.

We would alspg abolish the Gold
‘Control Act. Gold contro} has not

achieved anything at all by way of
preventing smuggling, Yet, they are
hugging this because it is their child
just as a mother hugs her own crip-
pled child, these people keep on hug-
ging their dead children like this.

We would treat the ireders and
businessmen as enemies. We would
like tho Government also to Invite
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their co-operation in an honourahle
partnership. We will not treat
industrialists as enemies number one
of the public as they are doing all the
time,

When these duties are removed, how
would it be prasible, people wouid suy
to carry on development? We would
be able 1o earry on development by
achieving econcmy, by using tne
money in the best possible manner,
not in the manner in which they have
done, and not using public resou-ces
and public powers and goveram :ntal
privileges for party purposes ag they
have been doing. We will try and
see that the Swatantra Government
would be run in the same manner as
Rajaji had run it in Madras not once
but gevera! times.

Shri K. C. Sharma
And he was ousted,

(Sardhana):

Shri Ramga: He was not because
You people were not satisfled with
his impartia)] administration. You
wanted your loaveg and fishes and he
would not allow you to swallow them,
Therefore, the Congress people, who
happened to be s5 much annoyed
with him, wanted him to go. No wou-
der that he had to go. Thorefore, we
will wait until people in our country
develop thig much of political com-
monsense and wisdom asg would elect
only those pecple who would turn
their backs on all the methods of core
ruption that the Congress people have
made so very popular in our country,
and who would swear that they would
not become any richer than what they
are when they become members of
legislature and ministere.

It iy in that way that we want the
govBrnmental machinery to be re-
organised and the budgetary policies
to be re-oriented. We hope that in
1867 this Gover t would recei
the blows and the kicks that they de
deserve. I sincerely hupe thay they
will not be able to come back with
these serried ranks of 370 people put-
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ting down opposition, downing demo-
cracy from one State to another and
then doing things in such an irrespon-
sible and undemocratic manner.

Shri P. R. Chakraverti (Dbanbad):
Mr. Deputy-Speaker, Sir, as you know
budget making is a process which is
process which i3 rather beset with
certain difficultieg it is an appraisal of
the prac.ical limits as agaiast the
demand of time. Shri Sachin Chau-
dhuri, the new Finance Minister, has
been pitted between two forces,
namely, past commitments, the Cor-
stitutions] obligations, the urges of
the developing economy and the de-
mands of the rising expectations.

The other gide is not too a rosy
picture, that is, of our slow rise in
national dividend and the forces,
namely, internal forces as well as ex-
ternal forces ,of aggression which
make us bear an gdditional expendi-
ture on defence plus other concom-
itant factors. Naturally, the Bud-
get hag got to be a rather tight-rope
walking and that is what Shri Sachin-
dra Chaudhuri did. I admire his
courage, candour and alacrity wita
which he has come forward to :ake
the responsibility and to place before
the Hous» with in such a short com-
pas; of time the Budget whith is a
balancad Budget. Of course, he says
himself:

“The budget for 1966-67 is the
first of the Fourth Five Year Plan.
It should, therefore, give to the
Fourth Plan gs good a start as is
possible consistent with the imme-
diate need to restore a  greater
measure of monetary and price
stability.”

My hon, friend Mr. Malaviya raised
the question of the Bhubaneshwar re-
wolution and others which we adopted
in different sessiong of the Congress.
We also expect the people in power,
in Government, to act upto the same.
With your permission, I may say thet
the accent of the socialist pattern had
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been replaced in the Third Plan by
the ward gocialum. Naturally we
have to analyse the connotations of
the word ‘socialiam’. It signifieg that
the progress has to be achieverd to a
level at which the weli-being of the
masseg of the population, can be se-
cured ang the provision for basic
needs ol every individual has to be
encouraged. KEveryone should hive
equal opportunities, a jo.nt share and
a Jjust snare in toe fruits wf profits,
Pr.vileges, disparities gnd exploitation
should be elimunated. It iz necessary
to bring about a limitation of income
and property in private hands, This
should apply specially in respect of
inherited weaith and urban propcrty.
The State should secure a large ghare
of capital gains and appropriate a
much larger proportion of unearned
income. I propose to put forward cer-
tain ideas which are called the strategy
of socialist plan and in the chalking out
of the strategy, the technique of plin-
ning, we have to take into account
certain basic factors and that is what
T will do, as one who is wedded to de-
mocratic socialism. The essential
needs which have to be satisfied are
the follswing, that is, (1) national
minimum of level of living; (2)
change in the institutional structure
of productive capacity; (3) reduction
in the inequalities of income and
wezlth; (4) equalisation o' opportu=-
nities and (5) prevention of concen=-
tration of economic power in private
hands.

I am rather in a strange predicae
ment. I have had an occasion to
move a resolution in the All India
Congress Committee session in Octo-
ber, 1964, at Guntur with regard to
the ceiling on urban property. The
A1CC. unanimously adopted the re-
solution that certain form of ceiling
should be introduced for the urban
property commengurate with the
policy which had been accepted so
far as the rural areas were concern-
ed. Today, we sre hearing protests
from the representatives of the rursl
areag that the entire biap of the ed-



5919 General

[Shri P. R. Chakraverti.]

ministration is tlited in favour of
urban people and, naturally, they
nurse considerable grievance on this
scope. Uptill now, that policy of
urban property ceiling commensurte
with the policy which had been ac-
cepted by the Government has not
been brought forward. I again moved
that very resolution in this House.
Unfortunately, the Goverament was
not a mood to accept it and came
forward with their own suggestion
that a comprehensive regolution
would be placed before the House. On
the assurance of the Minister, of
course, I did not press it to vote. But
the Opposition Members pressed it to
vole and as a resujt the resolution
mooted by me was negatived. ] have
yet to see the Finance Minister
coming forward with a substantive res-
solution in that direction. I tried to
bring forward the aspect that the un-
earned income should be taxed and
I would say that it should be taxed
to the extent of 90 per cent so that
the inequalities of income and wealth
should be narrowed down ultimately
in the Interest of the suffering peo-
ple, the last and the lowliest.

May I draw your attention to my
article which has been published
under the heading “the pertinem
guestion” which had been put to the
Home Minister by pavement dweller
when he went out on a stroil in the
street; of Delhi in the month of Des
cember, in the rigours of winter.
Hundreds of people had been
living on pavements. 36 people had

died. The Home Minister accosted
them, “How it is that you
are dying on the pavements

without caring for self-protection?”
And the man facing the death, the
agony of death, gasping in his last
breath, put a tounter-question, “May
I know what have you done for us
during the Iast 18 years:?"—the per-
tinent quest'on; that is the hetding
1 gave—"The glow of freedom, the
lustre and light may have il'umined
soms m-nsone. But what about the
people like me? "
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In this connection, I would also
like to quote George Orwell who

says:

"....The most atrocious injusti-
ces, cruelties, lies, snobberies exist
everywhere but there are not
many people, who can regard
these things with the same in-
difference as say, a Roman slave-
owner,

Even the millionaire cuffers
from a vague sense of guilt, like
a dog eating stolen leg of mutton.
Nearly everyone, whatever his ac-
tual conduct may be, responds
emotionaliy to the idea of human
brotherhood.”

It today this question is put forward
by the lasy and the lowliest man that
no glimpse of light has had occasion
to reach people like him, who is bur-
dened with agony and privations, we
have to find an answer to this ques-
tion. So, this ig the most important
aspect which has to be taken into
account by the Finance Minister that
the last man should get first priority.

Then, here j have got another pic-
turc of the miserable condition of the
people in the memorandum which
has been presented to me by the tea-
chers, the community to which I be-
lony. 7000 teachers of West Bengal
Colleges and Calcutta University have
made a representation to the Educa-
tion Minister. They say:

“A teacher on being appointed
in 3 non-government affiliated col-
lege in West Bengal, draws at the
end of each month a poor sum
somewhere near Rs. 200 only (Rs.
150 as basic pay and Rs, 50 as Col-
lege D.A)). Then there are col-
leges where the basic pay is
lower than even Rs. 150; there
are colleges where College DA, is
tess than Rs. 50, it being only
Rs. 85 in most Government-spon-
sored colleges.”

Naturally, there is acute discontent
amongst them. They placed thelr
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case before the Ministry and they
have gol a reply—(today, the whole
of Bengal is excited over this ques-
tion) —that because of the paucity of
funds, though the rise in their eam-
ings has been recommended by U.G.C,
it is not as yet possible for the Edu-
cation Ministry to grant them any
extra allowance. Naturally, the tea-
chers are feeling perturbed on this
score and they have threatened to go
on strike. The resuits are dangerous.
This is what they say in their repre-
‘sentation which is p printed docu-
ment:

“When the teachers are pushed,
as they have been in our case by
the Governments' intransigence,
to the path of active movement,
it is inevitable that whatever
course of action is taken by college
teachers cannot but affect tne
students.”

That is what is happening in Calcutta,
the biggest city seething with mil-
lions of population. Because of the
unrest amongst the teachers, it has its
own impact on the students and the
student: are the prospective ieaders
of the Community.

We must realise that the fixed in-
come group is hit hard by the spiral-
ing rise in prices. The real earning
is going down though the dearness
allowance ig increased. The moment
the dearness allowance is increaced,
there is a rise in prices. There {5 a
race between rise in dearness allow-
ance and rise in prices and the rise
in prices gets ahead of the rise in
dearness allowance. Naturally the
real earnings are adversely affected.
1 appreciate the statement made by
the Finance Minister, while recom-
mending recently the increase in the
dearness allowance of Central Govern-
ment employees that it was the last
time they were been given that DA.
increase and that somn other measur-
es would be adopted to ensure that
the real earnings were not affected.
I appreclate this.

I would again say that in the labour
ares, from where I come, I fing the
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same difficulties. The wuge caraers
get un interim wage rige as g resul’,
o! the recommendations of the Wiyt
board because the price ha: gone up.
The rise in the interim wages aoes.
not give him anything substanual.
On the other hand, the consumer is
taxed. The moment we give a rise
in earnings of the colliery worker,
immediately the prices of coal ana
other commodities go up. The con-
sumer is affected and ™ the .Iahour
comes again for fresh increast, So
some positive method chould be
adopted to ensure the essentia] sup-
ply of the necessities of life at con-
trolled prices to the people who be-
long to the fixed income group.

Let ys take the case of the low in-
come middle income groups. They
demand houses. In this very city
of Delhi, for the last sixteen
years 1 have been pursuing this.
In the Delhi Assembiy, 1 wa:
the spokesman and here also 1 am
saytng the same thing, Out of about
93,000 government cmp.oyees, oniy
about 35,000 have been supplied witn
houses and nearly 60,000 employces
are still standing today in the queue
for small accommodation. They nave
to go to Karol Bagh or some other
place and pay a very heavy rent.
There is another technical term whicn
has been imported here from Bome
bay-—pugree, i.e., some illegal grati-
fication has to be paid so that the
person gets the accommodation. jt
means a great slice off his income.
Naturally, the fixed income group
demand that those people who have
unearned income must be taxed w
the extent of 80 per cent, so that this
money can be used for housing those
people who have no chance of build-
ing houses of their own. The LIC
gives grants of loan: for building
houses. Sti!l the requirements are
immense and colossal. Government
can never fulfil it unless Government
comes out with a positive formula of
implementing the sugestion of taxing
the unearned {ncome of the privileg-
ed few. 1 will again request the
Minister to see whether they can
bring a substantive resoluglon.
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Refugee, ay I am, I have placed a
positive programme before the Excdug
Commission appointed by the Govern~
ment of India, which hag asked me
to prepare this to solve the rehabili~
tat on problem. I gave the figuie of
Rs. 950 croras absolute y necessary
and I siated that I would take the
responsibility of rehabililating ihe
displaced persons frcm my are3, ie.,
East Bengal When I placed it b:fore
the Minister--it was Mr. T. T. Krish=
namachari—he un-eservedly said that
F.nance would never stand in the way
o! rehabilitation; so long as the for-
mula was specifically swated and the
policies ccrrecily laid down, there
should not be any difficulty. But un-
fortunately he has gone out. I got
three copies made. 1 sent one copy to
the late Prime Minister, Shri Lal
Bahadur Shastri; he appreciated my
effort; he went to Tashkent and never
eame back. 1 gave a copy to the
Home Minister; he praised my efforts
and gent it to Mr. Mghavir Tyagi, but
he resigned and went away. I sent
one copy to Mr. T. T. Krishnamachari,
but he resigis. What can I do? In-
terruptions). Three copies have gone
astray. Still I have got another copy.
[ shall place it before the Finance
Minister for hi: cons'deration. The
rehabilitation  problems are  still
there. 1 have placed my rerort cffi-
c’ally before the Exodus Commissicn,
which will, I think, be printed, Th's
rehabilitation problem is an acute one
whose manifestations are being evi-
denced today in out bursts of anger
snd frustration, West Bengal is
crowded with 43 lakhs of my own
people and 90 lakhs more arc waiting
at the border to cross the frontier.
This is a stupendous problem. Faced
with this problem, ; would run away
n seven days. The Chief Minister of
West Bengal Is trying to do something,
but it can 1 wrdly be tackled by the
West Bengal Government. It ig im-
possible for the West Bengal Govern-
ment to dea” with this problem unless
the Govern ient of India comes for-
ward. The ndnority people in East
Pekitsan ¢ w there waiting at the
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frontier; they are scared of genocide
and other atrocitie; committeq there.
Naturally they want to come away
here and geek shelter in India to
wh.ch they rightly beong. 1 have
given the figure o! Rs, 850 crores. I
have worked ou, the detais. It is &
co.o0.sal sum, but it ig the indispen-
sab.e¢ minimum,

In this wuay, if we take up
onz by one the problems con=
fronting us, 1 find that people of a.l
sectors are appreciably unhappy.
Though we have made our honest
efforts, a lot more has to be done.
The Home Minister goes to Calcutta
and meets the intellectuals, the Vice
Chancellors, tradesmen, the trade
union people, the politicians, the
MALs and MPs; he gets a glimpse of
the agony and sufferings of the peo-
ple of West Bengal; immediately he
proposes certain solutions. But un-
fortunately we fing that the moment
the detenus come out of the prisons,
they come out with fresh demands. A
Commission of Inquiry is going to be
uppo'nted; yst, they say that they are
not happy and they are not going to
sit with the Chief Minister. Why?
Beacuse these are the pent up feelings
accumulated for years together which
have created a sense of bitter unhappi-
ness, a form of desolation in the m'nds
of the peoplt, as 1 told earlicr, the
reaction o! pavement dweller, Nandail
went out in the rigour: of Decem-
ber winter of Delhi; he went out of
his own sympathy and compassion for
the suffering people. Yet, the pave-
ment dweller confronts him with the
remark, ‘“you have donn nothing for
me”. He knows that he is dying out;
still he says that. So it is something
which has to be taken inte aceount
seriously.

I quote a sentence which was used
by that great revolutionary and Nobel
Laurette, Albert Camus. He wrote in
1987:

"Every time 1 hear a political
speech or read the writings of our
leaders I am frightencd at having
heard nothing for years, which
givey 2 humap sound. They are
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always the same words telling the
same lles, and in ihe fact that
men put yp with them, that the
people s anger has not yel broken
those pupets—there is strangeness
sbout it.”

Are we going to reach that sad state
debacle? Here in our country we
profess ourselves voteries of demo-
eratic gocial:sm. We do not want that
some superimposed will, attuned to
extraneous phiiosophy, should guide
our destiny. We know that wg are
the custodians of the people’s aspira-
tions and we have already placed be-
fore them our enunciated policie; and
programmes. We must{ take courage
fo see that the programmeg are im-
plemented. Nobody should have oc-
easion to doubt our integrity, our
honesty and purposiveness of the
will, which we have ourselves accept-
ol a5 5 part of our own obligation.
| will again suggest to the Finance
Minister and to the Government of
India that, despite all our serious at-
fempts, we must realise that there is
considerable unrest still manifesting
itsel! in different forms and finding
ugly expression when the other forc-
es—calling themselves as leftisy forc-
es— when the heterogeneous elements
combine together and try to give vent
to the feelings of agony and dissatis-
taction. Let us graople with the
problems squarely and see whether
we can now keep our flag aloft and
carry out our policies and programmes
effectively. We have to teli them
strongly, unreservedly and sincerely
that we mean to carry them out; that
we mean busines:.

Mr. Deputy-S k
war Rao.

8hri Rameshwar Rao (Gadwal):
The Finance Minister has had an ex-
tremely difficult jop to perform. To
frame a budget . (Interrup-
tions).

ot o wo frAr@ (@wTE)

6 O &Y 77 get ROAT EANT §F 43

go afeT oo aw aemar g g &)

weRRF A AR

Mr. R h

PHALGUNA 28, 1887 (SAKA) Budget (Gen.Dis.) 5926

Mr. Deputy-Speaker: Till § O' Clock
as many members will get a chance
as is possible,

Shri 8, N. Chaturvedn (Firozabad):
One who speaks with anger is reward-
ed. 1 thought it was only in the
world outside that violence was pay-
ing. But in this House also it appears
that those who show distespect to the:
Chair have thei-

wY 9o WTo WIFIMW  (AMAAT) !
eSS Oy w3 § ar fr
gl # v wrar ) far W g o
WAL I
fr gu st & fefafam & @& gu
¢, waivg g g af w3 &

Shri Rameshwar: Bao: The Finance
Minister has indeed had a difficult
job to perform. To frame a budget
for a country like ours, reconciling
the requirements of defence ang of
development, in conditiong that we
are facing today, of drought, of a
certain lack of buoysnce in the eco~
nomy, and however mild, circum:-
tances which could be considered.
inflationary, is not an easy task, and
yet 1 think the Finance Minister has
performed this task with ability and
competence.

I have listened with care to the
speeche: of many hon. Members in
this House, ang 1 have read with
diligence the speeches of others
whom I did not have the privilege to
listen to here. Some comments like
tho'e of my friend the hon. Member
for Rajkot, who is not hcre just now,
Shri M. P. Masani, exuded depre;sion.
I have listened to Shri Masani year
after yca- and the depression that he
exibits is not something very new.

The learned professor Shri H. N,
Mukerjee spoke in the strain of a
defeatist dialectic. That is not sur-

prising either, My friend Shri hon
Nath Pai becamc oratorica] with his
statistics. Ang my learned colleagie,
the hon. Member from Jhunjhunu
was erudite in detail,
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The problems of this country are

of such a wide spectrum that it is

possible for people of different per-

suasions, political or economic,
to come to different conclusions
from the facts before us. That is not

surprising. There are elementy of
truth jn most of the criticism that has
been advanced. But one ha: to take
an uverall picture. The budget, after
all, is an instrument o! Government's
policy; Government's policy which
has been expiicitly indicated over the
last cighteen years and has been put
into practice is -omething that all of
us know, and as the previous budgets
‘have tendeg to implement thig policy.
‘$p huas this budget too  That is noth-
ing new.

1 think it was Shri ii. N. Mukerjee
who -aid that this budget indicated a
good-bye to socialism. 1 do not see
how one budget can indicate g good-
bye to any philosophy of economic
development, 1f anything, what Shri
‘H. N. Mukerjee said wasz a travesty
of truth., And yet it is very interest-
ing that almost every hon. Member
in this House has mnd¢ hig claim on
the basis of the Economic Survey
presunted by the Finance Minister and
the firsi part of the hon. Finance
Minister’s speech. He¢ has been com-
plimented that the facts in his speech
are correct and that hig analysis is un-
-exceptionable.

Shri Nath Pai referred to the United
Nations survey on under-developed
countries wherein India’'s growth rate
has been put at the bottom of the
ladder, I wonder if Shri Nath Pai
remembers that three years ago a
simllar survey placeq India’s growth
rate pretty high. Is it easy to forget
what happened in this country during
the last four years stariing with the
Chincse  attack? I still remember
‘Shri Nath Pai's brillant intervention
in this House when the Colombo
Proposals were being discussed, when
e sald that ag a result of the Chinese
attack, we had had to resort to mas-
sive taxation

Shri B, R. Bhagat: Whom is my
hon. friend addressing® There is no-
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body sitting on the Opjosition Ben-
ches.

Shri Rameshwar Rao: None of
them is here; they are not interested
perhaps.

It is also interesting that the capi-
tal market which suftered a certain
setback then has not really recovered.
So, what has happened since then has
only helped to allevialy the shock of
the capital market, and 1 do not think
that anything new ha; becp done
which goes to further create difficul-
ties for gathering capital for develop-
ment. We canpot also forget that
only a few months ago we had our
conflict with Pakistan; the strain
which was put on tht economy then,
and the drought that we are facing,
the worst in a hundreg years, all
these adg up to no small bill. We
require to continue with our develop-
mental effort. We require greater
resources and the Finance Minister
has the difficult task of raising these
resources. If anything, the Finance
Minister has removed certain paycho-
logical irritants lke tax on bonus
shares ete.

1 do not think that the criticism
that hag been levelled against him
that he has shown preference to big
business can stand the test of scru-
tiny. Hc has taken from the income-
tax assesiees an  add'tional Rs. 24
crores and from the corporate sector
an additional Rs. 43 crores This
cannot be considereq a concession to
big business or to industrialists.

Yoy will appreciate, Sir, that the an-
nual budget has to e framed in the
light of the prevailing circumstances
and has to give emphasis to a parti-
cular trend or to curb certain undesi-
rable developments in others. A co-
rollary to the recent confiict with
Pakitsan has been that many coun-
tries which were assisting us with aid,
for reasons proclaimed or otherwise
withheld this aid. It may take a few
months for all the-e knots to be un-
tieg and the aid to pe resumed. This
will naturally affect industrial pro-
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duction which will in turn create
conditions of want and scarcity.

14 hrs,

One cannot judge the performance
of thy economy over oOne year or
eighteen months or even two years.
One will have to take the process of
development that hag been gonig on
over the last fifteen years. Over the
last fitteen years, food production
has gone up by neat'y 70 per cent,
jute production has increaseq by 50
per cent, cotton production by 60 per
cent, ang general induitriu} produc-
tion by 140 per cent while machinery
production aloneg has gohe up by 800
per cent, eleciricity by 400 per cent,
chemicals by 300 per cent while the
national income has risen by 60 per
cent. Thege are the indicators of
cconomic growth and development.
Surely, this is not & picture either
of a bankrupi country or of a stag-
nant{ economy. If I might quote from
the Economic Survey, agricultural
product;on increased by 10.6 per cent
in 1964-65 as compared with a rise
of 3.7 per cent in 1963-64, 5 decline
of 5 per cent in 1862-83 and a small
increase in 1861-82. The production
of foodgrains reached the level of
884 million tonnes in 1964-65. In-
dustrial production Increased by 7
per cent in 1984-85 as against 8.5 per
cent in 1963-64 and 77 per cent in
1962-63. There have been significant
increases in the output of steel, alu-
minimum and cement. Coal output
has increased by three million, 1onnes as
compared to last year. National in-
come in real terms has risen by 7.3
per cent in 1964-65 a; compared to
45 per cent in 1863-64 and 22 per
cent on an average during the first
two years of the Third Plan. The
per capita availability of cereals in
1959 was 18.8 ounces per day while
in 1965 it was 143 ounces per day
excluding imports. The produtcion of
nitrogenou- fertilisers jncreased from
145 thousand tonnes in 1961-82 to 234
thousand tonnes in 1965-66. Yet, I
am wiling to agree with a number of
critice that enough has not been
achieved. In a country as poor as
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India ang as hungry as Indig it will
take & long time before any of ug can
say that we have done enough. Yet,
we canndl overlook the fact that a
great deal has been achieved.

As to whether an extra Rs. 100 cro-
res of taxation was necessary this
year or could have been avoided ix a
matter of detail. In any case, when
PL. 480 recepis would be lower,
next year, 1 hope thiy additional
amount of resources would be neces-
sary and instead of t{axing Rs. 200
crores next year it is possible the
Finance Minister thought it wiser to
take a hundred crores this ycar and
hundred crores next year.

Many hon. Members remarked that
planned expenditure .5 lower this
year than last year and also objected
to revenue receipts being diverted, to
plan investment. 1t should be re-
calleg that many items which would
normally form part of plan expendi-
ture in the last year of a Plan would
become non-plan expenditure in the
first year of the next Plan. This is a
matter of call it, budgeting, it you
like; but if you add up the total
amount to be spent this year, on both
revenue and capital account, and com-
pare it with the amount spent last
yerr, on revenue and capital account,
the total amount that we will be
spending this year is higher than last
year,

There has been a reference to taxa-
tion being more on the poor man, who
cannot afford to pay. T have already
indicated that Rs. 24 crores are being
taken from income-tax assessees and
Rs. 45 crores from the corporate sec-
tor. Other taxes; proposed are: an
excize duty on crystal sugar which is
to bring in an additional revenue of
Rs. 2193 crores, duty on tobacco
Rs. O crores, on light diese! oil Rs. 8
crores and fine cloth, rayon yarn and
synthetic yarn Rs. 6 crores. I do not
see how these taxes are taxes on the
poor man. You will be interested to
know, Sir, that, taking the case of
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suga:, the sugarcane produced in this
country is 122 million tonnes. Sugar
refined from this is 3 million tonnes
of which 10 per cent is exported out-
side the country. The bulk of the
sugarcane, that is, 70 per cent, is uti-
lised for the production of gur and only
30 per cent js used for the manufac-
ture of refined sugar. It means that
70 per cent of sugarcane is used for
gur production which ig consumed jin
this country. Gur is the poor man's
sweetening agent and not sugar. If
peaple want to buy sugar, 1 do not
see why they should grudge paying
a little more {n taxes,

Even if the entire indirect taxes
this year are considered to be a bur-
den on the poor man, it works out
per capita one rupée per year.

In passing, Sir, I would like to re-
fer to what the hon. Member, Shri
K. D. Malaviya mentioned regarding
fertiliser production—I do not think
he is here now. He criticised the
Government'’s fertiliser policy. He
alyo objected to freedom being given
by Government to the producer re-
garding price fixation. Today, we are
producing in this country 8,00,000 ton-
ney of nitrogenous fertiliser, We are
importing another 300,000 tonnes,
Our requirement is 1.2 million tonnes.
In conditions of such scarcity I fafl
to understand where the price factor
comes in. Farmers in my part of the
country are paying four to five times
the officia] price to get fertilisers. It
must be so in other parts of the coun-
try too. In any case, what is it that
the Government has offered. They
said that only fertiliser factories that
will be licensed before 31st March
1987 will be permitted, on going into
production, to sell 70 per cent of
their production through their own
arrangements. 30 per cent will be
taken over by Government to be
given to variou: areas which may re-
quire it. Tt will also serve as a check
on unlimited price rise. When we are
hungry, food from any quarter is
welcome. If you want to grow more
fooq in this country, you require fertl-
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liser. I would say, fertiliser {rom
any quarter is welcome, whether it is
{from the State sector, publ.c sector,
private sector or even foreign indus-
trial ventures. Otherwise we cannot
overcome the present {ood shortage
in this country. I am indeed cur-
prised, therefore that Shri Malaviya
should think that any stick is good
enough to beat this Government with,
especially when he is one who re-
cently left this Government under a
cloud.

In conclusion, Mr, Deputy-Speaker,
1 would like to submit that the pri-
mary cause for the malaise in our
economy ag well as our agricultural
development has not been highlight-
ed either in the speech of the Finance
Minister or in the Economic Survey
presented to this House. I have
heard carefully what the hon. Mem-
bers of this House have said. They
have also not thought it necessary to
mention this fact. I would submit
that the main reason for the slow
growth of India's economy and agri-
culture is that while on the one hand
we want g modern industrial society,
on the other the tools we employ for
this modéernisation are certainly, if
not obscuramtist, at least out-moded.
The major tool required for the
modernisation of [ndia’s economy and
agriculture {8 the mind of persons
who are involved in this process. Un-
less this mind can think in revolutio
nary terms, unless this mind can think
in modern terms, how can the eco-
nomy be modernised, how can agri-
culture be modernised? We continue
to think in out-moded tribal grooves
based on sueprstition, on caste and
on a refusal to experiment with some-
thing new. Unless we 8re willing to
change at this level, T fail to see how
we can modernise our economy and
step up our growth rate. What is
happening today in Bengal? What
happened in the Punjab and what is
happening In the Punjab? What
happened yesterday in Delhi?
These are Indicators of an un-modern
mind, if I might call it that.
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We burn jeeps and scooters. They
have no voice on whether we should
have the Punjabi Suba or not. We
burn government property. In a poor
country, where it takes so much guff-
ering and pain to build up public pro-

perty. like juvenile delinquents we
go and burn it.
Shri Shashi Ranjan (Pupri): Not

government property, national pro-
perty.

Shri Rameshwar Rao: National pro-
perty, private property, whatever
property, it is burnt,

I will give one example and con-
clude. Take the question of cattle pro-
tection. We claim to be worshippers
of the cow. It is agonising to see in
the country the way we look after
our cattle. 1f only one goes vut of
India to Australia, Europe and Ame-
rica and sees how cattle are looked
after there, it gladdens one’s heart.
Milk yields there are something phe-
nomenal. If 1 were to suggest that of
the 200 million cattle we have in this
country, we should be willing to set
up Abettoires in different parts of the
country and slaughter the useless ones
and export the hides and gkins and
meet foreign exchange shortage and
use the blood and bones for fertiliser,
there wil be g how] and people will
throw stones at me.

This is the dichotemy in our think-
ing. If we want to modernise our
industry, if we want to modernise our
agriculture, if we want to modernise
our economy, we must sgtart thinking
is modern ways. I will not blame the
Finance Minister for the gtagnation
in our economy and agriculture, I
would blame our Minister of Educa-
tion.

The hon. Minister of Education is
not here, We should overhaul our
educational system so as fo make us
think differently, so that we start be-
coming modern in our thinking. I
would like Government to apply its
mind to that.

2818(ai)LS—7.
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Shri Liladhar Kotokl (Nowgong):
I congratulate the hon. Finance Minis-
ter on presenting a realistic Budget
which we are discussing in this debate,
This is g realistic budget because it
has taken stock of the present econ-
nomic situation and the goals of wur
plans and policies outlined in the Eco-
nomic Survey itself. The goals have
been placed from time to time be-
fore the House and the House hag ap-
proved of them. The economic trends
have been detailed in a graphic way
in the Economic Survey. The Finance
Minister has tried to find ways and
means to meet the immediate needs,
with an eye to the future require-
ments of our ecocnomy.

If we look at the various measures
that the Finance Minister has proposed
we find that he has first taken drastic
steps to cut down avoidable expen-
diture and he has only stopped short
of going to self-defeating limits. Se-
condly he has tried to augment the
oollection from existing revenue re-
sources and find out as much money
gs possible to finance our require-
ments. Thus, from customs he has
taken credit for an additional Rs. 29
crores, from excise Rs. 108 crores and
from jncome-tax Rs. 20 crores over the
revised estimates of the current year.
He has algs taken note of the national
pledge to defend our country against
aggression. The Chinese threat is
still very much there. Therefore, he
has found an additional gllocation of
Rs. 29 crores for defence. Similarly,
border security is very much import-
ant, ag we all know, and he has pro-
vided additional Rs. 14} crores for this
purpose. In  spite of this, he has
avoided deflcit financing. Thig is the
only reason why he has had to bring
torward gdditional tax proposals. This
has been very much criticised from
al] sections of the House.

Whatever the stage of the economy
any additional taxation is bound to
create some {rritation to those on
whom it falls. But here the Finance
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Minister hag shown his acumen in
spreading the burden evenly on &
wide scale so as to lesson the burden
on any individua] class of people. Not
only that he has provided reliefs where
necessary and possible to the  best
extent. ] particularly appreciate the
reliefs given to the lower income
groupt who have suffered under the
pressures of the stringent conditions

of the economy we &are passing
through.
These are the reasons why

I say that the Budget is a realistic
one. There has been criticism of the
Budget and the economic poli::y from
different sections of the House. 1t is
only natural that the spokesmen of
the Swatantra Party will find nothing
appreciatory in this Budget, They
will never be able to appreciate it. So
also are the spokesmen of the Com-
munist Party who have got a differ-
ent philosophy altogether, and there
will be no meeting ground between
that side of the House and Govern-
ment, ..

Shri Maurya (Aligarh): What about
your own partymen?

8hrt Liladhar Kotoki: I am saying
that this side of the House and Gov-
ernment will never have any common
meeting ground with them on econo-
mic policy and political policy, whe-
ther they belong to the Swatantra
Party or the Communist Party.

An hon, Member: Also the Republi-
can Party.

Shri Liladhar Kotoki: There are
other  critlelsmg of a wide-ranging
nature which is quite natural in con-
nection with any Budget, particularly
in the context of the very difficult si-
tuation that we are passing through.
Even so, I venture to say that the en-
deavour the Finance Minister has
made goes to show that the utmost
care has been taken to correct these
depressing trends as much as possible.
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What else can u Finance Minister do?
Having said this, 1 will suggest that
perhaps it will be advisable if the
Finance Ministey makes a mid-year
appraisal of the situation and bring
about such remedia] measures as may
be warranted by such an appraisal.

The food situation is really very
grave. We have had g debate on that.
There have also been references made
to it from time to time. Government
hag told the House and the country
about the varioug short-term measu-
res taken. I will not take the time
of the House on short term  mea-
sures, But, T would very ecarnestly
suggest to Government and the Plan-
ning Commission, to consider whether
it would not be advisable to have &
two-year  agricultural programme.
on a national scale, and if necessary
by keeping the other sectors just
going. avoiding only retardation, so
that we grapple with this serious
problem once for all.

This difficulty of food and also agri-
culiure hag been there ever since we
became independent, The First Plan
took note of it and promised that we
would be self-gufficient i agrieulture
but we could not do it. The Second
and Third Plans have not succeeded in
doing so. I do not know whether the
Fourth Plan, which has yet to be
placed before the House, will be able
to take adequate care of this very
vital problem. Therefore, I would
say that as we have taken vne year’s
pause in the first year of the Fourth
Plan, what is the harm if we take
another two years’ pause for the pur-
pose of putting our agriculture, which
is so very basic for economic develop-
ment on a sound footing, and then
take up the other sectors for
development and expansion. Thig will
be a very wise step, I think. 8o I will
humbly request the Finance Minister

o the Planning Minister and the Plan-

ning Commission and the Government
as a whole and this House also and
the States tp consider this matter very
seriously,
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Now I come to the various draw-
backs in our plan. I will call them
setbacks or shortcomings in our plans
First of all there is regional disparity.
The successive plans said that we
would remove regional disparities and
disparities between community and
community. The Constitution itself
guarantees that we should raise the
scheduled castes and scheduled tribes
to the level of the rest of the com-
munity within a period of ten years.

Shri Basumatarl (Goalpara): Back-
ward classes also.

Shri  Liladhar  Kotoki: Back-
ward classes alsn. We could not do it,
and therefore we had to extend it.
Therefore, unless we raise the level
of these communities, how can we
give politica) equality to  them?
Everywhere we find that this is the
basic reason for political discontent
amongst various sections of our com-
munity. Therefore, I would suggest
that the Fourth Plan should take up
special programmes with a view to
remove these disparitles by the end
of the fifth plan, if it is not possible
by the end of the fourth plen, but un-
less we make a serious effort, without
dissipating our energy and resources
on so many things which ean wait till
these drawbacks are removed, how
and when will we be gble to remove
them?

The Monopolies Commission has
pointed out that the rich have become
richer and the poor poorer. Then,
what is the plan? Similarly, if we
keep them neglected, or if we do not
take adequate steps to pull them up
to the level of the rest, and others
are allowed to go further and further
where will be the meeting ground?
Therefore, I would request the Gov-
ernment to consider this at the time
of finalising the fourth plan.

Similarly. there are areas, particu-
larly the northeast region, which have
got very many special problems. The
partition of the country has created
such a serfous situation in the entire
northeast region comprising Assam,
NEFA. Nagaland, Manipur and Tri-
pura, ..
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Shri Basumatari: Lushai,

Shri Liladhar Kotoki: I know Lu-
shai, that ig in Assam. I have men-
tioned Assam, Why do you interrupt
me unnecessarily?

Of this entire region, Assam is the
core, and if you look at the economy
of the core itself, you will find that
its per capite income is the lowest,
that its per capita consumption of
power is the lowest compared to the
average in India. I do not say there
are no other areas in our country
like  that, there are, but the
peculiay situation of this region ig that
it is surrounded on all sides by foreign
countries and at least two of them are
not too friendly, and one is definitely
inimical. If we do not keep these
arcas strong economically and politi-
cally, how can they serve as bulwark
on defence in that region? Therefore 1
would beg of the Government to treat
this area from the strategic point of
view gnd take such special measures
as are warranted by the situation.
Particularly for the hill areas special
programmes have to be taken up, and
unless we do that the troubles that
once arose in Nagaland and are still
presisting, and which have recently
arisen in Mizo hills which Mr. Basu-
matari in his interruption mentioned.
may develop further.

T know that the Government of As-
sam has taken up some special pro-
grammes, but they are too meagre
compared to the colossal nature of
the problem.  Therefore the Centre
should come to the aid of the State
Government in order to enable it
to remove their economic handicaps.
There are no communieations In
Mizo District. That apart, the inade-
quacy of communications, as we have
have scen in the present disturbances
in Mizo District, is handicap in the
mobility of our security forces. Even
from that point of view, the develop-
ment of communications in that re-
gion. particularly the border areas, is
very vital, and I would request the
Government to take up this matter
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very earnestly and with a sense of
urgency.

Mr. Deputy-Speaker: Your time is
up. There are others waiting, There
is g long list.

Shri Basumatari: He is the
Member from Assam to speak.

only

Shri Liladhar Kotoki: I will not
take much of your time. I will men-
tion only two more things.

One ig that, in the context of what
1 have said about the problem of agri-
cultural production and prevention of
damages by floods, erosion and
drought and providing regulated ir-
rigation facilities to the farmers, I
find it very painful that the single
medium irrigation project in my
State, the Jamuna Irrigation Project,
which was included in the Third Plan
along with three other projects yet to
be started has not yet been comple-
ted. The State Government cannot
find the resources for the small ad-
ditiona]l amount of Rs. 1.85 croreg that
is necessary to complete this project.
The Chief Minister who presented the
budget as Finance Minister only re-
cently has made a special appeal to
the Centre. I do hope that a least this
small request will be conceded.

Lastly, I want to make an appeal
to the House that in Assam we have
got various special problems, and the
situation is very delicate at times and
requires very careful handling. There
are situations which cause a great
deal of concern in the country, and
in the House, we are conscious of it,
but I will beg of the House to streng-
then the hands of our Government in
the State and the Chief Minister, about
whose earnestness and sincerity for
the welfare of the entire region, hills
and plains, of all communities there,
we have ng doubt. We have full faith
that with his leadership, we will be
able to solve all these problems, with
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day when we solve these special pro-
blems of this vital northeastern region.

Shri Gauri Shankar Kakkar (Fateh-
pur): As a regular feature of every
budget—this tendency has been grow-
ing in this country since independ-
ence—whenever & budget is brought,
side by side with increase in taxes,
there are soaring prices. It is an
established fact that on the eve of the
budget every family feels that from
the next day the expenses per head in
a family are bound to go up. There
is competition between the growth in
taxation and soaring prices. One can-
not imagine what would be the last
limit and where would this end, this
dual competition between soaring pri-
ces and additional taxation. What is
the sense of the government in giving
relief to the fixed-income group people
by way of dearness allowance. Is it
at all in proprtion to the soaring prices
of their daily necessities? It will
never be any relief if the relief given
is very little and the prices go ahead.
How can the Home Minister come for-
ward and say that he stands out for
rooting out corruption when the fixed-
income-group government employees
are not able to get equitable compensa-
tion iIn proportion to the soaring
prices for their daily necessities?
They are bound to indulge in
corruption. I am arguing in that
manner that it would not be
equitable and just for the democratic
set-up and for this government to say
that they should fight unfair means and
corruption. That could be possible
only when they are equally compen-
sated and they are paid dearness allow-
ance in proportion to the roaring prices
every year. That has not been done.
The central and state budgets every
year bring in new measures of taxation
which actually hit the common per-
sons, the poor and weaker gections of
our country., How can the govern-
ment justify the levy of duties on
things which are consumeq by the
poorest? 1 oppose the measures of the
Finance minister in increasing excise

the help and assistance of the Central L duties on khandsari, diesel ofl, sugar,

Government, and that will be a good

tobacco etec. which are all commodi-
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ties which the poor, ordinary citizen
consumes every day. This is an addi-
tional burden when they are already
overburdened with taxation, The Pre-
sident of the Congress Working Com-
mitteg announced that the last limit
of taxation has come 1o our country
and that there was no further scope
tor additional taxation. Still the gov-
ernment comes forward in spite of the
mandate of the party to levy new
taxes. I fail to understand how the
government can justify this, that the
new taxes help the development to go
forward and to make the life of the
vommon man happier. 1 will take
the case of agriculture. The expendi-
ture on agriculture is just 0.6 per cent
and the poor agriculturist is getting
deplorabie every day. It is not scru-
tinised how the ugricuiturist is not
able to get the primary needs of water,
fertiliser and other things which are
urgently required to grow more food.
What about financing agriculture? I
will take only one side—cooperative
sector. The other day I put a question
and I was told that the short-term
loan through the cooperative sector
was used for such and such purposes.
It has been proved that short-term
advances through the cooperative sec-
tor to agricultural purposes were not
going to benefit agriculture at all. It
is given a sort of a political colour;
these short-term loans are never in-
vested for agricultural purposes but
in other purposes. 1 agree it is in-
vested in political purposes and still
the minister says that it is the policy
not to avoid short-term loans. I fail
to understand this. Why not resort
to medium-term loan or long-term
loan? If a medium-term loan of three
years is given to an agriculturist it
can serve some constructive purpose
still, after so many years of experi-
mentation they are still going on ex-
perimenting after it has been estab-
lished and proved that this measure
is not beneficial to the agriculturist.
The Finance minister has given an
exemption of Rs. 600 in individual
taxation. You give relief by this hand
and snatch it by the other hand. If
you just see the statistics, the prices
have gome beyond the control. Even

FHALGUNA 25, 1887 (SAKA) Budget (Gen. Dis.) 5942

with this exemption of Rs. 500 he has
to pay this year more than what he
would have paid last year. That
means that there ig no relief at all.
Is it any relief at all to a person who
has to pay for his daily necessities
much more than what he was paying
last year? It is a meaningless relief,
It will not help the low-income group
or any group at all, The established
policy of this government, they say,
is to go ahead with mixed economy
I find, I charge the co-operative sector
is deplorably ignorant. It should be
an instrument towards socialist pattern
of economy. I have noticed and I
have got data; cooperative societies
had been registered for years together
but still they are not getting licence
for manuacturing sugar and individual
persons are preferred. The policy of
the government is just to help a hand-
ful of persons who are able to a mass
money every day but to tax the lakhs
and crores of other people I recollect
the remarks of our late Prime Mini-
ster, Pandit Jawaharlal Nehru who
once said: I am convinced; I can say
that during the last 12 years of Cong-~
ress regime a handful of capitalists
have been able to earn much more
than what they would have got during
100 years of British regime, whereas
the poor have suffered and are getting
poorer, So, this is the resuit and the
actual mirror that the budget has pre-
sented before us. Where is the relief
for the poor cultivator and the poor
labourer? As a matter of fact, when
the budget proposals are formulated,
this aspect s ignored altogether, name-
ly, the aspect of relief to those who are
in a great majority and who are living
from hand to mouth and who are
actually poor. I find in the budget
that in this year the provision for the
nation-building services has been re-
duced from 19 per cent to 15 per cent,
It comes to the same argument. In
constructive es, such es
which go actually to give some relief
to the poor, there is a reduction and a
cut, and there {s a gradual cut every
year.

What about the expenditure on
administration? It is going up and up



5943 General MARCH 16, 1086  Budget (Gen. Diss 5944
{Shri Gauri Shankar Kakkar]
and it is growing every year. 1 rc-“fums uf the country, then, .“‘ is the
quest the ¥inance Minister to 100k into . ault of the Governmept which rules
P 2 the country, Resorting to actual
these things; at the Centre, whatever ; . iy
R : [ shooting of its own citizens would not
taxation measures are brought forward, r be justified in that text
proper and adequate steps are to be & ! ed m that con x . .
employed to realise ang see that everym 1t does not mean that I justify viol-
pie of the taxation measure is realised '~ Ch¢€; I condemn it, but still the Gov-
and fulflled, The poor and the Crnment has to think coolly. After
wenker sections of society suffer again. 4!} what is the mob? They are our
1 submit that in the case of a poor ©OWR citizens, }oyal citizens who for a
tenant paying a land revenue to the !iMe are turning disloyal and are re-
tune of Rs. 5 a year, he will not have sorting to violence. So, the basic
any chance 1o save, and if there is cuuse for that has to be explored.
detault in the payment of land reve- Then, I find that there is a growing
nue, he is put into prison; he is impri- tendency with the Central Govern-
soned and his property is auctioned. ment and the State Governments also
But then, in comparison to that, there in regard to budgeting, and it is this.
are capitalists in this country who can They will show the income side first,
evade payment of tax, and still, no und the proposed income in a very
steps are taken against them. There small scale, and on the expenditure
should be a just and equitable measure side, they show it in an exaggerated
with regard to the realisation of taxa- manner. I can understand a difference
tion angd taxes, in respect of the poorer  of five per cent or 10 per cent, but
and the richer sections alike, and there they always show a very big figure. I
should be no politica] playing nor any  would not quote it, but I can say that
unfair dealings in such matters. Un- this is a method to show to the country
fortunately, however, if it comes to the that they are short of money, that
question of a8 man who has saved there is deficiency and that it is going
sufficient money or if he is a habitual 1y be a deflcit measure. But then
evader of taxes and does not pay the actually, what happens? After the end
taxes, then, on certain political of the year, when the total figures are
grounds, such people are untouched worked out, the income is enhanced
and no action is being taken against disproportionately.  This tendency
them. I need not cite any example. also has got to be checked.
2“;;:;"0:&};‘&;;;:;?‘ s exactly what In the end, 1 would submit that if
: the Central Government actually and
Then, I find that during the last few sinceraly believes in thp socialistic
months, there has been so much of Ppattern of economy, which I doubt—
disorder in the country, lawlessness, they say it but they never be-
bloodshed &nd other things. Of course, lieve in il—they should take
while providing money in the budget, such measures in Lhe_annual budget
the Government of India hag to reas- ds would give real relief to the ordi-
sess the situation and it will have to nary citizens, to the poorer sections of
make provision for some miscellaneous  the society, and then and then only
heads of expenditure o see that there 1hey can claim that they are actuaily
is no actual destruction of property. implementing th.e socialistic pattern of
government property, especially rail- ~cconomy and going tqwnrds a welfare
way property, and so on, But then, State. Otherwise, it is a meaningless
is it human to resort to actual shoot- thing o say one thing and to act upon
ing in the case of, whom, your own diffcrently. )
citizens. 1f, after all, there is any Shri A. N. Vidyalankar (Hoghiar-
discontent, and if you have not suc- pur): Mr, Deputy-Speaker, Sir, the
ceeded in fulfilling the desires of the occasion when we discuss the general
people and thus removing the discon-  budget is rightly the time when we
tent—which is prevailing in certain review the general economic situation
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and the cconomic policies of the Gov-
crnment. Rightly also, the Members
of the Opposition think about many
loopholes and many gaps and many
defects, and by their criticism we all
profit. Even the Government does not
conceal where there are certain loop-
holes or defects, The Finance Mini-
ster himself laid on the Table of the
House the economic review; that does
not conceal the facts. They have been
stated and nobody can doubt that there
is a price-spiral, that producticn in the
agricultural and industrial flelds is
low. We are too much dependent on
foreign aid and foreign-imported food-
grains, There are many other defects
that have been pointed out, and many
defects have been pointed out in the
report itself. Therefore, these are not
new things. But the Opposition have
tried to draw their own conclusions
differently. Shri Ranga has tried to
draw his own conclusion, and the PSP
Members ang the Communist Mem-
bers gnd other Members have drawn
their own  different conclusions.
Those conclusions and the recipe that
they want to offer us sometimes appear
ridiculous, I was listening to the
written oration of Shri Ranga. Shri
Ranga said many things. I was then
wondering how he was blaming the
Government and trying to pose as if
he agreed with all the policles and
principles of socialist economy, but
what he was advocating is private en-
terprise. He expressed concern about
the peasants, but did not say a word
why private enterprise was trying to
invade the agricultural economy and
establish its monopolistic prineiples
even there.

Yesterday I was really amazed when
I listened to the speech of Acharya
Kripalani. I have great regard for
him, for his past services and sacri-
fices, but unfortunately not for his
wise counsel. Thege days he speaks
with a sense of frustration. The only
remedy he offered for all the evils
that he enumerated was that people
should revolt. Unfortunately he quot-
ed the Father of the Nation, Gandhiji,
whose disciple he professes to be. but
he had not a single word to condemn
the violence that we find in various
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places now. He talked as i this new
theory of revolt will solve all our evils
and give us food, kerosene, etc. and
put our economy at the proper level
if that is the amazing way in which
the opposition offers its criticiam, I
say it is most irresponsible criticism
thay can lead us nowhere.

What is the purpose of discussing
the budget here? It is to flnd out
certain ways, how to proceed and solve
the problems. I was amused to listen
to Prof. Ranga's day-dreaming when
he said he thought he could occupy the
Treasury Benches. I am sorry many
of the opposition leaders throw stones
at the Treasury Benches and run away.
They think they have only one role
to play. They think that they know
cverything; they can teach lessong to
the Treasury Benches and members on
this side ang they have nothing to
learn. ] think the greatest harm they
are doing is they are trying to destroy
the confidence and morale of the
people, which is the mainstay of the
nation. They create the impression that
the government of the day ig the most
incapable government, most corrupt
government, which cannot handle
things properly. It people listen to
their views, you can imagine what
would be the condition of our country
and how we will progress. In order
to command respect and confidence,
the opposition should build up some
reputation for constructive criticism,
which is very much lacking nowadays.
They know how to criticise, but I have
found them wanting in the tolerance
and forbearance to listen to criticism
That {3 why when the criticism is
offered, they are away from the House,
cspeeially their leaders,

With regard to the budget, I have
myself sald there are many loopholes.
My impression is, sometimes we speak
with different voices about policy mat-
ters. We know our policy is to achieve
things through democratic socialism.
But sometimeg things are stated in a
manner that creates misgivings and
misapprehensions in the mind of the
people, For instance, immediately
after assuming office, the finance Mini-
ster gaid that he wanted freedom to
move whether on the right or Wt er
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sideways; he wanted elasticity in the
policies. I fail to understand what is
meant thereby, I do not impute
motives, but certain things are stated
in a manner which creates misgivings
as if we have no policy.

I have never undersiood the term
‘centrist policy’, the middle-of-the-
road policy, We have a definite
policy and approach, the socialistic
approach. When we say we want to
walk on the middle road, that is the
only road that we have to walk on.
There is no leftism or rightism in
Congress policies; there is only one
thing and that is demoratic socialism.

Shri Kashi Ram Gupta (Alwar):
Then, why do you have a Socialist
Forum?

Shri A, N, Vidyalankar: You will
never understand it or dav:lup tae
capacity to understand it till you are
sitting here.

Sometimes certain policies ars adve-
cated in the name of pragmntism—a
beautiful word, but it requires that we
should act boldly, in an adventurist
spirit, go on experimeuang = But
sometimes dogmatism is defended and
advocated in the name of pragmatism.
I wish the difference between two
is properly understood.

Recently one minister said that he
believed in competition as a religion.
1 do not understand. I Jmow Mr.
Ranga also believes in competition.
Private, Free, enterprise talks of com-~
petition.  Competition as a religion
means, competition between whom? I
ean understand healthy competition
between equals. But in our economy
there are monopolistic tendencles, as
the Monopolies Commission report
tells us. Where is the scope for equal,
healthy competition? Where the dis-
parity is growing, to talk of competi-
tion means that might is right; those
who are rich should become richer and
the poor should become poorer. The
manner of expression of our views
should not create confusion. I feel
sometimes such a confusion is created.

16, 1966 Budget (Gen, Dis.) 5948
15 hrs.
Recently in the meeting of the

F1CCL, they talked of radicalism. We
all taik of radicalism. HRadicalism is
an attracuve term. Bug they talk of
radicausm in order to support a reac-
tionery policy, that we should go back.
They iaik ot '‘a thorough overnaul of
the fiscal and monetary policies of the
Government in order to revive the
capital markey and resltore confldence
of the investor”. Yes, if you want us
to restore the confidence of the inves-
tor, we also want to restore all-round
confidence in the country. But what
about restoring the confldence of the
workers? What about restoring the
confidence among the peasants? What
about restoring confidence among the
people in general? Why should we
talk of restoring confidence only among
the investors in the capital market?
We want to revive confidence every-
where, not among the big investors
alone. What about the small investors?
There are small investors who are los-
ing confidence at present because the
big investors have practically tried to
monopolise every place of vantage.
They have monopolised the offices from
where the licences are issued, or the
offices from where credit jis given,
or offices from where the import licen-
ces for raw materials are given
Through their contact men the big
bLusiness houses have virtually mono-
polised these offices. Only yesterday
I was reading in the papers that some
woman was employed by a firm to
establish contact with an officer and
when this was brought to their notice,
Government rightly said that this con-
tact should be stopped. So, now they
have put restrictions on contact men.

1 am talking of these free-enterpri-
sers, those who talk of competition,
those who talk of free economy. Do
they really talk of free economy? It
is really the black-moneyed economy
which is being talked of as free econo-
my. That is why I say that there
should be some control,

There is a lot of talk about remov-
ing or eliminating these controls. I
am one with those who say that there
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should be less of controls, As our
worthy Prime Minister has stated
some days ago, all unnecessary con-
trols should be removed., But what I
find is that even those controls that
are very necessary are not being pro-
perly enforced. They should be pro-
perily and strictly enforced so that in
the name of free economy people are
not exploited,

Similarly, comparison is often made
between public sector and private
sector. One of our Ministers has re-
cently stated that in our mixed econo-
my the public sector and the private
sector are the two legs, and that our
economy stands on these two legs of
private sector and public sector. I do
not think it is right. This is a wrong
assumption, and wrong assumptions
lead to wrong conclusions, Really
speaking, from the very beginning the
policy that we have adopted was to
encourage the public sector. We have
to encourage the public sector so that
it can assume & decisive and dominant
role. The public sector will have to
play a dominant role and the private
sector must submit to it. The idea
that these two sectors are equal is a
wrong assumption, a wrong postulate,
and I think these wrong postulates
sometimes lead to wrong conclusions.

These are policy matters and wish
that in these policy matters our Mini-
sters and responsible officials speak in
a clear manner, 1n & proper manner,
so that there 1s no misunderstanding
or misapprehension in the minds of the
people. If we do that, if we imple-
ment what we say, if we fully imple-
ment what we desire and what we
profess, I am quite sure that the
country can be led to the goal which
we have set before ourselves. And
1 am quite gure that it is the Congress
Party alone that can lead the country
to that goal, not all those whose voices
are different, whose ideag are confused
and who say certain things just to
suit the occasion. And yet that is
precisely what I find in the whole diz-
cussion in the speeches of most of our
opposition friends.
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Shri S. N. Chaturvedi: Mr, Deputy-
Speuker, Sir, the Finance Minister has
a very unenviable task. He has to
meet and satisfy opposing demands
and, as has been stated in the House,
he has virtually to go tight-rope
dancing. Our economy is afflicted with
a number of ailments. There is food
shortage, inflation, depression in the
capital market and the crisis of foreign
exchange. The sum total of all this
is that our expenditure and our debts
are rising and our production is falling.
The increase in per capita income is
more than offset by the rise in price.
How are we going to tackle this prob-
lem?

Our planning for the past 18 years
has brought the country to the present
impasse. There is & science called
Cybernetics according to which unless
those who manage the affairs of a
country are constantly guided by the
feed-back reports about the effect of
their policies, the economy comes to
grief, The main function of the Gov-
ernment can be defined as control and
communication to ensure effective
action. Governments which are not
guided by feed-back reports about the
actual, as opposed to the intended,
effect of the actions steer their ship
of State towards the rocks. That
seems to be happening in our
country.

There is no dispute ebout planning.
We have only to decide whether it is
to be detailed planning or indicative
planning. It is much easier to deter-
mine priorities, so far as planning is
concerned, but it is rather a difficult
task in a planned economy to see that
the interest of the individual is identi-
fled with the interest of the commu-
nity. As Douglag Jay remarks.

“A planned economy is a good
thing when it makes the social
action materially rewarding so
that the man's own personal in-
terest leads him to achieve it....
it becomes disastrousg when ft
divorces social action from per.
sonal interest;.... Various f{llegal
activities follow and the police
and the black market darken the
land.”
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Buaq jou a1e 537043l HoBQ-Pady Yy} i1
acted upon, if we do not review our
policy in the light of what we see
actually happening in the country but
ko by certain dogmas, then this is the
ultimate result

Here in this House we very often
hear about certain remedies which
are prescribed as panacea for our pre-
sent ills. Just before me two or
three speakers have spoken of them,
One is nationalisation. For every-
thing that happens, one remedy that
(s suggested is nationalisation. From
the Opposition side daily there is
eriticism of the administration, of
the Government, of its extravagance,
corruption, inefficlency and every-
thing and thereafter they say—see
the consistency—keep everything into
the hands of this corrupt, inefficient
machinery; keep everything in their
hands and somc miracle will happen;
nationalisation will do the miracle
and something good will come up. If
the instrument through which we
are implementing our policies is
tainted, corrupt and inefficient, how
can these people say, give every
power to the State? Jt is because
we have never thought about it; we
do not apply our mind.

We say, socialism is a  panacea.
What is socialism? Just now & friend
of mine was quoting from the Mono-
polies Commission’s Report, The
Monopolies Commission's Report has
said that while there is no monopoly
in this country—of course, if the first
industry starts and it is considered
a monopoly, then it is a monopoly
but they say, concentration of power
and that too is in the normal course—
the concentration of power has also
helped the nation o grow and they
have also made their contribution.

How does nationalisation undo this
concentration? The remedy for  the
concentration of property in too few
hands is not monopolisation in the
hands of the State; but, on the con-
trary, a policy directed to its greater
dispersal and diffusion. A successinn
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of nationalisations gradually
tutes for the varicty of employers
against whom trade-unionism, not
unsupported by the State, serves as
a protection to the employce, the onc
employer from whose imperative there
can be no escape.

substi-

This is how concentration of power
is sought to be combated by more
concentration and monopoly in the
hands of the State. Gandhiji was the
greatest opponent of this concentra-
tion or centralisation of power, whe-
ther it be in the hands of the indivi-
dual or of the State. Most of our
troubles have emanated from the fact
that, whether it is political power or
economic power, there is a trend to-
wards concentration and centralisation
and not towards decentralisation on
which Gandhiji insisted. It there had
been a decentralised economy, most of
these ills would not have arisen.

What is our conception of socialism
after all and how can it be achieved?
Have wc really applied our minds to
it? Therc are two ways of achieving
socfalism, One is to abolish the private
ownership of property. There is
another way and that is through fiscal
mcthods and welfare measures. If you
have progressive direct taxation and
centrally financed public services, it is
effective; it is constructive; it ig de-
mocratic; it is at once radical and re-
volutionary because it need not in-
volve violent wrenches or destructive
jerks in cconomic life, but can rech-
annel to almost any extent the desired
incomes thrown up by natural forces.
It is more effective and immediate in
its redistributive power than the
spread of public ownership.

And what status the ordinary citi-
zen is reduced to in case every power,
even economic power, is also concen-
trated in the hands of the State? This
is the clear, siraight road to serfdom.
Our Jaya Prakash Naragyan has also
said that there is a danger in the coun-
try of monopolistic bureaucracy back-
ed by leaders of the people in Par-
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liament. In private enterprise this
danger is partly cancelled by multiple
or plural controls ang competition.
Another eminent writer Says: —

‘The socialist ideal is not satisfi-
ed by an enlightened despotism
dispensing benefits through the
medium of a bureaucracy. Such a
regime may better the material
condition of the subjects but it
castes them into and confines them
within the moral and political
condition of mere administres and
it does not form citizens—men,
that is to say, who know how (o
play their part in administration
and its burdens, Stil] less does it
form socialists—men, that is 1o
say, who feel a continuous solici-
tude for their neighbours which
is shown in action by an increas-
ing devotion to their well-being.
A socialist is he who knows him-
self to be his brother’s keeper.”

Our minds are very clear so far as
socialism is placed as an ideal, but
what is the method which we are
going to pursue? Neither the Bhu-
baneswar Resolution nor any other
resolution is clear on the point as to
how we are going to achieve it. Un-
less we have full employment, how
are we going to give to everybody
housing, food and every other thing?
You cannot feed s nation on doles.
Unless there is full employment, there
is no other alternative. You cannot
say that you can feed the nation on
doles and even if you do that, I think,
it is not very honourable; it is not
worthy of the dignity of a self-res-
pecting nation. We must be very
clear about these ideals.

1 wag saying that we are not re-
viewing our policies, Take, for exam-
ple, food. We have imposed these
food zones and we find that these zones
have created a Iot of trouble and dis-
parities. The purpose of these food
zones was that the deficit States
should be well-fed, In the surplus
States they have good rations, low
food prices; but, I think, that is no
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achievement at all, There our policy
has completely failed. Why are we
not going to revise it? § do not say
that therc should be completely free
food trade, but I only say, as has been
suggested, that if you keep the entire
food  trade—distribution, control,
everything—to the State, you are cer-
tainly asking for trouble and you are
inviting chaos and anarchy in this
country. The best thing would be a
via media. Let us have bigger zones
to which surplus States and deficit
States are attached together. If there
is any deficit, it may be possible for
us to meet it by the imports that we
are getting. Within, that bigger zone
there should be free trade. That is
one solution that will be effective.

Then 1 also dy not agree with the
emphasis that is being placed on fer-
tilisers, chemical fertilisers. We are
short of foreign exchange. 1 dare say
that we have not certainly made use
of the indigenous fertiliser, that is,
composc manure which is much more
beneficial for the soil and that is lying
in heaps all over the country, We
have not done anything; on paper
only we arc saying that we are mak-
ing use of it.

One thing that is worrying us is
what we are doing ourselves. The
need of the hour js more production,
more productivity. Any person who
sets up a factory, the farmer in the
fleld, the worker in industry, even the
capitalist who organises that factory.
I think, does a service to this country
in this present predicament. I think,
that is the thing which we desire
foremost. This ig the call of the time.
But what are the politiclang doing?
Are we also making our contribution?
Violence is breaking out everywhere
in the land. 1Is this the proper atmos-
phere? Whatever Acharya Kripalani
says or anybody else says, I can say
that the disturbances that broke out
in Bengal were not food riots. Hardly
any grain shop was looted. Why was
all the fury directed against the cen-
tres of ¢ ications, the
police outpost and all that? It was
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not a food riot; it was sabotage, pos-
sibly in preparation for the invasion
of the Chinese in the coming summer,
This is what is happening. I am not
giaddened by the advice the Centre
has given to the Government of West
Bengal and made them retrace their
steps. The United Leftists Front has
done what it has done. I say they are
cowards to castigate innocent people
to go to the streets and take to vio-
lence. They are cowards. Then, they
slink back and let the people die on
the streets. I have no respect for
those people. Let them come and
face the bullets if they think they are
really motivated by the good of the
people. What are the politicians
doing? The politician, I say, is the
greatest exploiter; he is the greatest
mischief-maker . . .(Interruptions). I
am also a politician and we must look
at ourselves. We also criticise; we
criticise everyday and we preach hate
from every platform. That hate, that
venom, is creating violence every-
where, We must watch our own ac-
tions. We must do some sort of self-
introspection.

I may quote one thing here as to
what has been said about the develop-
ing countries. I will not name the
country. I quote:

“Frequently, the State is com-
pared to the organised bandits of
the backlands exacting their tri-
bute and leading a purely parasi-
tic existence, The idea that eco-
nomic development takes place in
spite of, rather than because of,
State action is well expressed in
Brazilian saying, “Our country
grows by night when the politi-
cians sleep.”

That is probably what we are see-
ing happening in this country.

So many people come here to watch
with a sense of awe as to what is
happening in this House and what
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is happening in other Legislatures.
Even here, in this House, certain
things are happening which are
below the dignity, the decorum
of the House. That is cutting at
the very foundations of our demo-
cracy. If these things continue
democracy will not stay in this coun-
try. It is not only that our legislatures
are not behaving properly all the
political leaders are inciting people to
violence roundabout and they are also
behaving in the same manner in this
House, What is worse is that the stu-
dent community, the youth of the
country, the coming generation, is also

being impregnated with hate and
violence and with no other ideals.
That is what is happening im this

country.

Mr, Deputy-Speaker: He should con-
clude now.

Shri 8. N. Chaturvedi: [ am conclud-
ing, Sir. I have nc time and I only
say, in conclusion, that I hope the sug-
gestions which I have made will be
taken note of by the Finance Minister.

Shri V. V. Thevar* (Thanjavur):
Mr. Deputy-Speaker, Sir, at the outset
I wish to convey my thanks for hav-
ing given me an opportunity to ex-
press my views on the budget....

o TR WAL Wiy (wewTaTT) :
AT g3 AT ¥ wg afww
TmRd (U deg ww gt TR
T FATE |

«ft oW wHE qda () gw W
Tro Afeqr #Y T F LA T Q@
g

qu wAire  wwew : afee w1 @
g . . . (vowee)

Mr. Deputy-Speaker: Members can-
not go on speaking like this. They
shout at the top of their voice, Some

dignity must be observed. Yes, the
hon. Member may continue his speech.

*English trnn_slntion of the speech delivered in Tamil,



5957 Genergl

8hri V. V, Thevar: Sir, there is no
provision in the Constitution of India
that only those who know English or
Hindi well should become the Mem-
bers of Parliament; hence certain
members who know only their re-
gional languages also get elected to
this august body. If we want to take
part in the deliberations here, we pro-
vide you, Sir, with an advance copy
of the translation jn English or Hindi
of the speech even before we speak in
the regional language; this procedure
has not given an opportunity to other
Hon. Members to understand the sum
and substance of the speech. If we
want to create a real ang true Na-
tional integration, such speeches in
the regional languages should be
translated in =all the fourteen langua-
ges to enable Hon'ble Members 4o un-
derstand the views of the speaker in
the regional language; besides, facili-
ties for translation should be provid-
ed in the meetings of the Consultative
and Standing Committees also,

At the time when we are confront-
ed with the problem of increasing our
food production, permission should be
granted to purchase from abroad ag-
ricultural implements necessary for
increasing production, such ag small
tractors, power sprayers, power dril-
ling machines, machines for steam
launches for fishermen, etc., by remo-
val of the restrictions in respect of
foreign exchange.

In the Thanjavur District (Madras
State) about 5 lakh acres of land re-
main dry without adequate irrigation
facilities in the C.M.P. irrigated area
spread over in Thanjavur, Orathanad,
Pattukkottai and Aranthangi taluks.
Although irrigation facilities are avai-
lable to 3 lakh acres, yet thelr yield
is affected on account of paucity of
water supply. Even in the irrigated
area, since there is no water supply
for a period of five months, farmers
are put to hardship due to their being
rendered jobless during that time.
Therefore, to provide irrigational faci-
lities for increasing food production
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and to increase such food production
as give a fair jncome within a short
period, I want to suggest the follow-
ing measures to be taken:—

(i) facility of research to find
out the existence of the sub-soil
water and exploratory tubewells
should be provided,

(ii) deep tubewell sets by
means of power-drilling opera-
tions should be provided to the
farmers to utilise the sub-soil
water and to meet the cost there-
of, 25 per cent should be given
as subsidy and balance amount
advanced as loan to the farmer.
In case the drilling operation for
tube well is not met with success,
then the entire cost of such dril-
ling operations and expenditure
incurred should be borne by Gov-
ernment,

Having made these provisions in the
Crash Programme for 1966-67, this
should be jmplemented without fur-
ther loss of time. These steps will de-
finitely increase the food production
which will {n turn better the standard
of living of the farmer. I, therefore,
say that necessary action be taken im-
mediately in this regard.

In the Thanjavur District, under the
Package Programme agriculturists are
granted short-term loan of Rs. 150[-
per acre up to a maximum of Rs. 1,000
per agriculiurist through the Reserve
Bank of India. With this amount only
6 acres of land can be manured. Agri-
culturists possessing over 8 acres of
land are not able to manure their
lands, which effects the production.
limit should be raised to Rs. 2,000/-.

In agriculture, production is affected
by pests to a great extent. Agricul-
turists are not able to protect their
crops by individually spraying pestici-
des etc. Thus there Is urgent need for
the Government to take over the res-
ponsibility of protecting the crops by
a thorough application of pesticides.
This should be done at Govt. cost by
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using modern methods like helicopter
spraying etc. With the same vigour
as epidemics like small-pox, cholera
ctc, are fought in the rural areas. 1t
is needless to emphasise that fighting
the pests is one of the major steps
towards increasing the food production
in the country.

In the Madras Government, deve-
lopment project works are taken up
under the set-up of Panchayat Unions.
Those Panchayats which are not hav-
ing sufficient income to pay money ac-
cording to their share of contribution
are not able to undertake develop-
mental works, Developmental works
are being carried on only in the Pan-
chayats having adequate income and
the rest are unable to take part in the
devclopment projects, The result is
that, these poor Panchayats which are
functioning under the democratic set-
up are not in a position to carry out
the Plan Schemes. Thus, as in the
Uttar Pradesh where special grant is
glven to the backward areas, special
grant should be afforded to the econo-
mically backward areas in the Than-
javur District in Madras State also.
Further, schemes for the Plans should
be framed at the lower level such as
Panchayat Unions and Districts, and
their implementation should b en-
trusted to the Government. Since the
schemes are now at present framed at
the top level for implementation in
the villages, there is not a realistic
approach made and we have not achi-
cved the desired targets.

In Tamil Nad due to the recent se-
vere cyclone and sea erosion, in the
affected places like Rameshwaran and
Aranthangi taluks, thousands of fisher-
men living on the coastal line have
lost their houses, properties and lives.
Due to the recurrence of this Cyclone
and the sea erosion for the past so
many years, the fishermen community
is in a state of complete extinction.
Although the Government are not in
a position to provide them with houses
in order to safeguard their properties
and lives. the Government should at
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least construct a Community Hall in
every village with facilities of radio
and telephone so that in times of dan-
ger, they would be able to protect
their properties and lives by staying
in these Community Halls. 1 request
the Government to take steps in this
regard.

15.30 hrs.
[SHRT SHAM LAL SARAF in the Chair]

It is the cherished desire of Gandhi-
ji to develop the villages. With the
development of villages, the country
develops. The Life Insurance Cor-
poration of India is granting loans
from its funds against the security of
the life policies and lands to the
policy-holders for the purpose of cons-
tructing houses. A larger number of
policy-holders are in the villages.
Hence it is not an act of justice to
grant loans for construction of houses
in the urban areas rather than in the
rural areas, The Government may
advance loans for construction of
houses in the urban areas. When the
loang given to the Co-operative Hous-
ing Societies for bullding houses in
villages are being substantially reduc-
ed due to paucity of funds, the L.I.C.
should make loans for construction of
houses in the villages. The policy-
holdars in the villages are also owning
immovable properties and any amount
of loan can be readily advanced to
them. Further, justice demands that
the funds collected in the villages
should be used for advancing the
loans for construction of houses in the
villages alone. The villagers who are
under the belief that they would get
the insured money in the event of their
deaths, will be attracted to take more
policies when the extension of such
a facility is made to them.

Moreover, Sir, the bonus amount
paid to policy-holders works out to
only 2 per cent whereas LI1.C, collects
interest at the rate of 8} per cent for
the loans given to policy-holders, This
disparity is not justifiable. Therefore,
the rate of interest for the loans
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issued by L.I.C, should be reduced to
2 per cent. In case of house building
loans, issued by LJC., the expenses
on stamp duty, legal opinion, etc. are
being recovered from the policy-hol-
ders but in case of house-building
loans given by co-operative gocieties,
such expenses are not recovered from
the applicants but met by soclety it-

self. Life Insurance Corporation also
should adopt the same policy and
meet such expenses themselves.

Tu perpetuate their rule in India

the British created the agency of Zami-
ndars, Inamdars, the Rajas and the
hereditary village headmen in the vil-
lages who were & pin-prick for the
peasants. After the dawn of indepen-
dence the Zamindari and Inamdar;
systems have been abolished ang de-
mocracy has been sought to be ushered
in their place. But, unfortunately. the
basis of village administration, viz. the
institution of village munsiff and
Karnam still  continuc to function,
Though the predominant population
in the village (asmuch as 70 per cent)
consist of poor peasants for whose wel-
fare the Government have undertaken
many an ameliorative measure, yet
the fruits of such schemes never reach
them becaus¢ of the interference of
the autocratic village headmen and
karnams. The higher authorities at
the Government level entirely depend
on the coloured reports submitted by
these village officlale for carrying out
improvements in the villages. Further
the power of levying lend revenue
vests in these officials who have also
large discretionary powers. They use
this at their whims and fancies, pride
and prejudice and thus harass the
poor, innocent, gullible and powerless
villagers. Thus in a case where justly
a revenue of Rs. 500 is to be levied,
they bring it down to Rs. 50 and
where actuglly Rs, 50 is to be levied
they make it Rs 500, simply to
punish those who are not in their
good books and favour those who are
their henchmen. This brings not only
loss to Government exchequer but
also difficultics to the villagers.
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To sel right the above gtate of
affairs and to bring real democracy in
villages it js very essential that the
institution of village munsiff and kar-
nams should be abolished straight-
away and the collection of revenue be
entrusted to the Panchayat Union to
fulfil the basic democracy in the
village. It may be mentioned here
that this system is in vogue in
the States of Bihar, Gujarat, Maha-
rashtra and Madhya Pradesh. 1,
therefore, request that the Madras
State should also be prevailed upon
to hand over the collection of revenue
etc. to village Panchayat Unions, dis-
peasing at the same time with the
village munsiffs and karnams,

o T wAgT Wfgat : gwnfa
wgr, 9 148 . (wawwmr)
ag & e g fe w9 AT w1 owed
arer aAT § T AT AAAT

qeaw  wER, A% 14 & w1 A
Y & TG A2 AT 7 B
F ATA ¥ TET FTAY 7 ( TAR
qUA  FAL § TR q@TAT AT oY
57 w4 &t A% WA ff o7 wTEY
T At fi—"‘®E ar wE g
wiw, X owEy ax i & wE
Y ad & a1z BiF & I w7 IAH
e g wewy gt of 7 g
Nyar—"'q wtg a1 w@ve gEwt,
wE AT T ATy W ww K
TEAT  ATHAT £, WA, AT FH A7
Y gl Ay W R
FEOANT qAT 4T AT q¥0 4 IT FeAY
F AT AT & a7 I oAeerdr
ey 7t 7t G- Ted, favnn
g oXT 99 1 TR a A AT
it ¥ s g Forr g e o
foe®t wfml & @ ¢ AT #0 Anm
# arr onft o7 fag 3@ ¥ 2w,
fretw, fegpx faxte, o ofr &



5963 General

[s1e < g sifigan)

9 {9 qwt i g gt s arde
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gEare  fadndt fgmgwl w7 fo=r e
fear 1 7z et wdft By g @t
g wHal fad wiw sy @
WY | wEY AT g e A
& W 7T 5 g @ T #
R owm W @i g
FOR gy A & Efer W
WAE  qgT T A AT, A
g ARy | w6 wEr FR
# #) 99 g g Y i ¥ o
i H foamy o2 qedf ¥ ;g
N R, ¥ e
FTHLH HTT g7 gEgw gl
o wgm w0 gw faegw
et ROl Sl i

O ST A T FE ¥ F qay
9gN T ¥ a0 F wgan g Ow oo
aw@m ¥ foew @ ar@ awt
¥ ooy ot s g Sy
g @ axlfs A ared &Y
qE § o W1 oo, wEd e
Fre 7Y, 91a F1E A TR W TR
FTAT § At T ww Ay Yy o g
bf ag aw ot A & 1 asfrr
Ty Y X w qfcfeafeat @ § )
wa & w1 1950 ¥ 1963 & gfmi
# wr xod aeledt gk, ag T
waforr & ofim o 13 @ ogd
qlr g st 1 106 §EET 4T
aret ST 1, 9 f5 13 7§ F weww
64 ABTr N T L WAN BT ALY
Tl WA T W 9@ Jy
SR & wHT Y W 115 T
it 2 & woar T wor wer &
wife a8 g & s o ao
w1 o & 1 & oY W) e §
RER LR SR UL LR S
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T8 & TG I 1 5w & gew g g
a1 g@fay TfiT e W o wa
afl Iz | wiNg & awemw g e
ar # gl sy AT w2
sfomer : & A ot § arh ofeady
At ¥ w0 &g 10 dwer ¥ | TR
TGAT T T T KT 63 §
@ fega & wfig mrdr w1 50
HFET €Y THT 9T | 4 91 T3 <3 7O
60 Sfew @ IFT & | 0F drarfear
2w oF faewm 2w @ A ¥ s
T R YT FAT T AT I KT
waer foh ag g & v gurdy A
it gt wrerraw g1 v & e oW
5y gt B ot A & Frcaw
& argdt § ) q faegw @ @ QY
¢ ¥ B ag uw Srarferar s Paesr
Eo I

% w7 ¥ §¢ ¥ 9@ w@ TEW
f& ot T ¥ ¥ FAT @ far s
T § I FY TTH AT GTET AR HRA
e dr w1 Wt Wyt A grar & 2
w ax ¥ oafud & faems aneft awy
7 FET § | T 9T § 2R 87 aar
& fawm forer 0% & o w1 A
XN S 9T T & 99 ¥ AU qf g
ara wgAr § 6 o B T A g
SAT S J=r & s QY
& a1 7g &1 TR §47 F faene 9w
foema & s W At § | gafag
& & W F IR A faegw fagra
1 417 7 T Ui e I8 w7 g@wTe
TR Y e & farernd AV Qw1 W
AW TGF YT E Y AW, FHR &
faams w1§ gfaard o faxlg v -
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&1 ey arr woraa ¥ faswmn
I w T § ag g & 59 qaw Oifay
5 s1gi &30+ wrafaar § agi w7 I
® @Ea wwa qg oA gar )
faifeae gt =1 Sestr ol gan
T LAY FrAAT AT T § IAE
g ¥ed Afadds ar awae g9 €
o AR § 1 57 F gt 9% goed
gt & fr frifeax agg Aot w=hr
¥ % F gt F1 g aF W feqr
w & ¥ Sy ag ¥ wifw FX @
fir dzTa & A9TT wgT F WMWY XY
&rr 9 afr faesr FfFe afY fse
qr T & | =¥ qg af graw gy agi
T M= ¥ A wedfraar ¥ A arwc
frak Fom wfgg

Ygeqags fear g 1 @ amr A
g #< 5 12,13 Wl 14 7§ & T
€t & fredt groft Y o F R g
wizAT gfed &7 70T g a1 AR A
g afax e ag@ R ag T R )
wafs T gram @ <« 1 38 AR
BRI BYF & | I F L ofr ¥ gy awy
& grfeg X ¥w Y Forar Mg § 5 g
faqrd} 24f av, & WX 95 5T Y
T &7, IAFT AT A LH AT 4 G
g ATy #7 av, gArd F oA W
amr, AT FiRg gAId w7 odgar X
@R, 7 ¥ ag ff o T 5 gt &
gy § A gy aE X e 3w A
aftor ¥gf ameT e @A § ?
wrt et ag @he w7 a1 ) T Wik
{11 & N0 wear § 1 7g 3T WO W
®R ogi AU @ §F w1 I TG
feart 7 | ag a v foge Aff @
¥ FYF T FT G 97 | I FY AT
w7 1T iR g WA 3 TRE GO AT
% grrRrR & agh fre |t
¥ wifax 8 T 2iTg wEA A wfE
TWHTIHIZ AR O | (R IG ST A
2818 (ai) LS—a.
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fsft 1 avf g AP @ At L 1 IW
¥ aud wgw & ¥ fad o €Y wa e
AT §T & ST 37 7 AT FS A
& ga & a¥t w2 v g 1 8 TN e
afl w&ar | I¥ e A QT 1 qF qE
qX 7=Y ¥ T { oY Fgr A ANAT Y
T Im A ¥ vy fr gA W
wrota wfgg 1 K A AT AT wr 1 &
g %Y Ffamg 38 faan g § 1 e
AT I8 7 ¥ A wrgm §
foxg 0% & g o400 & A 9%, &
aff T3 5 I £ a0 ¥ I ¥
g3 fat qro wimfgr @ <ft &,
I7 ¥ X # QA oAt Ay A fra
& g+ Bt srrrdy Ay AT v
e 77 FTETE A &Y av Avafes A,
et | a1 7w &Y o7 2T, Fodt A7
) F7 20, AF T & A Prdw gae
aff faar 3T 7 g7 N Ao
frar§ msaT } | AT W F A F &
qiaar A g fF 77 wedy 7 }
g gd AT Y AR A NI g Az
it TarAfars 7ot & A A wfasrdy
g 37 &1 AgA@ F K @ve YA fyg
o @ & g1 g AT o
it & afeg QY srdarfzal &) v
wfirg | fET w7 ag 9oy T THY
ardt g, wdft & AT RAAr T ®
dare A} § W% 77 TA A AT AL
§ s Xremara g, arer § g s
@ & 998 T4F ¥ @17 a7 A R
o 51 o7 AT o qgad § o
@ EEC S AT TAF § 22177 10 46T
§ o qam xa ¥ 6 HF qar xw 0
fisfl Ta¥, gov wfdl & xrd
xi7, Sifarw FA 14 TR F & g
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[z1e T wige wfygn]

& g0 welt TE ot AR ¥ ek
frwem 5%, .. (awwrm)

Shri K. C. Sharma: I beg to submit
that it is not permissible to preach
violence. He is entitled to speak
under the terms of the Constitution;
he cannot destroy the Constitution
and the fabric of democracy here.

Mr. Chairman: He can express his
opinion,

Shrimatl Renuka Ray (Malda):
He has taken an oath to the Constitu-
tion. So, he must abide by the
Constitution,

st wo To W : AR T FE

o T RARS wWiigar: s« g
ferger oo 7w g o & fr fre® 17—
18 ad ¥ wvg & =i @r at fege
facga BT frar | AW gt wmesy AifE
wfiar § qumA & oo § w9 A9
§ W 0w ¥ fag W & faam
o poee § g ¢ faow o wfr
wren fagia v T a1 T & A §%
<A @fcu go g fig ar 8y
wn&wqpmmmaﬁm

m«wg‘m W oaw fare
KATT FTHAT 76 g |

To TW AR Wifgmr:wm aq
M &7 & efag & Kot &1 g9 o
ARG AR R EAOE AL LA
w18 ¢ 81 g forw ¢, o wgfae
&, qimfere ¢, st & a7 Faofomen
qEf & & §, # 97 aqx qwfe
TRt g K adr Sl g ww wr g e
"I faen? 578 oo urfngl w1 g%
9T SRR WR I T ) ey e
AT o g T T ET S, K ar W Ay
%% W § | ¥fET o g gwer S
£ % 9 TR B qwed w1 o o
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AT 7Y T A7 ¢ A 9L TH wH /A
lﬁt‘ts;zgzﬁmwan‘mhmﬁq
afew ¥ v ff gEd aw ar K%
qTer v i, wifww 71 fin wrsmamfy
wfamrew ot wenme 93X e fear
T W E fag ), X A g ad
HET & T WY & qoT | W T feet
w1 ¥ A & WY Fgea™T w1 W%
M F DFT O W T R ¥ AR
¢ wad  (wEeA) o

¥ AT & qwd I A9 w7 faga
W X FETT & Farat § 79 #1 Sy
FATE T Wt & 7 oWt & ager
¥ ooma, g AR ¥ gF A o afawr
QY dew § agT HgAd G T
farama < &7 'wRET wew § e
Iq A W e ot wgd A e A
fwfwgﬂiaﬁrwmfwa%ﬁﬁw
W&mqw I T & T R

awmfa wgley : 310 awEw, #
qY ¥ U FF fy SORT q59T @
W WY "9 WG9 9 9T WIS,
9 ¥ WK B wgar gaieT T O
wg I

To T wET Sfgmr ¢ qwmafy
WET, W WY Y W a® ¥ W
4T A Swwr A W AT frw
L1t G |

¥ ¥y qiv W ogdr da o gt
feerw @ 1 1020 TEEREY w1 wE
fear & 1 98 & 840 WY WX 3100
wiwe gu Ao g aiw ad e A
T ¥ qAT T gEmwiE T Ay
wat ford e w el & dem 5009
€9 § 1 U< gtw qd 3 & gem Ay
YRR G § e s s ow
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wUd waT & 0T 3000, 4000
wrzAT faw Mfaal & ey § w3 @
Wit fret wama 3w § w9 Y gur 4
o @ 4 S ew FY 2 96 ? 59
o i vE w i ¥ & Ay
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A I&n § o oo vifedi &
graew # A AR TOFT w9ATET 97
wFaT & | TE wq @9 & ag W ey
pcUll L ECC LI L AR O
s T ww ¥ s
* AT wET g A AT waws v
Tt ¥ 3 1 IR AmreE Y A2 F qrAv
o

yeat fagia ag =1 91t § fr wx
T agl T § AL R s
& gra gw TR ¥ oferdw ¥ fag
#fw w73 7% a1 #1% ga 9y oY
Timeamdg e em e w
Ty # ofad aET A W Ny
W< fem iy wife e & aga samEr
Tt B A & A OF AT ¥ e
qaAr€ JriEh 9T gAY a7k ¥ g AT
T & 759 $2 ¥ TG K1 £ q7)
wr owH A gify @it g W= og
T & ? wafAn f fedr sy aw
# 2w W WY AT g &7 ¥\
Twifas @izl wy faear gy & anfs
ag AT # 79T w1 oy AF

9 qg Tam « e A ¢ e
g qEt ¥ 3T H BE A aTH
¥ g ow ww g K @ w0y Wy
¥ Farat fast e § 1 Y O gert
=1 gy fifwd |y warer day fawa
2 W% 3g du1 Tow Y wiwa o
wiific wre oy § e 7 R fee
W wwf W% amaT & s § )
gt g § 5 oF w19 ¥ 3% ar wnfy
AT gEL O § W ¥ A W w
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IE ¥ agwa g Y W} ag w9 a0%
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wTH, ¥ AT 9T AW W FATAT oY
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¢ o I TR oy
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dur a7 A form ox ww w1 ew
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W & vzaw £ § o dar aw oy
g S & afy averc wft £

ot wreliet (o) : wTE wEY
argT 1 wifee s1v 3 QY Qe
e w@ € ?

o T witge Wi : oy wyw
eIt W ? qre®
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[xto wm wdgx wifian]
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wama foat g e v dr W A1 W
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TR AF ATF | W F qTq AAE WY
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TAGH 7 F AT G §F geAT qrEt
# w73 1 §, I afoTH Ay g R
fis s Afy 7f @ &1

st g : gymfy wE=w, faed
wargaadfaeT @ & ¥ @@
feye¥ 91T ax g7 ¢ fregew ereew
vaT@ iy W osw § fag
grard €7 ugy A & wfewr
# o @ 7 wed A E

fraral ®) FOT w1 I wTAT

o 3§ sTEETe § A daqr qwe F
o freoar & a7 w31 wAr fv os7
w1a Tt g wh WIE wE Aol
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AT, HI5, FATHT 130 T9F IF
SR &1 gg dwwy Fftaw JaEdr
I § | g AT 95T e €,
A vt wit I7ET AT o aAr
Isdr i fr feell @1 9, @t Iq
HNadangdzd | 42 a7 Hag I
aft st §, W% qW T TiE o %7
O W T TR | §ieT "R
i d e @ W@t A1 T %
T w3, A wT |
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™ qT 7 0% A g L ek
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T FTHET T © qEA § d%
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WS AT BEATE | CSEHHT F
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|9 W Q| T T@ feerd &
1962 § qATH! F1@ €Y 947 ZUAE
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®UT §OE G tqE FTW) @
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£, TowT w0 7% § fie §7 wTaal &
oY A T, JorET, WA AdvE &,
SaY g fowdt & W R & 7
o d § 1 W d @ §F §
wrferw wireaf € o1 a3t A qe §
w5 fom omEr g TR oET OTAY
fenfaz agvod & fomd @ @@ s
¥ &, o9 g § Wi o el
T AT G AT 4T QT v
A% THIG 8, R &L g F g
TG § [AAC g6 WT agm dar ewrd § )

? wq frnT T S § fe
® g X o s 9 € O
s fodt w1 wae T fewar g4
R ®% %1 T g § e wrfae WY
§ g s g W @ A qR
XF § dwaw |

aurafa wgham : AEE gre A
¥ ®F | IAE G T A @Y
g
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Wt 8, Sife wfand Y A agw
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gt I afgE oR & R e

N,
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#—6 =d 79 49 | ¥awT HOER Y
Efe e fmadd feraary, qenr-
o, EA AT U B o dR W
gz W & qwaRtaT 1 @R wwrar
Fog ot qw g feqoear oft &
W W # a7 ag fiedt gy o §
wfearfat & g § 71 F ow gy
agar &A1 g & ydm wew fg
R wzw qew g wTor o o §, &9
R W ffvg aix TTet &
B FEATET AR |

Mr. Chairman: Let him leave 1
there.

ot ag fawg (i) q@
o & & TERY g9 9T ox TEAT
g

o T wAvpT Wifgay ¢ Ty e
# 7z e @ & e §, quTe £ 5 v
qrEY MY ST |

R v et o AT § o
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s Frr ;@ wirafaw @ § O
TR AT AR FH @A |

7g I wRaT 0w faw Wy
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wo# § 33-9% 2ATE §, T 7
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€7 && AzTE QAT 3 7 WTA g1 AT )

wrg wena wefy, wg weft, g ewerly
Y, 97 sl S EY, 18 A4 A%
uz wot oy Gt & « agt A7 w0
wit, v {6 gamg wAd, a1 § R
wqA o FETE 18T & T
£ &1 g6 &0 W E) 5 owa 7w
AR &T § A4 TAE 1 AT AT T
7 a7 T 1T a1 & af oy wer
oo Nt O sam WM
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o f5 393 371 ok difem Q1
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wwrafy wften @ wx A e
o el | qrewt gz Y T

oft wrmft ) Wy ifad o

ot qTTeE WY T (W)
wk Gfad

wo W wire wfgmr ;@ #
ey g% ¥y wdk s g fis og e
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§, ¥ ot e I A R, & ey
@ Wt or¥ W TwAr Wt §
¢ gt T gy o o e WA R
H-UNT €7 U wwy ¥ wrew gy
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T AT §¥T FH[A 77 W 7 07
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qTAR M IE | 10 dTo & 979 Wik
& TOM WA FAF L T | qg TS
qradrg AEY gf wiT ww AT o oy
Y Fw wE g L g URW g savay
e | w Y FIWw AW o8 oAy
aTo 13 ®! A WX SqTET TTHIW 7,
fecaT My ¥ 7 10 ATo FT gavE
g1 & wrgz amwer @@ swEn, SfET
o 13 & wW Y & qraen g
aen At wafed wedw s
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oty x7 an O ) o
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¥ qgm f5 & sowr 0¥ @q@
o air g fw few ag gfaw
FART FYT A vt § fe owat
FHF G & HIL (I ATIAT IFE &
CET AT, WAFT (AT ¥ X @
wE AT @ g s oww oW

Mr, Chairman: It will be examined®,
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Shrl M, R. Krishna (Peddapalli):
It should be read, we do not know
what it is.

Tro TR AL Migar : g

U T 4

% qrft aeee @ XY {7 9%
s

e TR wAge wifgar: giow
ot i #3 2 FF A art i are
AT, B QW ¥ G AT | g
gfag gt o fet ghsite §Y
TEE¥L s

et T ;1 faae § o
wrfay i

To W wAge wfgar ;. wy
WY @ €Y e agd wE qard 4

98 sarr Aft 6-7 fayae & @f,
f g wg gm

8hri Kapur Singh (Ludhians): Dr.
Lohia is a very distinguised Member

©f this House,

e s : & sy o6 fi
farz 2T g t & ww oY o § Fr it
WI IR AT A §, R A w8,
W T B wAg fawar wifgd, wme
wrt faw oy &, 7 figae % wew
e
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«fqy 1

o R ARG Nfygar: w3 A
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forear agr wrar &, ays faar war
FRM, CIHT TEATT T G
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farg W apure fag am & wrafiat &
e T+ IE wFH T 5
wourry @ 8, & qrofie vor @ § X

*The Speaker not having subsequen tly accorded the necessary permission,
the paper/document was not treated as laid on the Tabls.
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Y [s1e wm wge g
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w g
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wE wEE g | sEiw Ww e
o FiT & T WA wET T9ET §
WX AIF W T WA FTH AL &<
arf! o wT i AT ¥ 1 &W ¥
g & fedy 1 ST ar Y W WY
b wgm g 1 AR el il ofew,
ey, ww OF & F w a § Brfew
qfr fedt wr A v §, w faw
TR | G oW argy ] fr
&1 & o= Sxenfane fow o, s
odrer gt, WX St qw ) Hahw
qrat ot ¢ S Sl & e & Y
forat T 1 SEE guTe &Y geT 97
22 HAFAT, 1965 Y | I T HeAT AT
¥ s fegr qr

“ewwrdi wfwed aaw T §
(AR CRE e ok SR cratsii i
oy gra T, wfes
oY g fear o qr )

T wgeT ag av i whd fafea
ol T WET Ay o sl §
W &g | 3R oF @w e
& fofy oo wx ATaen T § | mg oY
Grintaiem ¥y s § 1 AR
IR foar § fv g wAgw et
femr ¥ ¥ a9 ©w fv 14-2-63
&1 91T oft A Sefiqw gu @ W @
W wwnf & fafa oy FR ¥
or ) fgegee & e R EET T AT
T We) wgw gy § e fofae ohar
0 7 § ¥ g Mo Efe
fefae wa garlr g § 1 feod
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fawgar avg W0 &Y WIS &Y wH AT
w8 & w10 ey Far F Y faan
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foam @1 39 ¥ & arvg gone fog fod
g W F By fad

Tt 5rg & A qwr &1 o Ry
¥ e W i § T 9%
& wawr A feear weET L OW
gow & EnEi & @il § q9r @,
NI F AEAr W7 wfic & i
# of el oY, EE @R Hgwran)
3 gag fagw w&T & o9 9T RY NI
w ) TET A AH K wgr e

‘E fegwmm RY Wk W
g wme A g
gAY 9y @ W) g femr
t1 oM e -
iy wEwmw Q@ que

wif ogey & 17

wvit £ s At fam, wmefic & fefy
fer 12y N awadi § 1 foceg
ey

“% qg vz e g fe Gl
T ¥ W WA T
¥ areafaw wEAT 4 @
g ¢ fr wy ®) gER O

YowT Ao 7 § fr ag aadie w0y
o § W ww ¥ fe ofvmm =
gfewin & g FoET e
qrfre & gfrewion & Wit & g &0
wt o 1wy feeg
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Wt Ity A & | AT w1 T A
7y ¥ fe aifeeam & gezsor & gt
o Ffewm 6 W @ oy ¥
wraei & QWY § war AAdE g qwen §
AR @7 I | OF IOH &1 &9
A e ) ww A ¥ A
faegw are aEry § fr v At ag w0
T 3 fr qRdE g wodt q
FaRE & fAg e AfwT @ w7 8
A a1 A Q) @ ¥ arg w A
T g ay fF o ) 247 q¥ o) aq
ur 9% ¥F f§ 99 a8 g0 Aq4T
TZ 97 1 TATT AAAT I 4T KAT AOH
LR

TR domt g3 9% v va
B g gard A aoq
o T FART 4 TwA T8 W9
W wagd TIE AR o FEEATE
Gg® &1 famr zar 7% 2% fa0at g
#Y garfawa w71 7 | W ag IR
QT T ? q2g AT AT 4 IR
wIT A | A farar § o) w9 AW
'y & fF ag I frerm & w=
@ & FOm A wE R A
woT At w1 QW W ) WAE
TW® & I gT 5T F /T3, T W w4y
TQ % FQO Afx qrarn faar Af
Y 99 @ W % a0y A QN
Lo o ]

SR AT A g et L S &
LG Rl o ff &)

Shri B. R. Bhagat: Mr. Chairman,
Sir, listening to the debate for the
last three or four days I got the feel
ing that this being a  pre-election
year the discussions and the eriticisms
on the budget were distinguished by
the political overtones.

Shri Harl Vishan Kamath:
Decome a stale argument now,

It has

PHALGUNA 25, 1887 (SAKA) Budget (Gen. Dis.) 5982

Shri B. R, Bhagat: It is quite natu-
ral; it did not surprise me. The last
speech of the very distinguished hoa.
Member confirmed that belief into
faith. What shocked me most was that
although every issue can be connect-
ed to the budget and in that parlia-
mentary parlance he was completely
relevant—he ridiculed not ¢nl the
elective process of democracy but he
secms to have lost faith in the elec-
tion itself. I think he is the only lea-
der of eminence in thig country who
has come forward with this plea that
perhaps elections will not be a golution

to the probiems of this country
beccause he does  not see  any
chance of ousting the govern=
ment by election. That ig how

haltingly and hesitatingly he has pro~
pounded the cult of violence and
overthrow by force. I may not have
as much experience in the political
life of the country as he has but from
what little I have I know that this
country would be the last country to
go the viclent way. If he is hoping.
that this government cannot be oust-
ed by elective, by democratic method,
1 think he will have to take another
life to successfully overthrow the
government by violence in thig coun-
try. With these words I would like
to take back the House to some”of the
issucs arising out of the pudget pro-
posals. The budget hag becn attack-
ed from various angles and as has
been pointed out, some of them have
canceiled each other.

One of the criticisms made is that
non-developmental expenditure and
expenditure on administration is going
up and if this expenditure is cut down,
there would have been no need for
additional taxation. It may be a
pertinent point but it is an overstated
and overstretched argument that be-
cause of this incrcase in non-develop-
mental expenditure and because of
the expenditure being met out of reve-
nue surplus the additional taxation
along with various other fiscal measures
has made this whole scheme mfia-
tionary.
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I woould like to join issue with that
policy aspect g little later. This year
the increase in the non-developmental
expenditure is accounted for by two
-or three major factors. Firstly, de-
fence expenditure met from revenue
has increased from Rs. 280 crores in
1961-62 to 769 crores in the current
~year. Likewise expenditure on police
and the grants to States for police has
-increased from Rs. 22 croreg to Rs. 47
-crores, The third factor is the in-
~crease in the debt services, which is
also non-developmenta] expenditure
and has increased from Rs. 214 crores
in 1961-62 to Rs. 372 crores. These
-three factors account for Rs. 661
«crores in non-developmenta] expen-
-diture over the Third Plan period.
‘Take the next years picture, Non-
Adevelopmental expenditure excluding
-certain transfers to States and Union
territories will increase only by Rs 95

-crores. Here again debt serviceg ari-
sing out of the borrowings made in-
‘ternally and abroad account for Rs. 42
crores, almost half of it. Then in de-
fence expenditure there has been an
increase of Rs. 29 crores and the
‘border police and various other police
expenditure has gone up by Rs. 14
-crores. Because 'of the specia] con-
ditions in this year, scarcity relief has
-accounted for Rs. 11.5 crores. Practi-
~cally the whole of it is accounted for
by these four important factors, none
-of which the House will grudge be-
cause the expenditure has been infla-
tionary or escapable.

Now, coming to the increase in re-
wenue expenditure, it has been said
that the revenue expenditure has in-
creased by Rs. 220 crores in the
next year’s budget. But if you take
the balancing items like PL 480
.and some other items—I do not
want to go into those details— the
total comes to Rs, 292 erores, of which
Rs. 144 crores is transfers to States
because of the recomendations of
the Finance Commission. There has
been a larger transfer of resources
.2rom the Centre to the States. Debt
services and “export promotion and
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live measures account for Rs. 66
crores, and the balance of the items
are all items which are either social
services or developmental expendi-
ture which is committed, because,
according to the practice, at the end
of five years all plan expenditure
becomeg committed expenditure, and
as a result of thatf, there has been an
increase on this account.

Shri Sivamurthi Swamy (Koppal):
What ig the percentage of expenditure
on pation-building and social services.

Shri B. R. Bhagat: T do not have it
at the moment. Taking the net in-
crease, I am explaining.

Shri Sivamurthi Swamy: Last year
it was 19 per cent. I want to know
how much it is this year.

Shri B. R, Bhagat: I will have to
work it out. The total increase is
Rs. 95 crores out of the budget of Rs,
2,400 crores. He can find out the
percentage.

Mr. Chairman: Is there an increase
in the allocation for developmental
activity?

Shri B. R. Bhagat; Yes, Sir. This
year.

Shri Warior (Trichur): There is an
increase in the aggregate amount but
the percentage is lower.

Shri B. R. Bhagat: Another point
was made that administrative expendi-
ture or administrative charges are also
growing. So far as the coming finan-
cial year iy concerned, that is, 1966-67,
there has been an increase of Rs. 17.87
croreg over the current year. This in-
crease is entirely accounted for by
police, mainly the border security—
Rs. 14.7 crores; provision for general
election next year, Rs. 25 crores, and
Audit, Rs. 1 crore. So, praetically, it
a very marginal in-
crease in administrative expenditure.

Shri Nath Pai (Rajapur): What
about the promise that it would be
reduced. by Rs. 150'crores? It was pro-

‘mised in June, 1968. .
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Shri B. R. Bhagat: That is true, but
it could not be achieved wholly; that
figure could not be achieved, but se-

rious effort was made to keep it down.

Shri Nath Pai: Did he say, spurious
or serious?

Shri B. R. Bhagat: As for the facts,
they will speak for themselves. The
point is that the third Plan hag stipu-~
lated that the increase in the admi-
nistrative expenditure should not be
more than three per cent. The last
memorandum said that the adminis-
trative expenditure should not in-
crease by more than five per cent.
Actually, this year, we have been
able to bring it down to a modest
HBgure of two per cent.

Shri Ranga: The rat has come out
of th¢ mountain!

Shri B. R. Bhagat: This is the first
year at least in which we can claim
that a sericus effort thas been
made to cut down the non-develop-
‘mental expenditure, the administrative
charges.

Then, a point has been made that in
the Plan outlay, the investment has
been lesg than last year. I will deal
with it when I come to reply to critic-
isms on policy, but the point is, because
.of a large portion of the developmental
expenditure being turned into com-

mitted expenditure, the mnon plan
picture locks larger, but this happens
every five years. In the beginning
of the new Plan—the fourth Plan
next year —the Plan expenditure be~
comes committed expendifure,

Thon, a point was made about the
atilisation of industrial capacity. It
wasg said that 50 per cent of the indus-
{rial capacity remains unutilised. It is
true that during the last few months,
.particularly after the hostilities with
Pakistan, when the non-project aid
stopped becanse of the shortage of raw
materials, in certain industrieg the
unutilised cacacity went up. But there
are large aveas in irdustries in which
+we have become more or less self-
<reliant. They are: sugar, paper, steel,
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cement, aluminium and coal. They do
not rely upon, to a significant extent,
‘imports. The output in cotton textile
industry has not been impeded by the
shortage of cotton. Domestic raw jute
supplies have no doubt been inade-
quate, but substantial imports have
‘been arranged in order that the jute
textile industry may sustain produc-
tion for export. The industries affected
by foreign exchange shortage are pri-
marily the modern engineering indus-
tries and the chemica] industries based
on imported raw materials. These are
important industries but they count, in
the industrial weightage, for a rela-
tively small part of the aggregate out-
put. _

Mr. Chairman: What about the wool-
len industry?

Shri B, R. Bbagat: There has been
a shortage, but we are trying; recent-
ly an attempt has been made to im-
port more wool. Further, in those in-
dustries, the extent of under utilisa-
tion may well be considerably less than
the figure of 50 per cent, and to say
that in the whole industrial sector the
unutilised capacity is 50 per cent is
very much exaggerating the isssue.

Shri Ranga: Question.

Shri B. R. Bhagat: The hon. Mem-
ber should either accept the facts or
not accept them.

Shri Ranga: That is why I say, ques-
tion.

Shri B. R. Bhagat: A number of
points in regard to the details of the
taxation policy were made; in parti-
cular, a general point was made that
the reduction of taxation could have
resulted in the larger yield. A number
of hon, Members made it. They said
that a point has reached when some
of those taxes may be self-defeating.

Now, the state of the economy in
this country must be taken into ac-
count. Everytime, a comparison of our
economy with that of the United States
or the USSR or with that of
some other countries in western Europe
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which have advanced economies does
not hold good, here.

8hri Nath Pai: Sir, may I intervene
for a minute? It is good that he has
raised thig point, I agree with him
there, but then, that day, when I made
a compurison with the economies of
the advanced countries—the rate of
growth, the national grosg product in
the agricultural sector, manufactur-
ing and non-manufacturing sector—I
made a comparison not only with
modern advanced countries, but with
Pakistan and showed that Pakistan is
better than us in the past six years
according to the UN Economic survey.

Shri B. R. Bhagat: About Pakistan,
I think the hon. Member should re-
serve his judgment for a few years,
because, I know it iz true that the rate
of growth in Pakistan ig higher than
in India. But this is for the last two
years only, Their base of the econo-
my is small. Agriculture has done
well there. At the moment, their
rate of growth may be better. Last
year we had a very good rate of
growth, but our economy is bound
to pick up in the course of years.

Shri Nath Pal: I hope so.

Shri B. R. Bbagat: Our economy is
much more broad-based. Today we
may be suffering from certain tem-
porary difficulties and set-backs. But
it does not mean that the Indian eco-
nomy is in anyway weaker or less
viable than Pakistan's economy, al-
though Palkistan today has a higher
rate of growth; that is conceded. But
1 was not on that point. I was on the
other point— (Interruption).

Shri Nath Pai: Could he eclarify
what he meant by “temporary”? It is
now 18 years since Independence. Is
18 years a temporary period, Sir?

Mr, Chairman: Order, order. He is
explaining.
Shri B. R, Rhagat: It has nothing to

do with the point made by the hon.
Member, My point was that a num-
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ber of hon. Members led by Shri
Masani said that actually this
tax system has reached a atage
of diminighing returns; that the
more you tax, the less you
get, and therefore, we should do

what the Kennedy administration did—
or certain other administrations which
he quoted—and jeduce the tax system
and get a booming economy, I was
saying that it may be true for an ad-
vanced, highly sensitive economy like
the USA, that these forces operate be-
cause that is a purely demand eco-
nomy, The forceg of demand have
the upper hand. In order to increase
the demand, you bring down the tax.
But our situation is very different.
Output is not restricted by lack of de-
mand in this country yet. It may hap-
pen when we advance after 5 or 7
years and then the demand forces may
be in operation. But today output is not
restricted by lack of demand. On the
contrary, we need to take every care
to avoid undue inflationary pressure
on the economy. We need to increase
our savings in order to flnance our
growth. Public savings have a crucial,
role to play in securing such larger
savings. We cannot blindly copy the
policies followed in other countrieg 1n
which the prevailing situation 1s very
different from that in India.

Shri Masanj has said that the budget
is inflationary because it will raise
prices. He has referred in this con-
text to the additional excise duties. I
am afraid that Shri Masani is wrong
in thinking that all excise duties are
inflationary because they may raise
prices. In one brecath he says that ex-
cise duties will raise prices and in the
second breath he says that this will
cause depression because there are
higher taxes. I have already explain-
ed why this iz not so. We have tried
to make the tax system production-
oriented, with which 1 will deal sub-
sequently.

18.32 hrs,
[Mgr. DerUTY-SrEAKER in the Chairl

Mr. Morarka spoke very eloquently
and effectively. But at least on eni
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point, I want to correct him. Referring
to the corporation tax, he said:

“In no other country this rate
is higher than 54 per cent; in our
country before this increase, 1t
was about 74 per cent i.e. the
marginal highest rate, and this 74
per cent would touch very near
the limit of 80 per cent.”

I he seeg the tax system, it will be
«observed that the maximum rate of
tax will be 55 per cent in the case of
domestic companies in which the pub-
lic are substantially interested and 685
per cent in the casc of domestic com-
‘panies which are closely held. In the
<ase of foreign companies, the highest
rate will be 70 per cent.

Simultaneously, it is proposed to re-
duce the rate of surtax from 40 to 35
per cent of the net chargeable profits.
The increase in the income-tax pay-
able by a company would also have
the effect of reducing its net charge-
gble profits, which, taken together
with the reduction in the rate of sur-
tax, will result in the position that
where a company has to pay both
income tax and surtax, the net in-
crease in ity taxation lability will
be very small

Apart from this, there iz also a pro-
‘vision in the Companies (Profits) Sur-
tax Act under which the aggregate
liability to income-tax and surtax in
the case of domestic companies in
-which the public are substantially in-
terested is limited to a ceiling of 70
per cent of the total income of the
<ompany. This provision ig not being
changed. The total tax liability of a
domestic company 1n which the public
are substantially interested can, there-
fore, in no case exceed this ceiling of
70 per cent of its total income,

Mr. Morarka made one or two very
valuable suggestions, but there are
practical difficulties in implementing
them, For example, he said we ghould
Ary to repay our foreign loans in kind,
since we get loans in kind—machinery,
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ete. Actually this is what we are
doing with the East European coun-
tries where there is an agreement and
for each import, we are able {0 export.
But for West European countries or
America, it is difficult because they
have no control of their trade. We
have to compete in the market; they
do not have trade planning. It
is good and we can try for it, but the
difficulty is we are faced against a
competitive market. Therefore, it is a
good suggestion, but there are practi-
cel difficulties in implementing them.

He said there are certain unneces-
sary imports. He has referred tp im-
ports of stapie flbre and art silk yarn.
He is a very knowledgeable member
and he should know that we do not
import any staple fibre; we have suf-
ficlent indigenous production of it
There is certainly some jmport of art
silk yarn. This is however allowed
only as entitlement against the export
of artificial silk fabrics, Otherwise
we do not allow any licence for import
of art silk yarn.

The hon. member, Mr, Mukerjee,
made a statement which surprised me,
He said that chemicalised soaps and
medicinised cosmetics worth Rs. 8.8
crores are being imported. 1 asked
him whether it is Rs. 8.8 crores and he
said, yes. Of course anybody can com-

mit that mistake—I found out that
it was only Rs, 88 lakhs and not
crores, That changes the picture
very much.

1 come to the general points of criti-
cism. Broadly speaking the budget has
been attacked from three points of
view. One point is represented by Mr.
Masani, who gays this budget is in-
flationary, it will create depression
and it is too much dependent on
fo eign aid, he has forecast doom for
this country in the coming months.
On the other side, the criticism has
been that this is a retreat from socia-
lism and sets its back on all the
pronounced policies of the govern-
ment and the Congress; that this i»
not a socialist budget. The
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third criticism has been that although
it claims to be a production-oriented
budget, it is not so. 1 would like to
meet all these three points. Before
that, I would like to say that in judg-
ing a budget for one year, you have to
take a cunnected picture and not take
too narrow and restricted view of the
role of fiscal policy in economic devel-
opment and in achieving the social ob-
jectives to which we are committed,
These objectives have to be achieved
over a period of time and each budget
can only make a contribution towards
this, consistent with the needs of the
economic situation prevailing at the
time. The various criticisms of the
budget may well spring from a certain
impatience, a certain feeling of dis-
satisfaction with our present eroncmic
lot. I do not and cannot deny that
during the recent past we have had 10
face unpreccdented difficulties and
these may have led to a sot back in
our economic progress. The present
stresses und  strains  on the economy
and certain difficult situstiens that
have been created, do provide ample
opportunity for criticism and we
should receive it with all approbation.
But I submit that we must judge the
budget in the difficult background in
which it was prescnted. Looked at in
this light, over a period, considering
that it is a chain in a series of budgets,
1 can categorically say that there is no
set-back in policies and in Govern-
ment's basic commitment to economic
development and to the socialist pat-
tern of society.

Let me take up the basic criticisms
that this ig a retreat from socialism.
It has been variously described, that
it is a hudget of a very sordid charae-
ter and so on. I regret to say that it
is a very exasgerated, over-state-
ment. Because, what does our ideal
imply? That there should be
economic  growth, that there
should be progressive reduc-
tion  in inequalitics and equal op-
portunities for all. It does not imply
wholesale nationalisation of the means
of production nor does it involve abo-
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lition of private property or the pri-
vate sector. Ilf Professor Mukerjee
has difference of opinion on this, he
is entitled to hold his opinion, but it
is a travesty of truth to say that the
budget departs in any manner from
the Congress ideals as publicly pro-
claimed.

In the first place, the budget does not
in any way reverse the trend which
has been firmly established over the
years of planned economic develop-
ment. Much has been said about the
so-called decline in Plan outlay, It
has becn stated that investment has
been cut and that is a retreat from
Socialism. I shall come to this point
shortly.

While a cut in expenditure all round
was felt to be nccessary in the intersts
of stability, to siphon-off the infiation-
ary tendencies that are being crcated
in the economy, what has been done
is to cut out the frills while maintain-
ing the basic core which is neccesary
for maintaining development. While
we must reduce all unnecesarsy expen-
diture, the basic elementg for conti-
nuoug growth must be maintained,
and that is what we have tried to do.

Take the public gector, or the devel-
opment in general. We have ensured
that their development is not affected.
Because of the serious situation that
has been creoated in the economy, even
though we have to cut down certain
expenditure, we were able to provide
money for basic expenditure on devel-
opment of agricuiture, power, machine
building equipments and so on, The
fact that we have not taken up any
new project of long gestation period,
apart from Bokaro, only underlines
the point that we are very careful and
conscious of the inflationary potential
being created in the economy as =&
result of the set-back in agricultural
production and industrial production
in recent years. Wc are careful to see
that we must quickly take the bentfits
from the existing projects, increase
the industrial and agricultural produc-
tion and, later on, when we come to
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that stage, embark upon rapid growth.
So, this point has been taken care of.

For example, take the public sec-
tor. From a small beginning—it wae
Rs. 250 crores a few years ago—the
out put this year has reached Rs. 900
crores. The percentage has gone up
from 2.8 per cent in 1048-49 to 4.5
per cent. The percentage may appear
low, But we must remember that
agriculture is out of it because it is
taken in the private gector. The pub-
lic sector mainly consists of the Indus-
trial structure. There are some cru-
cial flelds like steel, power, basic in-
dustries and chemicals where the pub-
lic scctor ig going to play a very
dominuant role. In al} these fields
considerable progress has been achiev-
ed and many of the items are being
prouuced for the first time in the
country. It is a major plank in the
government’s economic policy and the
relative shares of the public sector,
both in investment and output, are
increasing.

Then I come to the question of
inequalitieg in income and wealth.
Fiscal policies alone cannot remove in-
equalities in income. Also, we cannot
judge whether a tax system is prog-
ressive or not, only by the incidence
of taxation. We have to take into ac-
eount henefts that accrue to the peo-
ple. A major portion of the taxes
goes towards social activities and
developing the public sector. Simi-
larly, it js wrong to say that this year
also the additional taxation falls on
the poorer gections of the society.

So far as direct tax is concerned, re-
liet has been provided for income up
to Rs. 7,400 per annum. Even Mem-
bers of the opposition have welcomed
it. By that measures the middle-
class people have been spared. Then,
the exise duty on cigars and cigaret-
tes is not going to affect the rural
people. Even with regard to sugar,
we claim that we want to be self-
reliant and we want to develop our
exports. The basic rationale of sugar
excise is that in order to pay for ex-
ports the local comsumer must pay
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it, We must pay for exporting it and
therefore we have to give a heavy
subsidy for sugar and a part of it has
got to come from ourselves. That is
the main rational for that. From this
point of view it cannot be said that
this year’s fiscal policy would lead to-
any increase or aggravation of the
cconomic inequalities.

The third point that this Budget is
not production-~oriented is also wrong:
because the proposals in the present
Budget must be reviewed as a chain
in the series of budjnets. Last year and:
year before last a number of reliefs
and concessions had been given in
order to increare production. I
woud not like to list them all, bug
certainly we have given tax credits
for extra production, increase in de-
velopmental rebate for increased pro-
duction, lowering the rate of import
duties for agricultural machinery and
various other things we have done,
This Budget continues that policy.
Therefore in no way will it harm or
retard production,

From all the three points of view,
therefore, the three angles from which
the Budget was attacked, it is unfair
to criticize the Budget.

Then, T come to the othar side of
the thing. It was said that invest.
ment was curtailed. As I said, al-
though this year's Plan investment is
lower than last vear's, if you take the
committed expenditure that has been
taken out and which has gone to the
non-development sector, the overall
developmental expenditure and ine
vestment does not appear to be low.

Then, the criticism made by & num-
ber of people that this Budget is in-
flationary or that it will lead to dep-
ression or that it is too mich depen-
dent on foreign aid, is also wrong.
Shri Masani suggested, for example,
that since there was a revenue gur-
plug of Re. 200 crores there was scope
for reducing taxation instead of ad-
ding to it. He belongs to that old
school in which capita]l expenditure
should be met by borrowing or
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taxation but should not be met by
revenue. That aspect of public fi-
nance is iong dead; it was a pre-war
aspect, To speak in’'the House in the
Year of the Lord Nineteen hundred
-and Sixty-six that because there is a
revenue surplus, we should reduce
taxation, surprises me. It sur-
Prises me how an intelligent per-
son like Shri Masani can put for-
ward this argument. I am sure that
he is aware that this so-called theory
is long deud,

The point is that the totality of
Government expenditure hag to be
judged and not the revenue and capi-
tal expenditure. I would go a step fur-
ther and say that it is vital in the
underdeveloped economies that pub-
lic savings which correspond broadly
to the revenue surplus of the Govern-
ment and the Government enterprises
have to be increase progressively in
order to finance development, It is our
firm belief that we have to be able
to do this in India and that too with-
out detriment to private savings. We
have done it. We have increased
public savings but on the same hand
private savings have also increased
because the total savings in the coun-
try have gone up.

Taxation is not merely means of
transferring resources from the pri-
vate to the public sector; it is & means
of channelling those resources, since
in the absence of taxation income
would get spent on inessential items.
Certainly, we have been trying
over a period of years to mop
up or curtail conspicuous consump-
tion that is going on in the country
end the various ways in which sav-
ings are frittered away.

A point was made about kerosene
and it was made very strongly. The
anly point about kerosene is not that
an eartificial scarcity has been created
because we are not importing kerosene
‘but the fact is that at the present mo-
ment when there is a shortage of ex-
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change we cannot afford to increase
any consumption of & commodity
which is Jargely imported. That is
the only reason.

Therefore fiscal policy over a pe-
riod of years and more particularly
and pronouncedly during the last two
or three years had two objectives—
firstly, to curtail consumption of those
items which are conspicuous in nature
or inessential; secondly, all those com=
modities which we cannot produce
and which we have to import; and
thirdly to divert it to the public sav-
ings by way of taxation and various
other measures to go in for priority
of the Plan and the economic deve-
lopment.

Shri Ranga: It will be a waste,

Shri B, R. Bhagat: According to
Prof, Ranga, it will be a waste.
But it will not be a waste to the
House and the country. Prof, Ranga
lives in his own world of pre-First

‘World-War-days,

Then, another criticism was made
that it is more based on foreign aid.
Mr. Masani quoted that this year ac-
tually we are taking credit for a lar-
ger aid as compared to last year,
Again, I am sorry I have to correct
him that this is not so. He has quo~
ted figure of foreign credits this year
from the Explanatory Memorandum
where the figure given is Rs. 784
crores. But this includes P.L.-480
counter-part funds and also it does
not take into account the repayment
of the past loans. If you take into
account all that, the figure will be
Rs. 140 crores lower than that of last
year and, therefore, it is a laudable
Budget. Whether through import
substitution we have made a strong
headway, a good headway, whether
we are trying to develop our own
techniques, our own raw materials
and various other things, whether we
increase exports, we have to be more
and more self-reliant. Again, this
can be achieved over a period of
years. If we follow the right policy.



$997 General
We are trying to follow the right
policies. I am not one of those who
say that foreign aid is not necessary.
In the beginning, it is necessary to
develop the economy. But certainly
very soon we have to be on our own
feet. We cannot go on depending on
on our own feet. We cannot go on
foreign aid. We cannot barter our
freedom or our political dignity or our
national dignity just for aid. We can-
not accept any aid with any strings
attached. But in the beginning, in the
first few years, we may have to take
foreign aid. We have to take it on
those conditions which, in no way,
interfer with our political freedom.
Certainly, we have to take certain
steps in the near future, in a period
of four or five years, to stand on our
own legs, as much as we can, so that
whatever we need we get it through
our own export earnings. We have to
achieve that aim if we want to remain
in the present-day world with hon-
our, prestige and dignity.

With these words, I repeat, although
political overtones dominated the dis-
cussion and the economic considera-
tions—I have tried to meet the eriti-
cisms which have been made—that
this Budget is a Budget on the right
lines. It follows the policies of the
Congress which will lead to the pro-
gress of the country and the cconomic
growth, Although we have certain
difficulties, because of certain factors,
whether it is set-back in agricultural
production or in industrial growth,
whether it is because of the shortage
of raw materials or bad monsoons or
various other factors, our economy is
strong. It is broad-based and its
basic strength is there and if there isx
a national will and the support of this
House—and there is the support of
this House and the right-thinking peo-
ple, we will be able to get over these
difficulties anqd we will be able to
register a higher rate of growth that
we stipulated in our Plan.

Shri L. N. Bhanja Deo (Keonjhar):
Mr. Deputy-Speaker, Sir, generally,
the Budget is to be welcomed in the
sense that it has given certain relief
to the marginally low-income group.

2818 (ai) LS—0.
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But 1 am sorry the surcharge on the
corporate gector which has been im-
posed on the industries and on direct
taxes will mop up certain of the bene-
fits that are sought to be given. Many
hon. Members have dealt at length
with that. So, I would not go much
into that.

I would like to say that another
laudable fact of the Budget is that
it has done away with deficit flnan-
cing . . .

ot Wd (wemE) o Sunaw RE-
g, AAAIT AT F AW W WEET §
afaw 1 & giw ©: fr7 § GamT w7
g
% ®rAla qoy
W E
Shri L. N. Bhanja Deo: The recourse
to deflcit financing has been stopped
in this budget, I think that will be
a permanent feature and that the de-
ficit will be met by the savings.
Generally savings will accrue because
we have seen that generally the Gov-
ernment under-cstimates the income
and by the end when we have the
revised budget, there is a colossal
surplus which mops up the deficit.
In that way I am glad that deficit
financing has not been resorted to
end in that context I should have
been very happy if the civil expendi-
ture had been kept at bay because we
find {from the last three Plans
that it has  been gradauily
going up; unless it is curb-
ed at a point of time, the civil
expenditure will be eating up a lot of
our revenue. I am very happy that
the Finance Minister has thought of
giving some reliefs. But the way in
which he came to occupy the new
chair, he did not have much time to
formulate hig own ideas. On account
of this, he has tried {o take away cer-
tain concessions which had been enun-
ciated by his predecessor, Mr, T. T.
Krishmanamachari. A year ago when
he announced his taxation proposals
he specifically mentioned that he had
followed the principle of rationalisa-

et GawmT
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tion in regard to direct taxes and there
would not be any surcharge or other
types of taxation on personal incomes.
Hardly within a year, the new Finance
Minister has dispensed with the
soung principle of Mr. T. T. Krish-
namachari in this respect and we
have now a surcharge of 10 per cent
on direct taxes.

Another happy feature that the
Finance Minister has introduced is
the abolition of expenditure tax,
which was more irksome than yield-
ing revenue. I am glad that it has
been done away with. But I hope
that, as in the past when we had seen
that once it had been removed and
again it was reintroduced, someone
else in future will not try to reintro-
duce this.

Having said that, I would like to
quote from the Finance Minister's
Economic Survey which is on the
right lines because he has apprecia-
teqd the difficulties of the country
through which we are passing. He
has stated:

“When the forelgn exchange re-
serves are low and declining,
there may be no escape from res-
tricting the imports of even es-
sential  goods. Rationing and
restraint on even basic consum-
tion are inevitable when crops fail
badly, And fiscal and credit
policy will have to curtail in-
vestment when price increases
threaten to get out of hand.

“In short, increased use of fiscal
and monetary measures, promo-
tion of competition on the basis
of price and quality to the maxi-
mum extent possible, a greater
degree of mobilisation of resour.
ces for investment and the expan-
sion of public investments and
saving” have to he followed,

Though this budget is oriented, so to
g2y, to generate more savi=cs, there
are certain inhibitions which will
ecome into play a~d it is werth watch-
ing how those reanct on our economy
during a long term.
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Now, I come to two other points
which my hon, friend Shri Morarks
dealt with the other day. One was
regarding devalution of the Indian
rupee. We find from the papers that
there is a lot of cross-talk about it;
some advocate that it would be worth-
while to devalue the rupee, while
others say that devaluation of the
rupee at this juncture when we have
to get a lot of imports to develop our
economy &nd we have to pay for
them, will not be in our general in-
terest. I am at one with what my hon.
friend Shri Morarka said very clearly
the other day in this connection,

In this connection, I would like to
draw the attention of the House to
an article which appeared in The
Statesman of the 13th. Though it does
not completely relate to our economy,
yet it deals with the economy of
England on which a general election
is soon to be fought, and the question
of the devaluation of the pound. In
regard to the devaluation of the pound
or the reduction of the price of the
pound, there is so much of controversy
between both the parties in England,
on the ground that the economy of
England had not been put on a proper
footing as it should be. That article
applies very much to us, because nur
economy is also going through those
stresses and strains, and the very
factors mentioned in that article ap-
ply to us also almost in toto in many
matters. 1 would like to quote what
the author of that article has to =ay
in regard to the British economy, to
an extent how it affects us also. For,
wont of time, T would not like to
quote the entire article, hut this is
how the author concludes that arti-
cle. He says:

“The economists and financial
technicians  have their own
learned, and, to themselves, no
doubt, lucid reasons why the £
is weak in the markets of the
world, said The Times. For the
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ordinary reader they can be sta-
ted much more simply, And
without further ado the paper
enumerated 27 of our deadly sins,
beginning ‘because Britain is liv-
ing beyond her means' through
“because no Government hag the
courage to face the British peo-
Pple with the truth’, to the last,
most telling indictment of all
‘because for 20 years leadership
has been lacking; soft words have
been substituted for hard facts;
exhortation has never been fol-
Jowed by deeds; rights have come
before responsibilities; the natlo-
nal philosophy has been all take
and no give; because the world
knows that, however slow the
descent the abyss is still at the
end of the road.”

General

LConsidering the things as they are,
many parties tell us what we should
do. We are also facing practically
the same thing which England s fac-
dng today. We preach many things
bat we do not try to follow them in
practice. That is why we are in this
abyss. We have somehow to get out
of thie rut, and 1 am sure that the
Finance Minister who has a lot of ex-
perience in public finance and also the
economic conditions the world over
will eventually formulate a policy
which will help us to tide over this
difficulty.

Another important thing which has
been said is in regard to the borrow-
ing by the States and the questicn
has been asked why the Reserve Bank
is allowing them overdrafts. In that
context, I would like to draw the at-
tention of the Houge through you to
one fact. What is the recourse left
to under-developed States like the
one from which I hail, Assam, Rajas-
than or Madhya Pradesh where there
is economic potential but it is not
being developed properly? Unless
the economy is allowed to develop by
the growth of roads or a net-work of
railways in those States, how can we
expect that a self-generating economy
wrould be ushered in? From my dis-

. ing with mineral resources, it

-
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trict alone, by way of royalty on min-
erals, Government are getting an in-
come of about Rs, 1 crore. One can
imagine from this what the foreign
exchange earning of that State would
be by the export of the strategic
minerals from that one district alone.
In that proportion, if we had been
given the foreign exchange to develop
our area, ] am sure we would not
have been in that wood for which the
Finance Minister is trying to take us
to task. In that context, I will also
say this, that though this area is teem-
does
not have a steel plant there, Every-
one knows that because of the strate-
gic nature of the area and of its eco-
nomy, if a steel plant were sanctioned
there, it woulq have benefited the
country much. 1 am not pleading for
a steel plant only because we have the
ore there. But if we take into consi-
deration the basic facts mentioned in
the memorandum which our learned
and able Governor put before the
Planning Commission, it will be prov-
ed that the cost of production per ton
of steel will be the cheapest in that
area alone. Considering that factor, it
is very essential to have a steel plant
there. 1 do not dispute the case of
Visakhapatnam, If they get a steel
plant there, I will be happy .

Shri Basappa (Tiptur): What about
Mysore?

Shrt L. M. Bhanja Deo: When he
gets his opportunity, he can speak.
Let me put the case of my area now.

Shri Basappa: You are talking of

Andhra also.

Shri L. N, Bhanja Deo: If we take
thig factor into consideration and if
still a steel plant is not considered
feasible in the near future in  (hat
area, let us be given at least a blast
turnace, according to the requirements
of the Ministry of Stecl who sav that
during the Fourth Plan reriod  our

praduction of steel has te ~» vp lo
16.5 million tonnes. Consi'~r'ng those
requirements_if a blast ‘veoace s

granted to that area, 1 wi't he very
happv.
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Again, only the grant of that plant
will not do. The basic thing is the
oost of production and the export of
ore from that area, about which I have

already spoken. What I apprehend
is the effect of the increase of = sales
tax from 2 to 3 per cent. I do not

grudge the Central Government giv-
ing financial aid to the States, but
they must consider the basic fact that
it this is applicable for the export of
ore for the consumption of the iron
gre being produced in that area and
in different parts of the country, it
will incresse the cost of production of
steel, and we will not be able to com-
pete, in the foreign market. So far as
the iron ore exported outside is con-
cerned, if there is imposition of this
extra sales tax, it will be very difficult
for the iron and manganese ores to
cater to the world market which has
become very competitive. Consider-
ing all these factors, I hope the Fi-
nance Minister will give the much-
needed relief on these commodities so
far as the increase of central sales tax
irom 2 to 3 per cent is concerned.

1 would like to bring another factor
about that area to the notice of the

House, This area lacks railway
communications. We have planned
that 2 million tonnes of iron

orc produced
in  Daitari and

from my area
Nayagarh, which

will eventually go upto 5 mil-
lion tonnes in the course of a few
vyears, have to be exported from

Yaradeep. So unless Paradeep port,
which is the only deep sea port, which
has now been commissioned—the other
day the Prime Minister of Yugoslavia
{nagurated it; that is a very happy
feature—unlesg that area from which
the ore is extracted is linked with
rai'way and the cost of transport
made cheaper, we will not be able to
regain our conventions] market in the
world, 1! we haul the ore by road
and export it, it will not be competi-
tive. Japan is always looking for a
competitive market. She is looking
tor some iron ore export from Aust-
raila which is being developed,
Because we were sleeping, our tradl-
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tional markets in manganese ore
were lost to us, We should not repeat
that mistake, and we should from
now on be careful to see that we do
not lose the much-needed foreign
exchange which we get from our ex-
ports.
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“Labouring under several pulls
and pushes, it attempts to satisly
different interests and objectives
which do not necessarily har-
monise.”
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g, fem g & wfuw do faw
e gt &% gEY Wi 9T gy
¥AT GIIT |OAT I W W ¢ w
Iq W wnlwr ¥ a1 fadwi ®§ few
o 9T d\1 faw awer g 1 g
¥z ¥ gg Hify 7 f5 wdw woEw
g ® A QI 4 ¥y, sod A
wifaw fagmas w1 gy #Y 2F,
iy, iy ¥ @it #% @ | 3y AW
X g & e A & Pw ¥ ogw
fadwmt vt wodt W) aEfyd w6
WX IFY UTET A AR 4R AT GW |
w gfer % qwa7 g

& wgen § fx oy 7 qRwe wow } )
WX gg it g weT AdY § @ fne
1 quer xRy wEE ¥ aerd
@ & q o 1ue ag fr qRenw wee
a8 & @t e f W A qifewm
43, et wiveat 1 mfaw g qan,
VAT FIIT ¥ AqA ® aie, vy
A W agrge wer w1 e,
| T oY 77 4, g aw fw ow
o gRHr faw s @ W fie
R %7 O% WX AFY o1Aan, A
FIEAN ¥ TF WK A AT, TR
wC gwar § afeq fag darew & ark
¥ g5 Tt IrET, 9@ oA grmfagt
o} 3% @ T &7 o &4 1 o
wr AR | Iq W AT T AW
wTraT aw gn w0 F fe 8y
fuar ot fam ¥ faowar ¥ gy
&R, T w7 e 9
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[+ 7]
afier dar i€ aay faer G A @Y
frerar | e gz FY Y W SAar
¥ fay ag {1 quem wwz T £ @
FrT g v, fagen, wrafoar & awe
we Afra qm A A @ 1 Ae
Ty & fay, frg 8 g @
&7 YT %7 @7 # guvfaa ¥ &
W awe ¥ iy wid s g . . .

IR ALAT : WT W ¥ GG
wR T |

ot W : W wdEm, § A
G o< foa & e & wrw ) g samey
Tt wEw ) & Sfgar qw #
wifae § AT &ifF Wt A qwET
o ¥ fody vive-dt wieY aEdr | q@
& o fare vk ¥ oy and

& @ a9z &1 faim wafay @
g 5 ag a9z gareErs) garer Ay =
g WA, 'EAT HY AT AE FT
Wik =1 £ AT A7t F7A, FawAarn
¥ 9719 &1 A} w1z afex fawaar #
AT ¢, WATEAT  F TIAT ¥, A
T wITIImm @ m
mox & far ag 1037 ¥ | I §
oYt gt & for 79 wvar q wr a7
ay arar ¢ faad & favwad @
wr ¥ % g7 a9 w faow v
# wife ug TRV ) A9 FA ¥
gand §, e a3 wAr 0 &
 awz o fady afy s g fe
g DANEHT wHwA A fEd W
Hag A oam ) fmaaew
faory wafad s g f5 w3 o o
480 Frag fear §, ga¥ fanl g
) € vy ¥, 19 aarel #r qfa &
oy B oAwra fear & fw & g

R ol B G
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wfmzafr s g fr se v g
gn N wiffm, §99T0 s=ar B QN
Y 3 &1 Y garg A fer

Mr. Deputy-Speaker; Order, order.

Members must speak with a sense of
responsibility. Please sit down.

St grrR AR
T & goe A A Mo i g
T TS Ty ) o =T AQY o
§ wg R ¥ fr fadnft g & wr afmly
e ¥ It wY WeEn § 1 S
R W agm @ WOl T e,
A garmifoawan i
wff, fagwl & WY o 9T & fw fow
F@ F wiw afewsdt ame & g§ ag
| 3w # wigdlg & 1 g9 axg v wfw
TS FT TEA ¥ F FUTd & F
faams = 7@ B 1w T H
wify fagre & aripft, go Yo § wrafy,
oEq FRW A WY, TR # wTRy
W & 7F AR AR L AR
fadnlt | g qEETdr ATEATET uF AR
g awmn qm & fad ) 39 € woAr gAY
3t W W fggeara & 98 AG
A A TR /T T A e
# qeAT wgar g fF %3 T T 3T A
# g & IO FTRIT ¥ qeAT FE4AT
g fe g ot O #7 falt, A7 A
wqTr 4 faepm, grTad w1 REA
w7 fadrm 1+ & oo & g Qe STAAT
£ & wrororear #9 feem, wnrarT w7
faar, dwr &7 fadd | ¥ omoR
qe T w1ga g fe s g e
o T Tq W AT gRAT w AT AT
T & 77 &7 frdm | wwT g8 Areamgy
IX afY Frerinfy Y g7 Wi wf &
ferziirdfy 1 & TEwr frery & fay
0 Wi &1 wrgW wTn g
AT |
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Mr. Deputy-Speaker: Order, order.
Freedom of speech is not license,
Members must speak with a sense of
responsibility.

&} QRETE oy (TTOEE)
Iy wged, § ¥ wt ow fawer-
faw 7 waewAT &1 o fear §
AT SN T e &
Q¥ QIR 9T o AMEAT FY qgT ¥
& fagE) & O fz@r | wam™ JAY £
e Tt ¥ o7 Y 4 o W oA &
= &) T § gfew & faurgy O R
g A e g L.

Mr. Deputy-Speaker: The member
cannot go on like that. You have not
been identified and called,

s} ORETS TN ¢ JTETH WERA
g F ¥ & wuw wwar § oAafw
A6 w7 ¥ wA L g Wy A T
g Y o oA W K R oS
TiFT I ¥ B 9gTeT .. (SAwTE ) |
& wrgan § g1 aara 31 Iz A7

Mr. Deputy-Speaker: If you are
going to obstruct the House like that,
1 will have to ask you to go out.

o} Tegww aray : & 8 A1 oy
ITAT § AF agd AEAY § | WY A
& qredi % wfgwrdi F7 ww s

Mr. Deputy-Speaker: Order, order.
This will not go on record.
**Shri Ram Sewak Yadav—

Shri Bade (Khargone): We are ail
interested in this, When a Member
of Parliament is going out, can a

constable insult him in this wav?
That is the point of order.
Mr. Deputy-Speaker: I will en-

quire into it; I do not know what it is.
Please give it in writing.
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oY wr (fgeme) & w16 WY
g WA AT § fr e & e
v wifed w1 fr oo for
AT e & Ay W o
& ATRfg & JgT g o
T F WA ¥ I Aw awT ¥
¢ 7 w1 eqw vy wrr fed x|y
fegmam ¥ agg @ v T EwiT
= writet wrafagy & |
Mr. Deputy-Spesker; Order, order.

A point of order cannot be raised like
this. Mr. Bagri, please sit down.

Shri Bagri: Kindly listen to me.
oty A0 @ @ gq |

Mr. Deputy-Speaker:
not been called

You have

= wy fowrg : ag o & frd ol
T RE

Shrl Ram Sewak Yadav: He is
referring to rule 16. Please hear that.

Shri Bagri: “The Spcaker shald
determine the time when a sitting of
the House shall be adjourned sine die
or to a particular day, or to an hour
or part of the same day."

& & Mfew 1Y ¢ o A arafagy
*1, ®WA F A7l ®Y A ¥ e
frraen e 1 2z v sy
Ty T & | o O aE A o
T AR R TreT gy 7 faar wmy
Afer w9 7 F7 727 & o177

Q% AT @ ;. oATE & At

cadr &7 |

o wimh W ¥ T oam A
FEETH ) ST G EET A AR
gwaT ¢ fr o T afronw faed

**Not recorded.
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Mr. Deputy-Spesker: I do not know
what it is. If members want to

raise anything, they may please give
it in writing.

Shri Ram Sewak Yadav:
has already been given.

Notice

Mr. Deputy-Speaker: This is not
the way to raise a grievance.
st av & o oF fame qm
Tt AGY |
Mr. Deputy-Speaker: Mr. Bagri, if

you go on like this, 1 will have to ask
you to go out, There is a limit.

o TR dww araw & g e
wrgan § fr o ot Afem r ma @

ot TR ®E@ i SurEme oY,
qg A TG ¥ §ANH &% & g
22-23 ®OY  JAEEAT, Ft gAY

i
%

YR EE Y
413
]
a

:
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foq femaia w1 o ofsm @
® g W@ WAF AHNIWME
WMEAREE T F IO FF gu
AIfgd & Igd & SA §g gAv
aifge | B TE I ¥ g AE A
fs @R F A FAET q@ 7
T taek W oTE A ¥ oA
T Y FTT GEH FTT AR § )
foay aadifas svq § I gweE
% fao gk o wim ot @ g
g o o= g frg
¥ T f§ g o A%

w1 Egra & oagd | afew
a1 ¥ fig v wfiw fr e
= feafy w9 &1 w@r §?

13

137
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F@ & 9 A @gy wEE g,
T A WEET [T A qgd wEW
g mrEr oRA wET W
®feag 1w w3 & fag ford
I gfam € a@ W@ &
gz Ak SR AR A T AR
g faqy 1 fEQdY o & fgr fw
O gz Fdem fE gETt At
F1OE 1 W fEmr mar o gw
garia & wregw §emrw Ot o
rawr Y, IIRT AAFTLA 6T
g § W gW A ¥, w4y g
$fr ffg Y wmm F we gwEY,
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FAT B 9T T AN, AaFq Y
afonr W19 7e a9 ) o7 @y
U WY, W FHE T ET g
& FAG ¥ e A ) gw
grwg I Wi O - ek
¥ 5 @ an @ 4TF uwT kY,
s frtht @ W o W
R Ow fog B wm foewr
wfY ipwr T Y g7 &, SR gragfa
- et 1 feg o Y dar
s | Kvew g fr wodx 4
qa¥ gl Wi B o O
AT §, TN VAT § (X9 AT 4
Qa1 e & fe g odt ferramwr
& I, W T AT WA A OB
g @ g wA 7ifgy, faar AT,
framr vt TR g AT AR
Gt 7 fadtg 7 A A £ wfgw
fasd  wwwmn@ § oger G
1 s, ¥ ay wwwnn g fr e
ot 3 qg I13 W T & weer ) faar
$qoar =g g fr ot ay wE R
YA & A} % a1 @ ofry
gr? fam £ frer gwEa aR
falg #raa o o gmad W
et LA, wearadl qX ®iT gfearam
9T qr@T WA AXFET AT EW 44T
«@? o Wt T & oAwwew e
ofeer Fax dar &, fifie &v &
Iawt oty w71 0% w7 feT Toew)
faft afett govafer # donn
¥ | gwAd eEd fw fdwr et
g aw e T afe ) aw e
W & & Afww AT Aqew aa
TganiTE b A Wi
e WA fr fmdt emoamd 3
fm A% drer A f e e
arerdi  Fow aTPm dwr wrar fw
A AT A, TTR AT § AR wA
¥ fau gfew om?, gfaw X =,
wl &7 ot I, P A dawi



Hw, w9 & e Fgwm @
& msx s Agal g fwAdt &
T IW & |t owT 9EH EiR OF
T 7 5 o S wWH T
@1 ge Fomad oW G 1 wER
TR ¥ 1y W wad | 9wE 101
T AT SHFT T g 0 s,
gt 7z fafisq TRAMET 57 9ER
ol dare F JaEw wriwd g
T e A w1 gw g AfE o e
IFL Y T8 &t FHOER 1w )
Fage AW A FL AT § W e
¢ gmoEe ww ) AfEE W=
INAEA A AWET FIEH FEF AT
dqr @ § 5 gw IR i wew
16 § 9@ s SR @),
@t Ffw 1 T ww gw
IR T @y § @ AT affg
qr & g .. (smwwd) L H
e art # s ady & gL

Q% §TEY : U7 S04 ¥ FI

KA 4|

ot TR qgR it 3F TFR 0
FAFT WO TR TG, G F AT
siftifez 4 a a7 wraT g W
w1 9fgy feama &, frma ¥ g
Iarew w gferT, IEEr  w@eE,
JAET AR IFET R I 4g WO
B wifge

v wrew : foagw il we 4
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ot o wgr oY frEmr e @
W gwfeg safer som @ od
= A %] gATEw g &1
75 AfEwT A BT NS 39 WA
@ § a8 g9 I TawewT §EeT
vt 1 Y quadfiy QT #
MO 4300 ¥ @A w7 STfAAH
frar 81 uw 5 gEwT gEATT IR
we W o=fiw e R
T 15T FUT 3 AT g9
W gW QoW dveX ¥ S &
iy ZadF 7T ¥ 7 4300 FOF
1 wfeaM 219Xz € H &0
Lo
17°40 hrs,

oF g wdare w1 famdt
T & A F oy wg wwar £ B foa
&9z< ¥ forgar =77 6F § 99 dRT WY
T Y rFAF I F T ot Sl
dar @iy, ¢ dfasr qgr FAmr oW
fafar gl IR A o W
QRS gR v FG | AR S
fegmtagiaRraw | AR T
qAHYT ¥ o g A7t ¢ fw a6
fafoqs qer wAT T T 1 1
afqed O§ oy § faas 9 10 TT
A FaC e & 1077 TF § fy e
qTH 30 UFT X FTT & 60 TWT
Wefafram 1 § 5 TIY
& W & W g0 T 4@ @
foa® AT A | ¥ AW 60
TTHE W ATFE WIET | 1 §S TR aF &Y
weeft farma aTe § I AT qTHA Joee
FaIT AN, T wifeagaT ¢, 7
grie g g, 7 TiwA g WK
7 @ o FE uEws  gEd
2w Y e ag O W
st wRmaag Ay
IgET  TF TRATTAS ¥ T@ar §
e fafady Ot 2, 0o wrfo e
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¥ g I}, T ¥ g9 A §, qwO
d@ro wrfo ¥ qre w1 § AN Azt ¥ dar
Esr g § W feT wrt w o
73 § 1 gherd dre, fEfime v,
WY & 39 I F 6T TR X
&1 sy § frard ¥ 60T
qfea B4 & formrd s a1 3 5 0w
aJw I § A =ik areT Al ¥
# qoT wgaT § wAw fafver @,
Wt A A, Fg 43 gg & FralA
wr3d $fn R, Wve o w9
NH? A T a9 1 A9 gty
T & IR T g e Al
g, wframaT ) 2, Ao WY
T AR 8 FAT 6 AT afea
@ § fr It f @us e & w1
%% IR 91 @ &) & WY Jr9r @ qr
24000 WX I F & § 1
Ty 26 gATHT M wifee oy &
fegm  ®w@ & 1 IE  wH-
fomr dafaedy Oy & amoefeT 3w ¥
FH dgr fqaar &) ITF MW
Fmg §aw NIz £ ¥ @l A9
T8 7T awar § v o aafas dare
¥ At 9T gw A fawrw w1 gy AW
¥aimasAE A Iy g AFF A A
x4 7Y xq v w1 39 fr Fo gt
W fama & 770 A7 IFF TN
M H FewreA QAT & A FIA AT
daragi Ay #TAFT ! FIW q@ Fl
% # fa Aare wdt g o omT
wreAtg fgma @9 & 99
Il & wra AT famm § S ¢, w9
Al # w3y qfeT 21 wEe
4300 FOT 1 7fagwa 4 37 F 7Y
¥ g5 | ofed a9 # B 9 W
® I qr S FerHL A
warw faar ur fr fr gx WX @ wE
we grifcRz, a3 §3 &% @wen
g § ¥ W § frEeT AT W
§ fx #fen cafsdt dnne
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R FO AR | s ey 0%
s ¥ wur < U dfer faeew
fear amz 38 IARA F faq gdfer
faar am@ 3% arEd NS Az w7
fqare fear wrw, e S
faar o7 35 Y NT AN swaewm £ Iw
% 378 A L4 AT ghawrd o
3§ Zury aew fedzwrmr s
TRarfrs ST A 9 sifeg wieaty
2% A AR, ATH A AT AEd WK
s ¥ & 9T A qroey T § I
g0 gfear femmr 61 §

W 77 WF F1T WY §T W
q9 € 7AW AW T B
T} w9 AW FTF o wed
§1 s TroeT & wreaw ¥ wifew
feqfa ®Y ST aTT STEY § Afer
a7 wifqs feafs wox =t omaft
T FF W JTATEA €T ATAR TEY F0YA ¢
a9 ad W & wfz gz & 890
fesrarr A g & N f gare Haed
v e 8, wafw fada § 4,350
fesiumy,  ofeesdt FEAT # 3,480,
Sq¥ T TUAT F 2,610, AR
# 2,540, ¥ F 2,000 , WHWT
¥ 1,610 AT BT 1,050, Fraramy
g g @1 fava & df oA @
s afy dae7 & 1,260 frsmara & 1

wrer # 197 #Y T o Ay
Fg ¢ wra i 9 T §
1,380 fwerary a1 AT & J=fw
wrezfern § 6,030, §437 AT M-
T H 5,840, AT H 5,490, AT
# 5260, WUIAT H 4,180, ®F
# 2,190 9 awf # 1,690 fEA-
ary araw g & frva ® A
A dme w1 dvr afr e
1,990 feavame &1t

wa 7 giwd avad Efs ow
wx A% CAATC ¥T? g TEITE
® T iy W el ow-
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[+t ww wgm i)

anfy U g fufew wm e
N W B B (e N
¥ o gfoayfs am o= fs
e 497X o gag der Swd
e W) T R 2w A aqfe
¥ grme ¥

Shri C. Dass (Triupathi): Mr.
-Deputy-Speaker, Sir, this is an impor-
tant year of the budget. The Fourth
Five Year Plan is going to begin. 1
thank you for giving me & chance to
speak on the general budget this year.
I come from a rural constituency.
This constituency of Tirupathi has the
good fortune of having the most
sacred Hindu Temple of Lord Ven-
kateshwara. Thousands of pilgrims
visit the place daily, The temple
authorities have provided many com-
forts to the devotees. The Temple
Committee with the kind heip of the
.State Government is running a uni-
versity and ten ‘pledged’ colleges, and
‘8 number of high schools.

I could not get the chance to speak
on the railways. With your permis-
sion, 1 may appeal to the Railway
Minister now. The Tirupathi Devas-
thanam has given the largest quantity
of gold for the defence funds. But
the most reasonable request of Tiru-
pathi has not been considered. Pil-
grims who visit this place in large
‘number from all over India travel by
broad gauge up to Renigunta and
from there they have to travel six
miles by metre gauge, This six-mile
journey makts them most uncomfort-
able. Thesc six miles may be convert-
ed into a broad gauge line.

Secondly, the students have to go
‘to ten colleges and to the university
from a distance of 20 to 25 miles.
Thero are also thousands of workers
going to the spinning mills and fac-
tories. They have no rcasonable
trensport.  Therefore, diesel trains
should be introduced from Pakala to
“Tirupathi and also from Kalahasti to
‘Tirupathi. On behalf of the Tiru-
path] Temple and the people of that
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place, I invite the Railway Minister to
visit Tirupathi this time purely to
study the importance of the place, He
will also know what income the rail-
ways get from the pilgrims. The
railways earn many lakhs of rupees
every year from the pilgrims.

We had long discussions on food,
and we have seen the agitation for a
proper scale of food ration in Kerala.
We are seeing the agitation for rations
in Bengal. We have got the promises
from America, Russia, Japan, Ger-
many and other Commonwealth coun-
tries.

Sir, 1 live among poor peopie. I
know the condition of the small and
the big landlords. Before Independ-
ence, we used to blame the Britishers
whenever there was a shortage. Food,
clothing and housing are most essent-
ial, and we &s devoted Congress wor-
kers used to preach that after Swara},
food, ciothing and housing would be
given to every poor man. But every
poor man, every Harijan, every agri-
cultural labourer is working as be-
fore, but he does not get enough to
eat, enough to wear and a good house
to live.

We have had to suffer because of
the Chinese and Pakistani attadk
But for the last eighteen years, we
have not taken proper care to develop
agriculture. Government have spent
large sums of money on irrigation.
Government have given many crores
of rupees to the big landlords to in-
crease food preduction. The big river
irrigation schemes may heip the big
landlords who have lands nearby, The
big landlords have received large sums
of money. Even if another 18 long
vears are spent, and double or treble

the amounts are given to the big
landlords there will not be increase
in food production, and the country

will suffer if food is not supplied by
the foreign Governments.

Agricultural production will in-
crease only if the small cultivators
are given the help. They are without
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money. There are still greater num-
bers who depend on land; they work
for others; they do not have land;
they are the people who can produce
more. They can feed the entire popu-
lation of India if they have land. They
need land and small financial help to
purchase agricultural implements.

Government have promised to raise
the standard of life of the poor in the
country. If the poor landless people
are given land and help, their stand-
ard will be improved. They will feed
the nation in return. If land reforms
are not honestly and immediately im-
plemented, the food problem cannod
be solved for ever; this is my honest
opinion and it is a challenge which
cannot be faced.

Jagirs have been abolished, ceilings
on land have been  fixed. But the
landless did not get the land. Here and
there some received land  which
was bad, But no financlal
assistance was given. How can g poor
man get money to cultivate? How
can the production increase? Gov-
ernment should distribute surplus
landg and also give subsidised egricul-
tural tools.

In the whole country, there may
not, in my opinion, be an area like
Royalseema. My constituency is very
much in this area. Once in ten years
there is a famine in this area. Even

drinking water becomes scarce.
When the late Pandit Jawa-
harlal  Nehru  visited Chitoor
in 1851, he wondered how  any

human being could live in such a
famine-haunted area. But nothing
has been done to improve this un-
fortunate Royalseemas.

Anyone who would visit this area
will understand the difficulties. The
Government of India are spending
thousands of crores of rupces in other
places. They should at lcast spend a
few crores for Chittoor and other
Royalseems areas. This area nced,
deep tube wells, wells of 80 to 70 fcet
depth. Electricity and well irrigation
are most needed for these districts,
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These districts are not only facing
shortage in water, but they are also
in need of industries. Sugarcane can
be grown here. A number of sugar
factories can be set up especial-
ly at Renigunta, Spinning mills
can be located at Puttoor, Nagari or
Narayanvanam, since they are famous
centres for sarecs and dhoties.

Our leaders have been rightly
speaking for socialism. They want to
establish a socialist pattern of society
The caste system has to go. The Con-
stitution has provided punishment for
the offence of the practice of un-
touchability. But all reports have
said that there is no village where
untouchability ts not practised.

Gandhiji and Nehruji wented that
the Harljans shou'd be helped to come
on level with others. They wanted
good education to be given to them,
The Constitution has granted these
facilities. But without knowlng how
many have benefited from this, the
Health Ministry wantg to withdraw
reservation in technical, medical and
other colleges. Any Ministry trying to
do away with reservation will be
doing a great disservice to the Hari-
jans and also to the nation.

The condition of Harijans has not yet
become  economically sound. Their
conditions in the villages are still not
very good, They do not enjoy special
tuition like the others. Their falluree
in schools and colleges are more.
the reasons for this are muny.

I want that speeia] examination
should be held for Harijans to qualify
for the IAS, TIPS and IF.S. Hostels
for Harijans should be attached to
every high schools and college. The
State Governments have no funds for
admitting more gtudents in hostels.
So this should be a Central Govern-
ment responsibility.

Reservation of seats for Harijans
in Public Schools and Sainik schools
should be made Housing subsidy must
be enhanced and it should bhe from
Central Government funds. The State
Government provides about 10 to 30
houses in a district. In this manner
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even after 300 years, the Harijans can-
not think of their own houses.

There should be separate funds to
help the Harijans from the depart-
ment of small scale industries and
cottage and village indus‘ries.

Mr. Deputy-Speaker: It is al]l for
State Governments,

Shri C. Dass: There must be a se-
parate Harijan Welfare Minlstry like
the Rehabilitation Ministry for the
welfare of Harijans and Adivasis.

Shri

Mr. Deputy-Speaker: Veera-

bhadra Singh.
st %o Fo araw (Maragy ):
ISR HEET, R W wwee ifag

Shrimati Maimoona Sultan
pal): rose—

(Bho-

oft forw ey (TiEY): TG
g, A Frax faa W A
@ ¥ gy IRy AT fag

off aear fag (970): SSTER
g, & gowr oy Wl g fF
WA qR AT 9X R &
wga? fear | gav g2 & 3RO
FAF I AT T A FT IHAT
e A ww, W ww ed
ARy gu W 7w wwEY go fE
o qF T Qe Fw owE] 7
T A, HoUA TG W WA F qTHA
AT SATE |
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v faw Al ®Y g
1966~67 ¥ o ¥ fam qareray
M T F | T TF WIOT AT
O & o wRE wwT
o FETT M OF  Agd  AE
o FTR W ol
w frer S ave &) uw g wifas
®e, qrw TwEr W I9E 919 §1T
faeft @ & w0 ¥ gmw deT W
AT ®AT ¥ WIE | qAAg faewr
g Wt IaE qwE-wEw AWK
oiies gfter § N IR W awT
g W R, T 9w wE #®
TRE wee a & v femm 4
wig g awe T I
¥, ot g8 wiftg 5 g7 @
T M oA Wy g W -
fridwmae N dk@
o 99t 7Y AR W AW & oad
9qRaT & fw 19 grr & a9 { AT
frawdt &t 7 cEddaT i

ot wfee ww xTm (FET):
I WEITW, (TSw W dw &Y

(4

Mr. Deputy-Speaker: I am sorry
there jg no quorum. The House stands
adjourned.

17.59 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Thursday 17
March, 1966/Phalguna 26, 1887
(Suka). M
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